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TO =
Constituent Assembly of India (Legislative) Debates
Volu:res I to ITI—17th November to 12th December 1947

A
ACCESSION—
Instrument of —— by lndian States and Governar-General's acceptance thereof and of
Standstill Agreement by the states—copies laid on the table. 209-17
Question re-
—— of Hyderabad State to Indian Dominion. 1623. -
—— of Junagadh State. 181,
—"of Jumgadh to Pakistan and of Kashmir to India. 779,
of Nizam's State bo Indxun Union and exodus of Muslims to the State. 563-64.
e Instrument of —— signed the States. 1150, 1623-24.
Names of the states nocadedy to the Indian Dominion. 150, 164-65, 166-67.
Number of the Stajes acceded to Indian Union hlvo legisl: and
Ministers.
Singing of Instrument of —— by States. 1159, 1623—24
States acceded to Pakistan and iﬂdﬂl relations with, States not joining either of the
Dominions. 562-63.

ACCOMMODATION—
Question re—
Allotment of vacant military barracks to refugees. 1508.
Creation of colonies for Central Government Servants. 1055.
Government acquisition of houses and buildings at Bombay and Poona. 1598,
Provision of to Government Servants in Delhi. 88-90.
Provision of —— to_ the employeea of Government of Tndia. 81.
Temporary —— for Forces during War. 177-78.
~8== also “Housing™ -
ACCOUNT(S)— 3
Question re Post Office Savings Bank —— in Pakistan. 1224-25.
ACCOUNTANT GENERAL—
3 Question e employment of Biharis in ——'s Office, Bihar. 179.80
. ACQUISITION—
Quiestion re—
Buildings in Wa¥d No. 14, Delhi, not acquired by Delhi Improveens Trust. 21.
: Government —— of houses and buildings at Bombay and Poona. 1588.
ACT(8)—

TR R

PRy

hll-dbmufﬁanmhm Assembly from provisions of —— 1800.

E Modnfw.wn of — and availability of arms 1”& ity i

: Central Excises and S‘lt—-

Notifications under ——, 1844 —— laid on the table. 1800-07.

3 Indian Aircraft— 5

} Notification re rules framed under the ——, 1934—laid on the table. 350.

: India Tea Restrictions—

Question re revival of — 196-97.

Motor Vehicles—

Notification re rules framed under the ——, —laid on the table. 345.49.

Registration of Foreigner’s—
of Exemptions under the ——, —laid on the table. 586-606.

‘

ADDISON, LORD—
Question re ——’s visit to Indis. 466.
ADJOURNMENT(8)—
Motion for —— re—
Abohhan of B. A Railw —— not moved. 3T7.
the D ion of India and the Ni:
% Dml!mdd R e Nizam of Hyderabad and Berar
nnouncement to decontrol sugar and consequent rise in B —
Faﬂum of the Go‘v’rama-:nt to stop trﬂrn] ”33 from Pnkmg;wu— e e
¥ of TIndia of U.P. Government’s di
Sugar Syndicate. Lucknow Ruled out of order“ I'I;Dn i ‘"ﬂ! Alliadia
Plight of refugees from Western. Pakistan —— Not moved. 37.
Valuables of Non-Muslims in Lahore Safe Dannsit Vanlts — Disallowed, ‘95-96
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ADJOURNMENT(8)—contd.
Voting in the U. N. O. on South African Question —— not moved. 586
Zulum on-Harijans in Pakistan —— Not moved.

ADMINISTRATION-—

Motion to reduce Demand for ‘Ministry of Finance'’ Ecoonmy in Central —. 1230-43.
“~ Question re —— of Western India States. 1501 =

ADMINISTRATION OF JUSTICE—
Demand. for Grant., 1346.
ADMINISTRATIVE SERVICE, INDIAN— »
Question re recruitment to —— at the Centre and in Provinces. 566-67.

ADVANCE—
Question e amount advanced to Pakistan Government. 1580.
ADVERTISEMENT— »
" Question re —— of important posts in Indian Union in Orissa Gazette 180.
ADVISORY COMMITTEE(S)— > .

See “‘Committee(s)”.
ADVISORY COUNCIL— F
Election to Central —— for railways. 351.
AERODROME(S)—
Question re—
Construction of —— at Anantapun in Rayalaseema. 677-T8. '
Development of Jubbul; -J ‘1215, ‘
Development of Civil Aviation in Rajputans and construction of —— at Ajmer. 688.
Mai of — ted during War. 846-47.-
Need of —— at Amraoti or Akola in Berar, 328.
‘AEROPLANE(S)—
Question re— 3 .
Detention of —— by Pakistan authorities. 1278-80.
Disposal of certain serviceable —— as scrap. 1796-87.
Hindustan Aircraft Factory. 1429.31.
Landing of Pakistan —— within Indian Dominion. 1367-68.
Manufacture of —— in India. .
_ Private —— commandeered for Kashmir Defence. 1221-22. E
Public auction of unserviceable aircrafts at Aircraft Salvage Depots at Chekeri and
Bamrauli in October, 1947. 579. ”
Purchase of fighter —— 1757-58. > &
Serviceable and unserviceable aircrafts on lst October, 1045 and 1st October, 1047. 0ol
Use of planes for’ operations in Kashmir. 850.

AFRICA— - -
Question 7e Government scholarships to students from —— and other countries. 1120-24.
AGE—
Qngagiéion re relaxation of —— limits for political sufis ing G service.
1593. -
AGENT(8)—
Question re appointment of Indian —— in British Colonies. 99-100.

See also “Representative(s)’”.
AGENT(S) GENERAL—
Question re intment of Ambassadors, —— and Representatives. 454.55.
AGRA— :
Question re—
Conversion of Canteens into Indian Refreshment Rooms at Jubbulpur, Muttra, —
and other stations. 2.
Hauling down of National Flag hoisted on 1.E.M.E. Workshop, —. 1147.
; Requisitioning of lands by District Magistrate, —— 1621.
AGREEMENT(S)—
Motion for adjournment re —— hetween the Dominion of India and the Nizam ot
Hyderabad and Berar.
Question re— j
— with 'llnta Airways 1798-99.

PP

Air —— with foreign countries. 1686, A
Various —— between India and Pakistan. 451-52.

Second Supplementsl —— between the Reserve Bank of India and the Imperial Bank
of India of the Fi i b the G of U. K. and the Government

of India—Copies laid on the table. 218-25.

- [
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AGRICULTURAL -LABOUR—
See “Labour”.
AGRICULTURE—
Demand for Grant 1347.
Question re—
Admission in Central Agricultural College. 1680.
Agricultural institutions in India. 1684-85.
Agricultural Insurance in India. 332.
Cattle for Agricaltural purposes. 1450-51.
Central College of —— Delhi. 1777-78.
Development of ——
Impor'. of Ag-ncnltunl Im}ﬂemenu 1668.
971-72.

Legislation for welfare of Agricultural hbnunn. 17565-54.
Manufacture of Agricultural machuug
Price Committee on —— forestry ﬁnheneu. . 50.
Procurement bonuses to agncultumh 1439- -
Reorganisation Committee for the Deputme.nt of Food and — —, ML
Research in scientific —— 328.
Supply of Chemical fertilizers to agriculturists. 686-87.
AGRICULTURE, MINISTRY OF—
Demand for Grant. 1344.

Election to Standing Committee for —— 607.
AID(8)—
Questjon re action against officers who pempetrated atrocities and financial —— to suffer-

ers durmg struggle for freedom. 1155,
See_also ““Grant(s)’.
AIRCRAFT ACT—
See “Indian ——
<~AIR FORCE—
+  Bee *“Forces™.
AIR FORCE {AMENDMENT) BILL—
Se¢c “Indian Army and the Indian ——'* undar “Bill(s)"".
AIR MAIL—
Question re—
postal envelopes. 979-80.
Delayed delivery, of letters, telegrams and ——. 665,
ATIR SERVICE(S)—
Question re—
between Hyderabad and G and G and Calcutta. 677.
‘between Indin and Pakistan. 974.

Extension of Indian Air Lines to foreign countries. 1686.
Government control o&g Bx;sw ~—— concerns. 675-76.

under ‘‘Act(s)’".

India-Burma
Licenses to air transport compsmes in Indis. 353-36. s
Nationalisation of air lines. 1458-60.
Operation of —— non-Indian Air Lines. 873-74.
AIR CRAFT ACT—
See “‘Indian —" under *“Act(s)"
AJMER—
Question 7e—
Develoment of Civil Aviation in Rajputana and construction of Aerodrome at —— 698
Trregolar supply of wheat and snpar rations in —— and Beawar.
AJMER-MERWARA—
Demand for Grant. 1350,
Question re—
Criminal- tribes in —. 28-29.
Efficiency of police force in —. 501, (
Inadequate supply of petrol to —. 1224, )
Petrol’ consumption in . 1223-24, -
Retrocession of villages in —— to the Mewar and Marwar States in 1838 m
AJMER-MERWARA (EXTENSION OF LAWS) BILL—
Sec “Bill{s)".
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AJMER-MERWARA LAND DEVELOPMENT BILL—
See “‘Delhiand —" under *Bill(s)”.
AJMER-MERWARA RENT CONTROL (AMENDMENT) BILL—

See “Delhi and —' under “Bill(s)”".
AKOLA—
Question 7¢ need of aerodromes at Amraoti or — in Berar. 328.

ALAGESAN, SHRI 0. V.—

Election of —— to Standing Committee for Ministry of Transport (other than Roads).
1057, :

Election of —— to Standing Committee for Ministry of Works, Mines and Power, 982.

General discussion of General Budget. 1010-12.
Question re—
Catering arrangements on S. 1. Railway. 168091
Cow-dung gas plant. < ’
Tluctuations in prices of salt. , 336-37.
‘Grow More Food’ campaign by the railway administration. 318.
Issue of licences for production of salt. 5 -
Permission to Madras Government to raise price of paddy. 317
Question gSnpplunenury) re—
Evun:hon o{n Hind;' lndﬁsikhs irom Sind.m'llQL
Facilities to lower class railway passengers. 3.
Fertilizer hctmx‘ at Sindri. Qg.
Prohibition of slaughter of animals. 938,
Supply of cheap fuel and subsidized manures. 659.
ALIGARH—
Question 7e—
Annual grant to —— University. 103-94.
Arrival of Pakistan Military Commission in —— Muslim University. 169.
ALMORA—
Question re recruitment of soldiers from —— district. 1158.
AMBASSADOR(S)—
Question re—
Ap 'mto!,—-,umamr_dmdnthﬁm 451-56.
Appointment, of —, High Commissioners, etc. 86, 454. 3
Appoi of Governors, —— and High Conimissioners.
Appointment of India’s —, V8
Appointment of ——, High Commissioners, etc. 86, 454.

Government of Indis’s Embassies and appointment of —— and First Councillors. 9192,

India’s Embassies abroad. .
Selection of ——, High Commissioners, Consuls ete. 97.
Statements by India’s —— on Kashmir and Junagadh. 1040-41.
AMBEDKAR, TPE HONOURABLE DR. B. R—
Extra Provincial Jurisdiction Bill—
Motions to consider as reported by Select Committee and to circulate. 1559-61.
Consideration of clauses. -72, 1580-82. \
Federal Court (Enlargement of Jurisdiction) Bill. 1546. 1708-11, 1719-22, 1725.
Foreign h Regulation (A dment) Bill. 357.
Hindn Code. 41
Indian Merchants Hhipginz (Amendment) Bill. 1199-1200.
; TIndian Nursing Ceuncil Bill. 148082
Tegal Practitioners and Bar Councils (Amendment) Bill. 40.
Press (Special Powers) Bill. 353-55.
Provincial Tnsolvency (Amendment) Bill. 40-41.
Rspen“ng and Amending Bill. 1380, 1727.
1 Te i t of Statutory Law Revision Committee. 1103-05.

AMERICA, UNITED STATES OF—
Question re—
Anti-Indian propaganda by* American film producers. 160102 %
Anti-India,, propaganda in American press. 3
Anti-India propaganda in Bﬁml%lz.-lig American Press re Punjab Riots. 59192

Oommercial treaty with —. .
R mendati American Technical Mission. 1214-15.
Lack of publicity by Government of India in —. 1622
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AMERICAN FORCES— >
. See “‘Forces”. \
4 AMMONIUM PHOSPHATE—
4 Question 7¢ sapply of —— 1446,
AMMUNITION—
| Question re—
Decxunpmg of an armed gang from the General Headquarters Hutments with ——
170-71,
‘ = Rewvery of unnnthonsed — from Muslim houass in Burgi near Jubbulpore. 170.
Seizure of bbul, 169-70.
Stock of —— ete. in Centra] Ordnanoe Depot, Jubbulpore. 197-98.
See also “Arms”.
5 AMRAOTI—
Question re--
—— Badnera Motor Service. 1453-54.
Bus service between and Badnera. 1698.99.
Need of aerodromes at or Akola in Berar. 328.
Overbridge for —— railway station. 1200-10.
Project to connect —— with Bombay-Nagpur main line. 683

Project to connect —— with Narkhed by Rail. 682-83.
AMRIT KAUR, THE HONOURABLE RAJKUMARI—
Dentists Bill—
Motion ‘to refer to Select Committee. 529-31.
Indian Nursing Council Bill. 499, 1467-68, 1478, 1483.85, 1488.
Motion re election to the (.uvemmg body of Indian Research Fund Association 235,
~Pharmacy Bill—
" Motion for leave to introduce. 499.
Motion to refer to Select Committee. 1817-18, 1824.
| ~ Resolution re—
Amehorapwn of the condition of scheduled castes. 831-32, 1098-90.

of bhe C of the Worl ‘ganisation
g the I ional Office of Pubﬂr l.iﬂe;lg‘;hangr 5960“0 Md Y Eioud,
ANANTAPUR—
Question re construction of aerodrome at —— in Rays]n.saemn. 677-78.
ANDAMANS— .
Question re—
Exploitation of t#6 North —— Tslands. 1700.

Supply of timber from Burms —— and Indian forests. 21.22.
o ANDAMAN AND NICOBAR ISLANDS—
nand for Grant. 1350 ..

Qneshon Te—

by Andh 1225,
B lhdm Stahon for —— Province. 841. >
ANEY, SHRI M. 85.— .
Armed Forces (Special Powers) Bill. 2 7

Delhi Premises (Requisition and vahon) Bill. 1499,
Election of — to All-India Council for Technical Eduuhon. 1544.

Election of —— to Standing Finance Committee. 350-51
Blectricity (Supply) Bill— =
' Motion to refer to Select Committee. 1412.

Extra Provincial Jurisdiction Bill—
Motion to consider as reported by Select Committee and io circulate. 15564-55.
Consideration of clauses. 1576, 1579-80.
Federal Court (Enl of Jurisdiction) Bill. 1715
Foreigners (Amendment) Bill. 483.
General discussion of Railway Budget. 617, 633-35.
Indian Finance {Supplementar¥) Bill. 1387-89. 3
Indian Nursing Council Bill. 1486,
Indian Penal Code and the Code of Criminal Procedure (Amendment) Bill—
Motion to refer to Select Committee and 1o circulate. 1165, 1169, 1183.
Indian Trade Unions (Amendment) Bill. 143,
! Motion re—
| Election to Central Advisory Council for Railways. 50-51.
Relief and Rehabilitation of Refugees. 914.17,

’ ——r—

9y
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ANEY, SHRI M. S.—contd. £
Motion to reduce Demand for—

“Cabinet'—Corruption in Government Depanments 1335, 1339.“ % X
““Construction of New Lines—Capital and D Fund" of lines
dismantled during war—Darwha Pusad Line. 739-41.
“Ministry of Commerce’’—Corruption in working of import and export licences. 1335,

Provincial Insolvency (Amendment) Bill. 4041,
Question re—

1800.

Industrial Census in India. 1202

Losses suffered by the Hindus in Pakistan. 1519,

Negotiations between Governments of India and Ceylon re Indo-Ceylon problems. 90-91.

Pakistan Hindus and S8ikhs as nationals of India. 1518

. Pakistan raids on India. 1518,

Project to connmect Amraoti with Narkhed by Rail. 682

Prosecution by Sind Govermment of R. 8. 8. Workers. 1525

Temporary accommodation for Forces during War. 177-78.
Question (Supplementary) re—

Absorption of Foreign Settlements in Indian Union. 784,

All-India Handloom Board.

Cow-dung Gasplant. 931.

Damodar Valley and Kosx Schemes. 1524-25,

Electric fans in Third and Inter Class compartment@ 306.

Bvacuation of Hindus from N. W. F. Province. 1520. E -

Evacuees™ property in Pakistan. 1284. -

Exclugion of Indians from Japanese cotton trade. 1523.

Expenditure on ‘Grow More Food’ Campaign. 671.

Exploitation of mineral resources.

Export duty on raw jute by Pakistan "Government. ~1357, 2

Government emploreeq omma to serve India. 163,

‘Grow More Food' Campaign.

Incursions of Hyderaba pecplc and police into Indian terrvitory. 1373.74.

Major irrigation projects.

Overbridge for Amracfi lewav Station. 1210.

Position of Indians in independent Covion. 42425,

Procurement bonuses to agriculturists. 1440.

Recruitment and training of Cadets at Dehra Dun., 568, >

fugees residing without shelter. 1529

Rehahilitation of refugees from Pakistan. 65,

Salaries to staff of Food. Textiles and Industries Dep'\rtmenta 161.

Slaughter of cattle. 936. P

Resclution re organisation of a National Militia. 816-17 822.

ANGLO-INDIAN(S)— “
Question™>re—
of-Loco Department promoted to Carriage and Wagorn Dept. of B. B. & . I.
= Railway. 1784.
Welfare institutions for Military and —— children. 1126-27.
ANIMAL(S)—

Question n—prohibmon of slaughter of —— 937-38.
See also “Cattle’

bers of Cousti A bly from provisions of Arms Act. 1789

ANNIVERSARY—

Death —— of Late Lala Lajpat Rai. 4.
ANSWER(S)—

Supply of —— to questions in advance. 208-09. =
ANTHONY, MR. FRANK R—

Election of — to Standing Finance Committee for Railways. 351

General discussion of the Railway Budget. 631-33.
Motion re election to Central Agvuorv Council for Railways. 53-54.
Mogvn fo m”\i;cik Demn]?:: for—
‘Ordipary orking penses  Ads i ion'—Questi; of fMici
corruption. 733-36 i REog
‘Ordinary Working Exp Miscell 733.36.
Question (Snpplemanhry) 7¢ evacuation of Emdnn from N W. F, Province. 1621,
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ANTIQUITY (IES)—
Question re Nilgiris — in the museum for Vulerkundo, Berlin, 847:
ANTIQUITIES (EXPORT CONTROL) BILL—
See “Bill(s)’
APPEAL(S)—-
Question re—
—— from the High Courts in India. 70-71.
Jurisd of the Judicial C i of the Privy Council to decide pending —. 71
APPOINTMENT(S)—
Qneaf.mn Te—
in foreign services of India. 427.29,
of Indian Trade Commissioner. 448-50.
of officials for countries outside India. 1765-72.
of Oriyas in Federal Court Office. 439
of V. C. O%s. to civilian gazetted posts. 1599

ARCHAEOLOGY—

Demand for Grant. 1347.
Election to Central Advisory Board of ——. 1229, =
Motion re election to Central Advisory Board of ——. 497.
Question re—
Archmological sites in Orissa and Eastern States Agency. 1155-56.
Inscriptions discovered by the Archmological Department. 207-08
ARCHIVE(S)—
Question re transfer of National — to Pakistan. 1595-96. -
ARECANUT—
Queamm re—
Fall in the price of ——. 1780-81.
Fluctuation in supari prices. 1450,
Fruit disease in —. 1452,
Import of —. 1779-80

ARMED FORCES—

[I1T1E

See ‘“‘Forces’.
ARMED FORCES (EMERGENCY DUTIES) AMENDMENT RILL—-
See “Bill(s)"".
ARMED FORCES (EMERGENCY DUTIES) BILL—
See “Bill(s)"”. >

ARMED FORCES (SPECIAL POWERS) BILL—
See “Bill(s)”.

ARMS—
Question re— <
Discovery of ——; ition and Radio T i after 15th August, 1047. 585.
Discovery of ——, ammunition, etc. from Musli in C lly Admini; d Areas.
584-85.

Expenditure re Gun Carriage Factory, Jubhnlpore 843.
Modification of —— Act and availability of to public. 1157.

Policy 7e grant of —— liGences. 584.

Purchase of British war material by Hyderabad State. 853.54.

Purchase of British war materials by Pakistan Government. 853.

Recovery of unlicensed —— from Muslims in Delhi. 4-45

Smuggling of and ammunition out of Goa. 1032,

Unauthorised possession of modern TS surreptitionsly obtained from British and
American Forces.

Working of armament factories in India. 550.

_ARMS ACT—
e “Act(s)”. -
ARMY(TES)—
Question re—
Appointment of I.N.A. men to Indian —— and participation of Mnshm L \‘A men
in the Kashmir fighting. 588-89.
British personnel in Indun ——. 1146.47, -
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ARMY (1ES)~contd.

Question re—contd. -
Commissioning of Civilian Gazetted Officers serving under the Controller of Stores with
age less than thirty-five years. R
Commissioning of Civilian \vazeltm] Officers with age less than thirty-five years in T=4ian

Cumposltlon of Indian —— and number of British Officers 205-06.

Disposition of Indian —— in Indian Dominion on the “th August 1947, 206

Gurkhas in Indian —. 1375,
Movement. of Units of Indian in Pakistan. 198-99. =
Number of British Officers in Indian on 15th November. 580

Number of British Officers serving the i S5

Number of Indian —- Officérs 'md the place oi Supreme Commander in India's
Forces. 581-82.

Recruitment to vacancies cansed by division of —— between India and Pakistan. 543-45-

| Requisitioning by the of buildings and bungalows in Bombay City. 1785-89
it Scheme for modernisation of Indian ég\rm —. 543,

‘ / Selection for recrnitment to —.
Strength and expenditure of Indian and non- Indmn-—personnel 542-47.
%rangth of standing — and raising of National Militia in India.
Utilization of d —— camp houses and sheds.
See also “Forges”.
alsé “Indian National — ",
ARMY AND THE INDIAN AIR FORCE (AMENDMENT) BILL—
| See “Tndian —— under “Bill(s)”. -
ARTICLES—
| Question re removal of —— from Pakistan. 1280-81
| ASSEMBLY—
! See *“Constituent —— of Tndia (Legislative)'".
ASSETS—- o~

|

i Question re—

} Division of —— and liabilities between TIndis ang"'gaak\stan 174.75, 181-82, 547-49.
1

Division of —— between India and Pakistan.
i ATOMIC ENERGY—
| Question re scheme for study and research in ——. 576-78.
: ATROCITY (IES)—
: Question re action against oﬂicvr\ who perpetrated -—— and financial aid to sufferers during
il ‘ struggle for freedom.
i ATTACK(S)—
i Question re—
il —— on Kashmir and Pakistan Military Officers. 1588. "
i —— on non-Muslims refugees. 1517.
| ATTENDANCE—
]f Signing of the —— register by Members. 1679-80.
| AUCTION—
1 Q:e;lsémwnﬂ:lbl:; @ ‘;i x;g:;rw?#ﬂe airerafts at Aircraft Salvage Depots at Chekeri

Dammd for Gnnfp—GcMnl Budget. 1346,

l AUDIT— ”
| Rail Budget. 745,

Question rc - repnrb on Delli University accounts, 5@
| AUDITOR(S)—
'. mgong”%‘gnmt of dues of B. A. Railway staff by Chief —— E. B. Railway,
| AUSTRALTA—
! Question re profiteering by —— in food grains. 1435.
AUXILIARY CORPS—
Question 7e expansion of University Training Corps and —.. 549. -

AVADI BASE—
i Qnutign re Naval works department at ——, Madras. 1604.
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AVIATION— .
Demand for Grant. 1348, S
Question re— -
Air a%reament.s with foreign countries. 1686.
—— Training School at Saharanpur. 1685. T
Development of —— in India. 333. ’ ’
Development of Civil — in Rajputana and construction of aerodromes at Ajmer. 608.

AYURVEDA—

AYYANGAR, SHRI M. ANANTHASAYANAM—

Question re—
Committee for developing Ayurvedic System. 175-76
Development of Ayurvedic science, litegature and institutions. 175.
Grant of funds for teaching and research. 5
Resolution re Scientific research into Ayurvedic system of medicine. 1108-10.

Code of Criminal Procedure (Amendment) Bill—
(Amendment of sections 161 and 162). 1187.88.
Criminal Tribes (Repeal) Bill. 1186.
Damodar Valley Corporation Bill—
Motion to refer to Select Committee. 1842-49.
Dentists Bill—
Motion to ref@ to Select Committee. 530.
Election of to Central Advisory Board of KEducation. 1229.
Election of — to Standing Committee for Ministry of Tndustry snd Supply. 786.
Election of to Standing Finance Committee. 350-51.
Extra Provincial Jurisdiction Bill—
Motion to consider as reported by Select. Committee
Consideration of Clauses. 1572-73, A .
Federal Court (Enlargement of Jurisdiction) Bill. 1713. 1724-26.
Foreign Exchange Regulati A iment) Rill. 360-61, 364, 365.
Income-tax and Business Profits Tax (Amendment) Bill. 1192-93. 1196-97
Indian Finance (Supplementary) Bill. 1381.83
Indian Nursing Council Bill. 1479.80, 1482, 1484.86. e
Indian Penal Code and the Code of Criminal Procedure (Amendment) Bill—
Motion to refer to Select Committee and to circulate. 1164, 1174-76
Indian Trade Unions (Amendment) Bill 118. 129.30
Industrial Finance Corporation Bill—
Motion to refer to Select Committee. 474-79
Motion re—
Flections to Standing Committees to advise Ministries. 228-31.
Election to Standing Finance Committee. 5
Election to Standing Finance Committee for Railways. 48-49. L
Food Policy of the Government of India. 1631. 1643-44
Motion to reduce Demand for—
E '—Planning and development programme for India. 1340-43. .
“ nee' —— PEconomy in Central Administration. 1237.
Nomination of —— to Panel of Chairmen B i
Press (Special Powers) Bill 358, uﬁ"&a
Question re—
Air mail postal envelops. 979.80.
Measures for relief of leprosy. 200,
Production and import of drug for leprosy. 200-01.
Reduction in train services.
Question (Supplementary) re—
Accession of Nizam’s State to Indian Union and exodns of Muslims 3
-Agreement with Tata Airways. 1798-99. slims, o the  Blate. - S0
Amount, collected under the Business Profits Tax. 172,
Anti-India activities of Government of Goa. T781. i

and to circulate. 1552

Appeals from High Courts in Tndia. 70.

‘gowking ireservod for g]n!‘rancy(.: u“&ee I

«Constitution -of an Advisory Commif connected with milk ducti

«Constitution of Commodities Prices Board. 575. e e ]

((Z‘:on:tn]xction of ‘Silver Arrow’ train coaches, 660. !
ontrol over newsprint and newspapers. 1209.

QOw-dung Gasplant. 931 et $ g
ultivation of land. 926,

Development of industries. 928.29.

Division of assets and liabilitics between India and Pakistan. 548-49
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AYYANGAR, SHRI M. ANANTIASAYANAM—contd.

Exploitation of mineral resources. 1029. .

Fiﬁﬁon of basic value of currency. 156.
Question {Supplementary) re—contd.

Food requirements of various provinces. 934,

Jovernment's plan to enconrage Indian shipping trade.” 422

Import of Locomotives. 1219.

Indian Ordpance factory in Nilgris. 1355.

Industrialization of India. i

Manufacture of Motor Cars. 1210.

Measures for building up of India’s foreign exchange resources. 573, .
Pakistan badges for Scheduled Castes and 1 4 of Hindu evacuees in Bengal,
Planning and development of Crops in India. 672,

Production, import and allotment of Mill Cloth. 301.

Production of Benzol in Indis. 1218

- Production of mill yarn and Cloth. 1205-06.

Recommendations of American Technical Mission. 1215.

Recruitment and training of Cadets at Dehra Dun. 568. S
R 3 tional Shippi Ci Ttd. at the conference of shippimg

D of Int
interests in Bombay. 1530.
Salaries to Staff of Food, Textiles, and Industries Departments. 161.
Setting up of an All-India Central Milk Board. S
Shortage of matches and profiteering by vendors and middlemen. 22.
Surplus Military Stores. 51.
|- -7 Survey of Sind-Gujrat Railway. 965,
| * _ Winding us of Disposals Directorate. 966.
Repealing and Amending Bill. 1727.
| Resolution re Central Road Fund and Standing Committee for Roads. 241:43.
{ United Nations (Privileges anl Immunities) Bill. 109-10. -
United Nations (Security Council) Bill. 114-15.

AYYANGAR, THE HONOURABLE SHRI N. GOPALASWAMI—

i Motion 7e Relief and Rehabilitation of refugees. 865, 910-14, 2
AYYAR, SHRI ALLADI KRISHNASWAMI—
Election of —— to Standing Committee for Ministry of Law. 855
Federal Court (Engl t of Jurisdiétion) Bill. 171113, 1723. 1726-27.

AZAD HIND BANK—
Question re —— in Burma. 1772.73..
AZAD, THE HONOURABLE MAULANA ABUL KALAM—
Motion re—
Election to All-India Council for Technical Education. 1543.45.
Election to Central Advisory Board of Archmology. 497.
Election to Central Advisory Board of Education. 5
Election to Council of the Indian Institute of Science, Bangalore. 234.
Flection to Court of University of Delhi. 496-97.
¥ B
§ BACKWARD CLASS(ES)—
i1 See “Scheduled Castes”. 3

BADNERA—
Question re— .
Amraoti —— Motor Service. 1453-54.
Bus Service between Amraoti and — . 1668-99. -
Repair of —— Station Approach Road. 960.

Widening of overbridge at ——. 960, 1792.
BALDEV SINGH, THE HONOURABLE SARDAR—
Armed Forces 5Emergency Duties) Bill. 1380, 1817.
‘Armed Forces (Special Powers) Bill. 1380, 1732-34, 1747-40. -
Tndian Army and the Indian Air Force (Amendment) Bill—
Reconstitution of Select Committee. 106. :
Motion for eytension of time for presentation of Report of Select Committee. 855.
Resolutian re organisation of a National Militia. 819, 824-20.
BAMRAULI—
Question 7¢ public auction of unserviceable aircrafts at Aircraft Salvage Deyots at Chekeri
and in October. 1947. 579,
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BAN(S)—
Question re banning of Indian Union flag by Hyderabad State. 164.
BANERJI, SHRIMATI PURNIMA—
Workmen’s State Insurance Bill—
Motion to refer to Select Committee. 517-18,

BANGALORE—
Election to Council of Indian Institute of Science, —. 234-35, 1056-57.

BANK(S)—

Question re—
Azad Hind —— in Burma. 1772-73.
Freezing of —— assets by Pakistan Government. 1136.37.
Loan from International —. 843.
Loans to Pakistan by Indian ——. 549-50.

Second Supplemental Agreement between the Reserve —— of India and the Imperial —
of India and the Financial Agreement between the Government of U.K. and the Gow
ernment of India—Copies laid on the table, 218-25.

BANKING COMPANIES BILL—

See “Bill(s)’".
BAR COUNCILS (AMENDMENT) BILL—
See “Legal Practitioners’ and —— under *‘Bill(s)".

BAR COUNCILS AND LEGAL PRACTITIONERS (AMENDMENT) BILIL—

See “Indian —" under ‘‘Bill(s)".
BARMAN, SHRI UPENDRA NATH
Election of —— to Central Advisory Council for Railways. 351.
Election of —— to Standing Committee for Ministry of Agriculture. 607.

. Jeneral discussion occupied on Gleneral Budgeb. 1013-15. =
Question re—
Petition b Mintoo Mukerjee re pension. 1592
Release of wagons occupied by staff on B. N. Railway. 1696,
Revision of pay scale of Central Excise Department. 1619.
Supplementary Edueation Crant for scheduled castes. 1603-04.
Question l(gnpulemenldrv) 7e selection of applicants for advanced studies in foreign count~
ries. 1139.
RASIC VALUE—
Question 7e fixation of —— of C\menc; 155-56.
> BASUDEO BISHAN DAYAL, PROF.—
s w re convietion of— for preaching Hindu religion in Mauritius. 31
EATmY M. S—
Question re ill-t rent of Indian

travelling by —. 7.

BEANS— y

Question re poisonous Burma —— imported into Madras. 685, =
BEAWAR— 2

Question re irregular supply of wheat and sugar rations in Ajmer and —. 607,
BENGAT— =

See *‘Bast Hunal” >

lalso “West Ben
BENGAL ASSAM RAILWAY

See “Railway(s)”.
BENGAL NAGPUR RAILWAY—
See “Railway(s)”.

BENZOL—
BlaneA‘_go“ re production of —— in India. 1218
Queat;pn re— .
Trrigation in and Marathi Central Provinces. :m
BEBNeed of aerodromes at Amraoti or Akola in ——0o! = ~
Question re Nilgris antiguiti thy rkundo, —. ¥
SR, gr quities in the museum for Vulkerkundo, . 847,

Question 7e appoi of Scheduled G candid AR - Bihne. T,
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BEZWADA—
Question re Broadcasting station at —. 114243
BHADRACHALAM—
Question re installation of Trunk Telephone Exchange ab — 677
BHAGWAT PARSAD, SHRI— =
__Eleetion oi—to Central Advisory Board of Archwology. 1229.
BHARATHI, SHRI L. KRISHNASWAMI— r
Flection of — to Standing Committee for Ministry of Food. T03.
Election of to Standing Committee for Ministry of Home Affairs. 704.
Question (Supplementary) re— = o
Creation of new provirces on linguistiz and cultural basis. 795
Winding up of Disposals Directorate.

BHARATIS—
Question 7e substitution of “Indians
BHARATPUR—
Question re refugees killed in —— State. 1762.
BHARGAVA, PANDIT MUKUT BIHARI LAL—
_A{mer»Merwm'u (Extension of laws) Bill. 1705-06
E

o “—"" for «Non-Muslims”. 560. X

ection of —— to Standing Committee for Ministry of Communications. 606.
Election of —— to Standing Committee for Ministry of Information and Broadcasting. 796.
Federal Court (Enlargement of Juriadictiogl Bill. " 1715-16.  »

Indian Penal Code (Amendment) Bill. 1184,

Nomination of — to Committee on Petitions. - 1463

“Question 7¢—

-Anglo-Indians of T.oco Department promoted to Carriage and Wagon Department of

B. B. & C. I. Railway. 1784. A

Anti-India acti es of Government of Goa. 781.

‘Compulsory military training in ed tional instituti 589.

Criminal Tribes in Ajmer-Merwara. 28-29.

’qué%lnpment of Civil Aviation in Rajputana and construction of aerodrome ab Ajmer.
508,

Disposal of India Office building and its “contents”, 1795-96.

Efficiency of police force in Ajmer-Merwara. 591

Formation of Pakistan National Guards under army control. 854.

Tnadequate supply of petrol to  Ajmer-Merwara. £

Interruption of electric sapply between Jangp and Ni ddin on the 1st Decem-
ber, 1047. 1242-43.

Irvegular supply of wheat and sugar ratious in Asjmer and Beawar. 697.98.

Tack of publicity by Government of India in U.S.A. 1622,

Levy of tax by Sirohi State on Visitors to Dilwara temple at Mount Abu. 591.

Military training for student in Hyderabad State. %

Number of Non-Indians employed on high salaries under the Central Glovernment. 1784.

Oppression of tenants in Istimrari areas. .

Petrol consumption in Ajmer-Merwara. 1223-24. .o e

Prlo7r3:tion of Indians in Carriage and Wagon Depariment of B. B. & C. 1. Railway.

£ Retmcgeg-sion of villages in Ajmer-Merwara to the Mewar and Marwar States in 1938,

Wom—en.employed under Central Government. 24-26.

'BHARGAVA, PANDIT THAKUR DAS— -
‘Armed Forces (Special Powers) Bill. 173338, 1745.
Child Marriage Igestrainb (Amendment) Bill. 1161; -

Code of Crimimal Procedure (Amendment} Bill. 1186.
Delhi and Ajmer-Merwara Rent Control (Amendment) Bill.' 1507
Delhi Premises (Requisition and Eviction) Bill— :
Motions to consider as reported by Select Committee and to pass as amended. 1488:97.
1501.

Flection of —— to Standing Committee for Ministry of Defence. 607.
“Flection of —— to Standing Fintance Committee. 350-51

“Extra Provineial Jurisdiction Bill. 1569.

Tndian Penal Code and the Code of Criminal Procedure (Amenr]menf) Bill—
Motion to refer to Select Committee and to civeulate. 116172, 1181-83.

Motion 7e— g
Food Policy of Government of India. 1644-50.

_ Relief and Rehabilitation of refugees. 891.923.

Motion to reduce Demand for ‘Ministry of Tndustry and Supply’—Removal of control over

cloth, yarn and commodities other than food. 1297-1303.
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BHARGAVA, PANDIT THAKUR DAS—contd.

Nomination of —— to Committee on Petitions. 1463.
Nomination of —— to Penal of Chairmen. 247.
Question re—

Rehabilitation of rural population among the refugees. 1760.
Revalidation of import licences. 1759.

Question (Supplementary) re refugees residing without shelter. 1529,

Resolution re—
Amelioration of the condition of Scheduled Castes. 1075-80.
Organisation of a National Militia. 812-16,
United Nations (Privileges and Immunities) Bill. 109,
BHATKAR, SHRI L. 8.—
Election of -— to Standing Finance Committee for Railways. 351.

BHATT, SHRI GOKULBHAI— .

Election of to Standing Conuuittee for Ministry of Labour. 796,
Election of —— to Standing Committee for Ministry of Works, Mines and Power
Extra Provincial ~Jurisdiction Bill—

Motions to consider as reported by Select Committee and to circulate. 155557.
Motion re Food Policy of the Government of India.  1661-64. ¢

BHORE, COMMITTEE—

Question re —— Recommendations. 1583-85.
BIHAR—
Question re—
* Employment of Biharis in Accountant-General’s Office, ——. 178-80.
New railway lines in —. 1457,

Possession of estate of Mr. Hari Jee of Shahbad District, — in Burma. 7,
BILL(S)— ;
3 e Sfhg in-ihe Legislativo A blv. 38.

.\Jmex Merwara (Extenhnn of Laws)}— =«

Introduced. 1

Considered and pnssed 1704-07.
Antiquities (h(port Control)—

Assent of the Governor-General. 37-38.
Armed Forces (Emergency Duties)—

Assent of the Governor-General. 37-38.
Armed Forces (Emergency Duties) Amdmenb—

Introduced.
Considered and pnnd 1817,
Armed Forces (Special Powers)—
Introduced. 1380. -

Considered and passed as amended. 1732-50, 1816-17.
Banking Companies—
Continued. 39.
Business Profits Tax—
Assent of the Governor-General. 37-38.
Capital Issues (Continuance of Control)—
Assent of the Governor-General. 37-38.
Child Marriage Bestraint (Amendment)—
Continued.
Coal Mines Labour Welfare Fund— g
Assent of the Governor-General. 37-38,
Code of Criminal Procedure (Amendment)—
(Tnsertion of new Chapter XXIV)
(by Shri Ram Sahai).
Introduced. 1184.
Code of Criminal Procedure (Amendment)— -
(Am®*ndment of Sections 496 and 497) »
(by Pandit Thakur Das Bhargava). 3
Tntroduced. 1186. =
Code of Criminal Procedure (Amendment)— -
(Amendment of Sections 161 and 162)
(hy Shri M. Ananthasayanam Ayyangar). .
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BILL(S)—contd.
Introduced. 1187-88,
Coffee Market Expansion—
Assent of the Governor-Geueral. 37-38.

Control of Shipping—
Assent of the Governor-General. 37-38.
Crintinal Tribes (Amendment)—
Assent of the Governor-General. 37-28.
Criminal Tribes (Repeal)—
(by Prof. N. @. Ranga)
%ntrodnced 1184.
Cnmmul Tribes (Repeal)—
(by Shri M. Ananthasayanam Ayyangar)
Introdnood (barred as subsequently decided by the Honourable the Speaker). 1186,
-Damodar Valley Corporation— :
Introduced. :
Motion to refer to Select Commi (Referred to Select C 1820-50.
/Delhi and Ajmer-Merwara Land Dovolopmenb—-—
~ Introduced. 499.
Delhi and Ajmer-Mefwara Rent Control—
Assent of the Governor-General. 37-38,
Delhi and Ajmer-Merwara Rent Control (Amendment)—
Introduced. 42.
Motions to consider and to refer to Select Committee (Referred to Select Committee).

366-79.
-Presentation of Report of Select Committes. 994.
Considered as reported by Select Committee and passed as amended. 1506-00.
;Delhi Muslim Wakfs (Amendment)—
Assent of the Governor-General. 37-38.
1Delhi Premises (Requisition and Eviction)—
Introduced. 42.
Mg;i;g; to consider and to refer to Select Committee (Referred to Select Committee).
.

Presentation of Report of Select Committee. 985.

Considered as reported by Select Committee and pm;sed as amended. 1488-1505.
Dentists—

Motion to refer to Select Committee (Referred to Select Committee). 529-31.
Dock Workers (Regulation of Empolyment)—

Introduced. 41-42.

Motion to refer to Select Committee (Referred to Select Comnntlee) 521-29.
Elecmcny (Sup%lz)— &

Introd

Motion {o refer to Select Committee (Reforred 1o Select, Committee) m&l' 1464.67.
“Explosives (Temporary Provisions) nl)- -
Assent of the Governor-Gene: 37-36.
#Extra Provincial Jurisdiction—
Introduced. 704.
Motions to consider and to refer to Select Ci i (Ref d Sel
e o to Select C
lh”msenutmn of :‘he Report of Select Committee. 1379.
otions to consider as reported by Select Committee and to circulate. 1547-57 -62.
Consideration of Clauses. 1562-82. et
Motion to pass as amended. 1582.
“Factories—
Introduced. 1188.
Factories (Amendment)—

Assent of the Governor-General. 37-38,

Federal Court (Enl of Jurisdicti
Introduced. 1546.
Considered and as amended. 1708-27.

Foreign Exchange Regulation—
Assent of the Goveruor(}mn! 37-38.

Foreign E (A )

Intmdnud. 42. e .

Considered and passed. 356-65. X
Foreigners e‘SAnnm ment)— .

Introdac

Considered and passed. 46284,
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BILL(S)—contd. ¥
Hindu Code—
Continued. 41. e 200
Hindu Inter-Caste Marriage Regulating and Validating—
Introduced. 1187
Imports and Exports (Control)—
Assent of the Governor-Ceneral. 37-38
Income-tax and Business Profits Tax (Amendment)—
Introduced. 856,
Considered and passed as amended. 1183-97.
Income-tax and Excess Profits Tax (Amendment)—
Assent of the Governor-General. 37-32.
Indian Army and the Indian Air Force (Amendment)—
Reconstitution of Select Committee. 106-07. -
Extension of time for presentation of Report of Select Uommittes. 856.
“ Indian Bar Councils and the Legal Practitioners (Amendment)— .
G Introduced.  1184.
Indian Boilers (Amendment)—
Assent of the Governor-General. 37-33.
Indian Cattle Preservation—
} . Introduced. 1185,
: Indian Coinage (Amendment)—
: Assent of the Governor-General. 37-38,
Indiasa Companies (Amendmenti—
(Amendment of section 86F)
(b{ Dr. P. 8. Deshmulkh).
ntroduced. 1185
Indian Companies (Amendment)—
(Amendment of sections 25, 31, etc.)
(by Dr. P. 8. Deshmukh) .
Introduced. 1185-86.
- %+, Indian Cotton Cess' (Amendment)—
«. » Introduced. 1546.
Considered and passed. 1704.
Indian Extradiction (Amendment)—
Assent of the Governor-General. 37-3¢, =
Indian Finance— =
Assent of the Governor-General. 37-38.
Indian Finance (Supplementary)—
Introduced. z
Considered and passed. 1381-96.
Indian Medical Council (Amendment)—
Assent of the Governor-General. 37-38

Indian Mcrchn"té& Shipping (Amendment)—

- Considered and passed. 1198.1200.
Indian Navy (Discipline) (Amendment)— : 2
Assent of the Governor-(ieneral. 37-38.

Indian Nursing il— 3
Introduced. 499, - "
Considered and passed as amended. 1467-88.

Indian Patents anrf' Designs (E ion of Time) (A d )
Introduced. 42
Considered and passed. 365-66.

& dndian Penal Code (Amendment)—
. (Amendment of section 124A)
(by Pandit Mukut Bihari Lal Bhargava).
ntroduced. 1184,
dndian- Penal Code (Amendment)—
(Insertion of mew Chapter XXIV)
(by Shri Ram Sahai).
Introduced. 1186.
TIndian Penal Code and the Code of Criminal Procedure (Amendment)—
Motions to refer to Select Committee and to circulate (Circulated) 1161-83,
Indiap Railways (Amendment)—
Assent of the Governor-General. 27-38.
| Indian Tariff (Amendment)— > -
ssent of the Governor-General. 37-38. - -~
. Indian Tariff (Second Amendment)— >
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BILL(S)—contd.
Introduced. 1380.
Considered and passed. 1727-31.
Indinn Trade Unions (Amendment)—
Motion to consider ug reported by Select Committes. 116-17.
Considevation of clayses. - 117-
Moticn to pass as amended 1passe(l as amended). 246-50.
Industrial Disputes—
Assent of the Governor-General 37-38.
Industrial Finance Corporation—
Motion o refer to g;leu. Committee (referred to Select Committee). 38291, 458-82.
Tggnrance (Amendment)—
ntroduced. 1184,
Insurance (Second Amendment)—
Continued.» 40.
Legal Practitioners and Bar Councils (Amendment)—
Continned.
Minimum Wages—
Reconstitution of Select Committee. 107-08.
Motor Vehicles (Amendment)—
Assent of the Governor-General. 37-38,
Negotiable Instruments (Amendment)—
Assent of the Governor-General. 37-38.
Panth Piploda Laws (Amendment)—

o Assent of the Governor-General. 37-38. 4 £ =i
Pharmacy—
Introduced. 499.

Motion refer to Select Committée (referred to Select Committes). 1817-24. -
Press (Special Powers)— g
Motion to consider. 259-79.
Consideration of clauses. 352-56.
Motion to pass as amended (passed as amended). 356.

Prevention of Corruption—
Assent of the Governor-General. 37-38.

Prevention of Forcible and Fraudulent Couversion of Hindu Womeu
Introduced. 1185.

Provincial Tnsolvency (Amendment)—
(by Honourable Dr. B. R. Ambedkar),
Continued. 40-41,
Provincial Insolvency (Amendment)—
(by Shrimati @. Durgabai).
= ‘gutrodnrad
Railway {Transport of Goods)—
Assent of the Governor-General. 37-38 .
|

Repealing and Amending-—
Introduced. 1380. L
Considered and passed. 1727.
Requisitioned Land (Continuance of Powers)—
Assent of the Governor-General. 37-38.
Reserve Bank of India (Amendment)—
Assent of the Governor-General. 37-38.
Reserve Bank of Tndia (Second Amendment)—
. - Assent of the Governor-General. 37-38,
Rubber (Production and Marketing)—
Assent of the Governor- Ganernl 37-38.
aries of isters—
Introduced. 1546.
Considered and passed. 1707-08.
Sngar (Temporary Exmae Duty)-—
Assent of the Governor-General. 37-38.
Taxation' on Tncome (Investigation Commission)— - %
Assent of the Governor-Ceneral, 37-38. LY
Trading with the- Enemy (Continnance of Emergency Frovimons)—
Assent of the Governor-General. 37.
United Nations (Privileges and Immunities)— /

Considered and passed as amended, 108-13. 3
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BILL(S)—concld. -
3 United Nations (Security Council)—
Considered and pa.uerf as amended. 113.16.

Workmen’s State Insurance—
Motion to refer to Select Committee, 484-92.
Referred to Select Committee. 500-20.

BISCUIT(S)—
Question re manufacture of —. *1455-56.
. BISHOP(S)—
Question re control ‘over Metropolitan —— and Clergy in India. 35.
BIYANTI, SHRI BRIJLAL NANDLAL— 3
Election of — to Standing Committee for Ministry of Food. 703.
x Elvfgg;m of —— to Standing Committee for Ministry of Transpors (other than Roads).
BLACKMARKETING— /
Question re—

in the sale of fire-arms. 1501
Eradication _of corruption and —. B47.

BOARD(S)--
Question re— \+
Sciting up of an All-India Central Milk —. 86667.
Working of —— of Technical Education. 195.96,

BOBILI, RAJA OF (Raja Sir 8. R. Ranga Rao)—

Declaration under Rule 207 63.

Election of to Standing Committee for Ministry of’ Inf ion and Broadcasting.
796. z .
- BOILERS (AMENDMENT) BILL—
e . e See “Indian —"' under “Bili(s)”. S
BOMBAY— b
Question re— iy 2 :
Building of National’ Highways connecting Nagpur with ——. e 3
Goverpment acquisition of houses and buildings at — and Poona. 1598,
Project {o connect Amraoti with —— Nagpur main line, 683. As
Representation of International Shipping Company Ltd. at the Conference of Bhippiag
Interests in —. 1630
Requisitioning by the arm= of buildings and bungalows in ——. 1785-80.
Sapply of Steel to Janmabhoomi Group of Newspapers, —. 975-76. .
BOMBAY, BARODA AND CENTRAL INDIA RAILWAY—
’ “Railway(s)”"s
BONBEE= = -
Question re—+ <A =
Fxport of crushed —, 43830, ” o
- ler of —— mills and —— disintegrators. 657, = ;
; of —— as manure. 655, e = _
MEAL—
Question 16— .
~—_ as food for milch and draught cattle. 655-56. >
Use of «il cakes and —— as manure. 285, 3
BONUS(ES)— :
Question re procurement —— to agriculturists. 1439-40.
BORDER AREA(S)— =

Question re measures for protection of ——. 568-60.
BOSE, SHRI RAJ KRISHNA—

Dentists Bill—
Motion to refer to Select Committes. 531,

Motion re election to Central Advisory Council for Railways.-53.

Prowincial Insolvency (Amendment) Bill. 40.

Question re—
Census of labour population. 1763, =
Constitution of D D Beard. 1766, =
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BOSE, SHRI RAJ KRISHNA—contd.

Question re—contd. -
Execation of Mahanady Valley Project. 1763.64.
Fortification of new frontiers of India. 1764,
Internment of the Orissa M. L. A. in “udopesia. 1763.
Rehalilitation of refugees from Pakistun. 1034.
Trade agreement with foreign countries.
Women's Homes and Orphanages. 1764, .
Question (Supplementary) re—
Advnnce‘d {r[s’umna Iai')pemnnul of Ordnance Factories. 13563-54. ¥
All-Indra Handloom Board, >
Bote-Meal as food for mileh and draught cattle. 656,
Damodar Valley and Machkhand Projects. 1031.
Development. of Indian Mercantile Marine. 765.
Development of Industries. 920,
Disposal of certain serviceable aeroplanes as scrap. 1797,
Electric fans in third and inter class compartments. 305, A
Employment of scholars returned from abroad. 1119,
Evacuation of Hindus and Sikhs from Sind. 781
Evacuation of Hindus from N, W. F. Province. 1521,

Exploitation of mineral resonrces. 407, 1026 .
Facilities to lower class railway passengers, 1212,
Fertilizer factory at Sindri. 1428 i

Food reqmrements of various provinces. 835,
Grants-in-aid to educational institutions in Centrally  Admivistered Aveas. 1144
Hindpstan Aircraft Factory. 1431,
Indian armed forces persorinel in other countries. 1359.
Indian Coal Fields Committee. 1217, > >
Industrial census in India. 1202 -
Jute Fibre from Pakistan and its préduction in India. 663.
Major Irrigation projects.
Migration between India and Pakistan. 79,
Motor  Car Manufacturing Factories. 1205, %
Nationalization of railways. 297. -
Number of radios imported and broadeasting stations in India. 158,
Pakistan searches of refugees. 1279,
Production of mill yarn and cloth. 1207
Protection and subsidy to industries. 1288.
Refugees residing wmgout. shelter. 1527.
él!,.e]hun n& r;ligng s\,gil;d ler'\rc a::u Ministry of Defence. 310.
ivies N les and ustries Departments. 161.
Scheduled caste scholars sent_abroad. lﬁg

Schemc of studies.
of cheap fuel and mbddtud manures. 659, "
Tnbni paoplul of India. 1276,

Use of oti cakes and bone-meal as manures, 295.
BOUNDARY COMMISSION—
Demand “ur Grant. 1346
ROUNDARY COMMISSION-—
Question re Monetary loss due to delay in retrocession of 1 of B. i
apportwned to India under Award. 69495, b ey R Bainsy

#NINDARY FORCE— v

Question 7e— e
Alleguuon-x against Commander of —.
Est of joint Sup G d and —. 583

for West. Pun)nb atrocities. 205.

Im,.uns\bﬂuw of Muslim personnel of
Strength and composition of ——, 201
BRAJESHWAR PRASAD, SHRI—

Election of -~— to Stai ndmg Committee for Ministry of Communications. 606.

Flection of — to Standing Commitiee for ‘Ministry of States. 1057.

Motion to reduce demand for ‘Ministry of External Affaivs and Commonwealth Relations’—
Position of India in International Affairs and of Indians in Commonwealth countrics.
1252-56.

Question re—

Wenplovment of Biharis in Accountant-General’s Office, Bihar. 179.80; >
Lovd Addison’s visit_to Tndia. . \
Reiutive utnngth of Land, Air and Naval Foncen of India and Pakistan. 583
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BRANCH LINES—

Question re new —— on O. T¢ Railway. 1226-27.

BRICK(S)—

Question r¢ allotment to United Provinces of coal dust for —— burning. 36.

BRIDGE(S)— : :

Question re—
—— across Canvery River at Pugalur. 315-16.
—— between Khandwa and Indore on Narbudda River. 32820,
Rail-road over the Ganga in Patna. =
Road transport on B B. & C &y nnd G. 1. P. Railway —— over the Narbudds. 673
Utilization of railway and pedestrian traffic. 672-73.
Widening of overbridge at Bndnera

SRITAIN—

Question re—
Anti-Tndia propaganda in British and American Press re Punjah riots. 59192,
Treaty with His Majesty’s Government. 1042

* BRITISH BROADCASTING CORPORATION—

Question re—

A. 1. R. relay€ of —— broadcasts. 1619,
lhcadr&nmg of the Pakistan Government news by ——. 840,
Rela+ by All India Rndlo of ——’s_night Bu]letm 1586. s "

BRITISH COLONTES—

See * Colonies”.

BRITI®FH COMMONWEALTH—

Question 7e Citizenship rights of Indians in —— of Nations. 412.91.

BRIT] SH FORCES—

“Forces".

Jﬁu’nsn PRESS— 3 .

See ‘‘Press”.

BRITISHER(S)—

Question re—
British personnel in Indian Army. 1146.47,
British personnel in service of Government of India. 838-39. -
British railway personnel. 977.
Composition of Indian Army and number of British Officers. ~ 205 06.
Emp n)ment of British Officers in Indian Defence Forces.
Number of British Officers in Indian- Army on 15th November, 580
Number of British Officers serving the Indian Army. 564.

BROADCASTING—

Demand for Girant. 1348. Py "
Question 7e—
—— of the Pakistan Government news by B. B. C. 840.
42-43,

—— station ‘at Bezwada. 1l ']

Scheme for new —— Stations. 1586-87. . .
Number of radios imported and —— stahonn in India. 158,

Separate —— Radio Station for Orissa. 177,

Working hours ef — stations and time devoted to English programmes. 576,

See also “Radio(s)".

BUDGET, GENERAL—

Presentation of the —— for 1ith \uf'ns(r 1947 to 3lst March, 1948. 746-61. Py
General discussion of ——. 982.1024,

Demands for Grants. 1229.71, 1289-1351.

BUDGET, RAILWAY—

Appointment of the Honourable Dr. John Matthai to. parform functions of Finance
Minister ‘during general discussion of —.
l"rfaar‘l.\hnn of the =— for 15t August, 4;%47 to 3lst March, 1948, 391.404.
for di on D 2
beuuml discussion on the —.  608-53. 7 < -
Demands for Grants. 705:46. 3

=
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BUILDING(S)—
estion 7e—
Q“Allotme.nt. of land by U. P. Government for house- ——. 1054.
Allotmam of land to Central Government servants. 1054-55.
for the di 1 of materials of — dismantled by Military sul.horlh-.
578 79. :
Expenditure on —— in leprosy institntions. " 575.
Requisitioning by the army of —— and bungalows in Bombay City. 1785-&!

BURMA— < {

Quesﬁon \
Appom! ent ‘of Labour Officer for —. 98-90.
1772-73,

Azad Hind Bank in —. 3
Disallowance of entry of Indians into —. 1516.
Tmmigration of Indians into —. 423-24, 1277.
India- —— Air Service. 1685.86. B
Indo- —— Immigration Order. 1041-42,
Poisonous —— Beans imported into Madras. 685.
Possession of estate of Mr. Hari Jee of Shahbad District, Bibar in ——. 7.
Re-entry of Indipns in —. 1043-44. S
Resettlement of —— labourers. 1525-26.
N Settlement of —’s debt to India. 165.
Supply of timber from ——, Andamans and’ Indian forests. 21-22.
Termination of services of Indians by Government of —— and their absorption by
Government of India. 767.

BUS SERVICE—
Question re —— between Amraoti and Badners. 1698-99. ;
BUSINESS PROFITS TAX— :
#ee “‘Tax(es)". |
BUSINESS PROFITS TAX (AMENDMENT) BILL—

See “Income-tax and ——" under “Bill(s)".
BUSINESS PROFITS TAX BILL— =
See “Bill(s)"". .
c
CABINET— : =
Demand for Grant, 131543, 1344, .
+Motion fo reduce Demand for ‘— Corruption in Government Departments, 1315-40,
Question re appointment of non-official Legislators to Sub-Committees. 76768,
CADET/S}— »
Question re—
Recruitment gand training of —— at Dehra Dun. 567-68.
Report of National — Coips Committee, 200,
CALCUTTA—
Question re— g
Air Services between Hyderabad and Cannavaram and Gannavaram and —. 677. =
Changes in personnel ‘in the Central Stationery Office, —. ~1755.

Inl\;;smzutmn into the conduct of officer working in Central S‘t‘auonery Office, ~— -

Transfer of exhibits of India Museumy; ——. 1506.
Trausfer of Imperial Library, —. 1585

CAMPS—

Question re—
, Maintenanca of refugee —— in India. 456-57.
' Utilization of deserted Army ——, houses and sheds. 178.
CANADA—
Qilestion re observation by India’s High Comnuuwner in —— re Indh remaining in the
- British Commonwealth. 85.
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CANTEEN(S)—
Question re conversion of —— into Indian refreshment rooms at anlmlpora, Muttra,
Agra and other stations. 20.
CAPITAL—
Question re unction for —— Issues. 1656-66.

CAPITAL ISSUES (CONTINUANCE "OF CONTROL) BILL—
See “Bill(s)”.

" CAPITAL OUTLAY ON BROADCASTING—-

Demand for Grant. 1351
CAPITAL OUTLAY ON CIVIL AVIATION—
Demand for Grant. 1350.
CAPITAL OUTLAY ON CIVIL WORKS—
Demand for Grant. 1351 <
CAPITAL OUTLAY ON CURRENCY—
Demand for Grant. 1351
CAPITAL OUTLAY ON DEVELOPMENT—
Demand for Grant. 1351
CAPITAL OUTLAY ON FORESTS—
Demand for Grant. 1350,
CAPITAL OUTLAY ON INDIAN POSTS AND TELEGRAPHS (NOT MET FROAR
REVENUE)—
Demand for »Grant. 1350.
CAPITAL OUTLAY ON INDUSTRIAL DEVELOPMENT—

* Temand for Grant. 1350.

GAPITAL OUTLAY ON MINTS—
Demand for Grant. 1351
CAPITAL OUTLAY ON SCHEMES OF STATE TRADING—
Demand for Grant. 1351 i
CAPITAL OUTLAY ON THE INDIA SECURITY PRESS— g
Demand for Grant. 1350.
CAPITAL OUTLAY ON VIZAGATATAM PORT—
Demand for Grant. 746.,
CAR(S)—
Question ‘re— - »

Manufacture of Motot —. 1210.
Motor Manufacturing Factories. 120805,

CARRIAGE(S)—
Question re manufacture of new medel third class —. 320,
CASUALTY (IES)—
Question re—
—— and loss of property since partition of India. 183, 1315,
—— and loss to Hindu-Sikh evacuees from West Punjab. 87,
—— and loss to. Non-Muslims in Pakistan, 4.

e CATEGORY (IES)—

Question re¢ of menial Government Servants. 198,
CATERER(S)— <
Question re— z
Catering arrangements on S. I. Railway. 1630-91,

Control gver railway —— in respecl of employees’ services. 1462.
List of Railway —— on E. 1., O. T. and B yN Railwa;s. 322.23.
CATTLE—
Question re— s -
Bone-meal as food for milch and draught — 656 3 2

—— for agricultural purposes. 1450-51.
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CATTLE—contd.
Question re—contd.
Maintenance of pedigree quality of ——. 59, y;
Shnghter of —. 93637,
State Insurance of Crop and — 321 )

Supply*of —- food in India. 31
See also ““‘Animal(s)’’. =
CATTLE PRESERVATION BiLL—
See “Indisn — under “Bill(s)".
CAUSTIC SODA—

Question re—
Abolition of control over sale of —— and other Chanuc?s 693. =
Distribution of —— and other Chemicals by I. C. T (In a) Ltd. 682
Distribution of ——, soda ash, etc., to provinces. 691-92
Requirements of —.
Supply of —— to Cotton Mills and all-India Soap Mnkeh Association  692.
CAUVERY—

Question re bridge across the

River at Pugalur. 315-16.

CEMENT—
Question re—
Permits for sale of —. 1681 ! =
Production of — in India. 313 5
annhty of iron, steel and —— in Indian Un\on 301-03. -
Steel. iron and — for United Provinces. 1226,

CENTRAL ADVISORY BOARD OF EDUCATION—
Motion re election to ——. 854.
CENTRAL ADVISORY COUNCIL—

See “*Advisory Council”. :
CENTRAL BOARD OF REVENUE—

Question re representation of Orissa on the ——. 567..
CENTRAL EXCISE— ¥ > 1

Sez “Excise”.
CENTRAL EXCISE AND SALT—

Demand for Grant. 1343

' CENTRAL EXCISES AND SALT ACT—

\

See “Act(s)”.
CENTRAL PROVINCES—
Question Te—

Irrigation in Berar and Marathi —. 328, 4
Seoni Sub-Post Office in ——, 1686-87.

CENTRAL ROAD FUND—

Demand for Grant. 1348, Y ]
CENTRAL SERVICE(S)—

See “‘Service(s)”,
CENTRALLY ADMINISTERED AREAS—

Question re—
Ty of arms, it etc from Muslims in ——. 58485,
t id to educational i in —. 113942,
CENSUS— E
Demand for Grant. 1348, ‘
—— of labour population. 1763, -
Industrial — in India. mqwa
CEBTIPICATE(S)—

Question re

e l'eev:gnl'.u.u::60 of Dlplamu, Degrees and —— of National Institutions for
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CEYLON—

Question 76—
Export of commodities from Madras to — during the year 1837-38 and 1946-47 788,
Export of Onions and Oil-Cakes to —. 780.
Indian lahourers in —.
Negotiations between Govemmsnts of #ndia and-—— re Indo-Ceylon Problems. 90-81.
Position of Indians in Independent —. 424-25.

| CHAIBASA—
f Question re running of Patna bogey from —— instead of Jamshedpur. 1769-90.
CHAIEMEN—
» Nomination of Panel of —. 247, 88687.
. CHALLENGE—

Question re “‘Blood and Tron” talk by Goa Go\emment 783.
CHAMAN LAL, DEWAN— <

Election of —— to Standing Committee -for Ministry of External Affairs and Common-
wealth Relations. 607.

Election of —— to Standing Finance Committee, 350-51,

Indian Trade Unions (Amendment) Bill. 122.23, 140.41.

Motion for adjournment re plight of refugees from Western Pakistan. 37.

Motioa 7e relief and rehabilitation of refugees. 3

Question re statement on events in Kashmir. 592-96, .

Question (Supplementary) re—
Compensation to European 1.0.8. Officers leaving India. 1145.
Detention of aeroplanes by Pakistan authorities. 1280. -
Directorate. for Remounts and Veterinary Services. 1135. 5
~ RByacualion of Hindus from N. W. F. Province. 152
Evacuess™ [? roperty in Pakistan. 1284,
Fertilizer Factory at Sindri. 1428-29,
Help given to refugees by Government and private bodies. 411.
Homes for refugee widows and children.
Provision of railway staff who opted for India. 1702
Recruitment and tr z of Cadets at Dehra Dun. 568.
Refugees residing without shelter. 152728,
L Supply of fertilizing material. 202,
.. CHANDRIKA RAM, SHRI—

. Question re—
s Enrolment of depressed clastes to Military Cadets. 1599. s
% Martial and son-martial races. 1509, -
} Resolution re amelioration of condition of Scheduled castes. 1001-98.
CHANNIAH, SHRI T.— = °
Election of —— to Standing Committee for Ministry of Education. 703.
- CHARTER— s
Question re United Nations Organisation ——. 1046.48.
CHATTOPADHYAYA, SHRI MIHIR LAT—
Election of —— to Standing Committee for Muistry of Communications. 606.

Question (Supplementary) re—
All-India drainage and development pluL 1273,
Broadecasting Station at Bezwada.
Damodar Valley and Machkhand Pm]e(ts 1030-31.
Detention of ship by Pakistan authorities. 1277.
Employment of scholars returned from abread. 1118, - =
Evacuation of Hlndus and %vkh\ from Sind 792.
G to ts from Africa and other countries. 1122.
Indian research scholnrs sent to foreign countries.
% Industrial Census in India.

Movement of FEast Bengal Hindus to West Bengal. 1541 -
Numhgr of Indians appointed as_ Chief Justices. 542. .
t bonuses 1439-40.
s residing withont  shelter. 1526, - {4

Sale of land by Delhi Improsement Trust. 1379, °
Tribal peoples of India. f - s »
‘Wagons for transport! ing coal. " 12200, x

i
’ I ilitation of refugees from Pakistan. 1033. = >
]
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CHAUDHRI, SHRIMATT KAMLA— S
f — to St.andlng Committee for Minii of 1t
' mnt: reduce Demand for ‘Railway Board”’—Overcrowding in trains. T714-17.

OnAUDEBI SHRI ROHINT KUMAB—

X Mohnn refer to Select Committee. 531.

k- Election*of —- to Central Advisory Board of Ednca.tmn 1229.

! - Election of —— to Standing Committee for Roads. 1057.

! Election of —— to Standing Finance Committee for Railways. 36l
Foreign Exchange Regulation (Amendment) Bill. 363.

" General - discussion of General Budget. 1001-04.
~ General discussion of Railway Budget. 618-21.
Indian Finance (Snpplernentary) Bill. 1389-90.
Motion re— ~
Elachon of —— to Central -\dvnsory Council for Railways. 56. E

d Policy of Government of India. 1641-43.
mn to reduce Demand for ‘Ministry of Industry and Snpl.ly-—Removal of control over
, yarn and commodities other than food. 1308.
Qnuhon Te—
Accumulation of mails on Ranaghat Railway Station. 493-95.
Collections for Coalfield Labour Welfare Fund. 1517 18.
Damodar Valley and Kosi Schemes.
Detention and pilferage of goods in transit on E, B Railway at Sautahar and Parbati.
pur in Eastern Pakistan. 788-80.
Harassment of passengers at Parbnhpn- Junction on E, B. leway. 1053.
Representation of International Shipping (‘nmpany Lt-d at the "Conference of Slnpping
TInterests in Bombay. 1530.
Question (Supplementary) re—

= N
Appointments of Governors. Ambassadors and High Commissicners. 784-85. (gt =
Consumption of petrol. Z
Damodar Valley and Machkband Projects. 1031.
Export duty on raw-jute by Pakistan Government. 1357 58.
Nationalization of Railways. 297.
Pakistan’s export levy on Jute. 1377-78.
Procurement . bonnses to agriculiurists. 1439. =
Production of - sugarcane and sugar. 1437.
Workmen’s State Tnsurance Bill—
Motion to refer to Select Committee. 515:16.

OﬂEMICAL(S)—\ : »

Question re— : :
Aholition of control over sale of caustic soda and other —. 693 g
Distribution of caustic soda and other —— hy I.C.I. (India), Titd. 692. =

5 OHERRY— _\

Question re prices of native —— and (‘oﬂoe 1775-76. >

CHETTIYAR KUMARARAJA SIR M A. MUTHIAE—

Motion to rednce Demand for ‘Ministry of Jixternal Affairs and Commonwealth Relationu — -
Posilion of India in Tnternational Affairs and of Indians in Commonwealth countries. :

CHETTIYAR, SHRT T. A. RAMALINGAM— . ' |

Election of —+— to Central Advisory Board of Archacology. 1228,

Election of —— to Standing -Committee for Ministry of Commerce. 433

Election of —— to Standing Committes for Ministry of Tndustry and Sappiy.  795.
General_discussion of General Budget. 1016-17.

Indian B'n' Couneils and the Legal Practitioners {Amendment) Bill. 1184,
Indian_Finance (Supplementary) Bill.  1384-85.

Indian®Trade Unions (Amendment) Bill. 121 e
Ineurance (Amendment) Bill. 1184,
Question (anplemenmrv) re~- : - l
' Crention of new (F'oﬂm'es on linguistic and cultural basis, 795.
Exclusion of Indians from Jananese Cotton Trade. 1624.

Expenditorg on ‘Grow More 'Fnod Campaign. 670. ;
Industrial Census in India.
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CHETTY, THE HONOURABLE SHRI R. K. SHANMUKHAM—-
Authenticated Schedule of Expenditure from 15th August, 1947, to 31st March 1948 ——
y laid on the table. 1826-28.
Declaration under Rule 2C. 1. L
Demand for Grant in respect of—
Cabinet. 1315. .
> Ministry of Commerce. 1315. E
. Ministry of External Affairs and Commonwealth Relations. 1242,
Ministry of Finance. 1230,
Ministry of Industry and Supply. 1265.
Foreign Exchange (Amendment) Bill. 42, 356-57, 363.65.
. General discussion of General Budget, 982:83, 1017-24.
g = Tacome-tax and Business Profits Tax (Amendment) Bill. 855, 1188-90, 1194.97.
I Indian Finance (Supplementary) Bill. 761, 1381, 1394-95.
: Industrial Finonce Corporation Bill—
4 Motion to refer to Select Committee. 332-86, 464, 479-82.
Motion re—

TFlections to Standing Committees to advise Ministries. 231.
Election to Standing Finance C i 43, -47. E 5
Motion tc reduce Demand for ‘Ministry of Finance’ — Economy in Central Administra~

tion. 1240-42. %
Notifications under Central Excises and Sdlt Act, 1044—laid on the table. 1800-07.
Presentation of the General Budget for 15th August, 1047 to 3lst March, 1948. 746-61.
Second Supplemental Agreement between the Reserve Bank of India and the Imperial Bank
of Tndia and the Financial Agreement between the Government of U.K. and the Govern-
ment of India.—Copies laid on the table. 218-25.

CHIEF JUSTICE(S)—
Question re number of Indians appointed as —. 541-42.
~ CHEKERI—
. Question re public auction of unserviceable articles at Aircraft Salvage Depols at ——
and Bamrauli in October 1047. 579. . 5

CHILD MARRTAGE RESTRAINT (AMENDMENT) BILL—

See “Bill(s)". é

CHIMAN LAL SETALVAD, SIR—
Condolence on the death of —. 1680. >

- CHITTAGONG— ¢

Questionﬁrges setflement of dues of B. A. Railway staff by Chief Auditor, B. B. Railway,

CHOTA NAGPUR—
[} re post-wa

uction of railways in —. 1424 -
CITIZENSHIP—
Question re— :
~ —of Pakistan_and Indian Union. 1052.53 >
e —— rights of Indians in British Commonwealth of Nations. 41221
CIVIL AVIATION— -
See “Aviation”. o ¥

CIVIL DEFENCE—
» Demand for Grant. 1350.
Development. of —— Force. 1604-05.
CIVIL SERVICE, INDIAN—
Question re— =
Compensation of European —— Officers leaving, India. 1144-46.
Y Equality of pay for — and P.C.S. Deputy Secretaries. 114849 .
Number of ——, LP. and 1.C.8: Officers serving in India. 186-87. ~° :
_Retired European —— Officers employed in Indian States and Zamindaries. 56.

OIVIL SERVICE; PROVINCIAL—

Question re equality of pay for 1.C.8. and —— Depuly Secretaries, 1148:4%
CIVIL .VETERINARY SERVICES—
Demand for Grant. 1347 z e %

CIVIL, WORKS— =

: Demand for Grant. 1348. . & . | j
. : l’,
= |
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OTVILIAN GAZETTED OFFICER(S)— - = 5

Question re— B
Commissiohing of —— serving under the Controller of Stores with age less than thirty..
five years. 1701.
Commissioning of —— with age less" than thirty-five years in Indian Army. 1700-01.
Regular Commission for Ordnnnce —— in the 1.A.0.C. 84041
‘CLERGY— -
Question re contrel over Metropolitan Bmhopq and —— in India. 35
CLOTH—

Matior: to reduce Demand for ‘Ministry of Industry and Supply —Remuval of control over
) ——, yarn and commodities other than food. 1265-T1 -1315.
1 Question re—

Cloth and sugar sugphed to Onm States. 1461. =
§ — ration in Delhi. 1202-03

Increased produchon of coarse —. O77

Production, import and allotment of mill —. 257 301.

' Production of cotton —— by Indian Mills. 661-63.

4 Production of mill yarn and ——  1205.07.

COACH(ES)—

Question re—

Construction of ‘Silver Arroty’
New model passenger ——.
New railway —. 1211.

\ e
COAL— . :
Qfestion 7e—
, Mlotment. of —— dust to United Provinces for brick -burning. 35.
~——— economy by railways. 1220. e
Coﬂechon for —— field Labonr Welfare Fund. 1517-18.

of rec tions of —— Committee. 597.
Indlan —— Fields Committce. 1216.17.
Lack of adequate transport for —. 321

Supply of — to Pakistan 971, : N
Wagons' for transporting ——. 1219.20.
i COAL MINES LABQUR WELFARE FUND BILL— b
| See “Bili(s)"". ~ &
COCHIN— — .
Question re— ~
Appointment of a T.ahour Officer at —— Port. 454,
* Increase in basic ration of rice in Mysore. 1452-53,
i Increasze in sugar quota of —— State. 327.
Rationing of rice in —— State. 326-27.
CODE OMERIMINAL PROCEDURE (AMENDMENT) BILL— .
See “Bill(s)”. >
See also “Indian Penal Code and the ——" under “Bill(s)"".
CODIFICATION-— p x
Question e report of Hindu Law
COFFEE—
Question re—
Prices for native and cherry ——, 6.

1775-T
Production of Arabica and Robusta —. 1778
obusta —— prices. 1776.

‘COFFEE MARKET FLPA\SION (AMENDMENT) BILL-- : -
See ““Bill(s)"” >
‘COIN(S)— .
Question” re coining of Indian money by Mexican Trmlu'y 840. =
COINAGE (AMENDMENT) BILL—
See “Indian —-" under “Bill(s)". i
COLD STORAGE—

Question re provision of —— wagons on B. N. Railway. 324

58-60.

3= e

SEN

.

Committee. 453

2 2o I

- rra—
Xu

\

\
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COLLECTION— 5
Question re— 3

Amount collected under the Business Profits Tax., 17172,
 of Business Profils Tax in India and Pakistan. 173

l COLLEGE(S)—
: Question Te—
I Admission in Central” Agricultural —. 1660.
Central — of Agricultnre, Delhi. 1777-78 .
’ “Princes’’ ——. 1376.
\ COLONIES— 7
o Question 7e— .
Appointment of Indian Agents in British —. 96-100.
. Creation of —— for Central Governmefit Servants. 1055
Development bf Fast African ——. 1026
COMMANDER— -
Question re allegations against of Boundary Force. 852
COMMERCE— i
Question re— %

Commercial treaty with U.S.A. 1512-13.
Future of a’ll:Indin concerns in view of India’s Division. 422-23.

COMMERCE, MINISTRY OF—
Demand for Grant. 1315-40, 1345,

Election to Standing Committee for ——. 498, 1703
Motion 7¢ election to Standing Committee for ——. 1626. ]
Mggon to reduce Demand for ' Corruption in working of import and export licensing.

- ~ 1 Y
COMMERCTAL INTELLIGENCE AND STATISTICS—
Dentand for Grant. 1348.
» ' COMMISSION(S)— g
uestion re— - T
QCOmlnissiouing of Civilian Gazgtted Officers servﬁg ander the Controller of Stores with
age less than thirty-five years. 1701.

Commissioning of Civilian~ Gazetted Officers with age less than thirty-five years im
Indian Army. 1700-01.
Communal percentage of Emergency Officers.  33.
C. 840,

- Direct —— in_the 2
-~ Formation of Planning —— for India. 453. -
* Implementation of Pay ——'s recommendations. 179,

& —— to Indian Emergency Commissioned Officers. 850.
Regular —— for Ordnance Civilian Gazetted Officers in the 1.A.0.C. 84041

COMMISSIONED OFFICER(S)—

>
e Question 7e— 2
Communal proportion of —— and Non-Commissioned Officers. 31-32. -
Demobilization of —. 851 :
COMMITTEE(S)—
Election to Standing —— for Ministry of Agriculture. 607.
Election to Standing for Ministry of Commerce. 1703, 498.
Electiodf to Standing —— for Ministry of Communications. 606.
. Election to Standing —— for Ministry of Defence. 3
Election to Standing —— for Ministry of Education. 703.
. El&c#o‘ to Standing —— for Ministry of External Affairs and Commonwealth Relations.
Election to Standing —— for Ministry of Food, 703, 1815.
Election to Standing —— for Ministry of Health. 703
Election to Standing —— for Ministry of Home Affairs. 704. o
Flettion to Standing — for Ministry of Industry and Supply 795.96. -
Election to Standing —— for Ministry of Information and Broadeasting. 796, 1703.
Election to Standing — for Ministry of Labour. -
Election to ftanding -——— for Ministry of Law.

865
Eloction to Standing — for Ministry of Relief and Rehabilitation. 08182, 2
Election o mgng — for Minisiry of States. 105657 e el
tlection to ling —— for Ministry of Transport other than Roads). 1056-57.
Electi.nn to Standing —— for Ministry of Works, ineu( and Potver. &lﬂ!ﬂ S

73




COMMITTEE(S)—<contd. ;

Election to Standing —— for Roads. 1056-57.
Election to Standing Finance —. 350-51. /
~ Wﬂm to Standing Finance —— for Railways. 351

= mecﬁon to Standing —— for Ministry of Commerce. 1626.
Election to Standing —— for Ministry oi Food 1703,

Election to S'.az\dmg —— for Ministry of tion and Broadcasti 1626-27.

Election {o Starding —— for Roads. 286 :
Elections to Standing —— to advise Ministries. 226-35.

Election to Standing Finance —. 43.47.

Election to Standing Finance —— for Railways. 47-50.

Question o=
A t of fficial Legisl. to C'gxéxet Sub-Committee, 767.68.

on indi system of dici
Oommnhon of an Advisory in connection with milk pmducnon 667.
Defence Consultative —— of Indi Legls]ature 200.
Establishment of Advisory —— of the Ammbiy 101.

Indian Coalfields —. 1216-17.

Price'—— on agriculture, forestry and fisheries. 30.
Recommendations of food-grains ——. 320,

Reconstituted food pollcy e 1434-35.

Reconstitution of —— s}ntem of dict 1130 31.
Report of National Cnclet Co
Taxation engniry ——. 849, 367

Resolution re— s
Appointment of Statutory Law Revision —. 1100 J
Central Road Fund and Standing —— for Roads. 2'56-46 *
COMMODITIES PRICES BOARD—
Question re constitution of the —. 674.75. s
COMMONWEALTH—
Motion to reduce Demand for ‘Ministry of External Affairs and —— Relations'—Position of
India in Inter-national Affairs and of India in —— Countries. 1242-65. -

Question re—
Customs Union, 1521-22,
Observation by India's ngh Commissioner in Canada re India remaining in British
85.

<

Scholarships and fellowships ‘for Indians. 1277,
Scholarships fr.vr Indians in —— countries. 1622.
COMMONWEALTH RELATIONS, MINTSTRY OF—

See “External Affairs and —',
COMMUNAL DISTURBANCE(S)—
See “‘Disturbance(s)".
COMMUNAL REPRESENTATION— -

Question re—

#Comriunal percentage of Emergency Officers. 33.

Communal proportion of Commissicned and Non-commissioned Officers. 31-32.
Gazeotted-Officess employed=in the Defence Department. 32.

Percentage of demobilisad soldiers community-wise, 3233,

Strength and composition’ of Boundary Force. 201.04. '

COMMUNICATIONS, MINISTRY OF— 3
Demand for Grant. - 1345. i
Election to Standing Committee for ——. 606.

COMMUTED VALUE OF PENSIONS—
Demand for Grant. 1351,

COMPANTES (AMENDMENT) BILL— = i-
See “Indian —"" under "B’ill(s)“. > :
COMPANY(IES)—

Question 7e operation of Non-Tndian Air Lines 97374
> < X
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COMPENSATION— = .

Question 7e—
—— for losses awarded to evacuees. T778.
—— for loss of property to evacuees. 97.
— to Enwpnan L.C.S. Officers leaving India. 1144-46.
—— to Indian Shipping- companies. 768

Steps for —— for losses sustained by Non-Muslims. 94-95.
COMPOSITION (8)—
Question re —— of Indian Army and number of British Officers. 205 V6.
See also ‘‘Communal Representation”
CONFERENCE(8)—
Question re—

Representation of India at International —. 770

Repruocentation of International Shipping Company Ltd at the —— of Shipping
530.

terests in Bombay.
CONGRESS—"
Question re formation of Indian National Trade Union. 425-26.

CONGRESS, INDIAN NATIONAL—

Question re Prime Minister's address to Congress workers in New Delhi 783

CONSTABLE(S)—

Question re¢ Hindn and Sikh Head —— ‘of the Punjab Police. 1366-67.
CONSTITUENT ASSEMBLY OF INDIA—

Demand for Grant. 1344.
CONSTITUENT ASSEMBLY OF II\DX\ (LEGISLATIVE)—

Demand for Grant. *1344.

Question 77—

. 1511,
* Establishment of Advisory Committee of the —. 101

~CONSTITUTION—
Question rs— ~
—— of Development Board. 1765. Y
—— of National Committee for F.A.0. 321. L §
—— of the Federal Court. 88 3
CONSTRUCTION (S)—
Question 7e progress in —— of Trichur-Kollengode Railway. 1460.
CONSTRUCTION OF NEW LINES—
Demand for Grant. 745

CONSTRUCTION OF NEW LINES-CAPITAL AND DEPRECIATION FUND—

Demand for Grant. 739-44

Mnhon to_reduce Demand for ‘—' —Reconstruction of lines dismautled during war—

Pused Iine. 739.44.
CONSU'L(S)— e
Question ro—
Foreign Depla nahc Elnbasles in Ind.\a.. 1039-40.
Selection of High G —_— 07

CONSU MER'~ (:00D8— ¥
See “Goods"

CON TRIBUTI! IN—
Question re¢ India’s annual — to U.N.O. 429.32.
CONTROL—

Motion for adjonrnment re announcement to decontrol sugar and consequent rise in
o g q prie-.

Motion to reduce Demand for ‘Ministry of Induatry’ and Supply’—Removal of —— over
1265-71.

cloth, yarn and commodities other than food.
Q‘fﬁ;ﬁ" o of ale of
tion of —— over sale of caustic soda and other Ch
—— of foodstuffs. 072, e
—— of Khandsari sugar and Gur. 1437-39.
—— over newsprint and newspapers. 1207-09,
LContralled foodgrains prices. 848 58.
Decontrol of foodstuffs. 971

Expenditure on textile, iron, steel nnd other —— Departments,* 685.86.

Fruit, Products —— Order, 1946.
Tmposition of —— over import and axport._ 426-27.

in-
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1 CONTROL—contd.
| Question re—contd.
k Irregularities in foodgrains purchases by senior Food —— Officer, O. T. Railway. 4.
Maldistribution of controlled goods in Orissa States. 1461.
j Removal of —. 42, 1 -
: Removal of —— on articles other than food. 696-99. :
’ CONTROL (AMENDMENT) BILL—
| See “Dethi and Ajmer-Merwara Rent ——'' under ““Bill(s)”. ‘
F. CONTROL OF SHIPPING BILL— . -
! See “Bill(s)"". .
CONVENTION(S)—
—— and Recommendations adopted at 28th Session of International T.abour Conterence.
Seattle—Ilaid* on the table. 1288-89. :
. CONVERSION(S)— ” i
Question re of Hindus and Sikhs in West Punjab-and N.W.F.P. 453.
CONVERSION OF HINDU WOMEN BILL—
See “Prevention of Forcible and Fraudulent ——"' under “Bill(sJ"A
CONVICT(S)—

Question re release of Muslim communal viot —— by Government of West Punjab and

\ Sind. 782 4
CONVICTION(S)—
Question 7e appeal against —— of Sri Borm Appala Narayana Reddi of Waltair. 34.
COORG—
Question re allotment of petrol to ~—. 303.04 .
CORRUPTION— ; i

Motion to reduce Dmand for— .
‘Cabinet’ —— in Government Departments. 1315-40. ‘
‘Ordinary Working Expenses—Administration'—Question of economy, efficiency and ——. ’

720-39.

Question re—
Eradication of —— and black-marketing. 547
Trosecutions by the Anti —— Depariment. 36. 2
Ticketless travelling and —— on railways. 1222-23, ]
CORRUPTION BILL—
See ‘‘Prevention of ——'' nnder '‘Bill(s)™".
COTTAGE INDUSTRY— L
See “‘Industry(ies)”.

COTTON—
Question re— ‘
Exelusion of Indians from Japanese trade. 1522.24, -
Licenses for new —— mills in India. 663-65. %
Production of —— cloth by Indian mills. 66165
Prdduction - of —— in Tndia. 959.
Supply of soda caustic to — mills and all India Soap Makers Ano%lahon 692.
1 COTTON -CESS (AMENDMENT) BIT.L— 1

See “Indian —" under “'Bill(s)"”,

COTTON MILL(S)— )
See also “Mill(s)"".

COURT MARTIAL—
Question r¢ —— of Sn Gollakuta Ramabrahmanandaro of Peddapuram, East Godarar 34

| COW DUNG— <

Question re —— Gas Plant. 931-32, 1601

CREDIT— .
Question 7e disposals articles disposed on —— system. 1703 94 J

CRIMINAL INVESTIGATION DEPARTMENT-

2 Question *re seizare of Radio Transmitters by —— at Jubbulpore. 1587.88. -1
e Tk :
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- L2
CRIMINAL PROCEDURE (AMENDMENT) BILL—
See “Code of ——"" under “Bill(s)”.
See also “Indian Penal Code and
CRIMINAL TRIBFS—
See “Tribe(s)”. |
CRIMINAL TRIBES (AMENDMENT) BLLL—
See “Bill(s)”.
CRIMINAL TRIBES (REPEAL) BILL- .

" anmtler “Bill(s)’.

See  “Bill{s)"". -
CROP(8)— )
Question re— A y
Damage caused to —— in East Pumjab by disorders, 339.
Planming and development of in India. 671.72.
State Inswance of —— and cattle. 321-22.
CROWN DEPARTMENT—
Question re taking over of recrds from the ——. 1504-5.

CULTIVATION(S)—
Question re—
—— of fallow lands. 1697. -
~—— of land. 925.26. s
CULTURAL MISSION(S)—
See ““Mission(s)”"
CURRENCY—
Demand for Grant.- 1348.
Question re— '
~ Banking reserve for — 1143.44. — :
—— arrangements. between India and Pakistan 174
Fixation of basic value of -——. 155.56.

CUSTOMS— y
Demand for Grant. 1343, o
Question re Commonwealth —— Union. 1521.22,
D
DAGGER(S)—

Question re acm&n, by the police and railway authorities re consignments of —— and knives
820,

in transit.
DAM(S)-
Question re— ; e d -
Construction of —— acrose Laxmanateertha and Harangi rivers. 81
Hirakud —— project. 778-79. ‘
DAMODAR VALLEY— =
“Question re—
—— and Kosi Schemes. 1524-25.
~—— and Machkhand Projects. 1029-32.
—— Scheme Project. 95
DAMODAR VALLEY CORPORATION BILL—
See “Bill(s)".
DAS, SHRI B.—
Damodar Valley Corporation Bill—
Motion to refer to Select Committee. 1835.38. ~ 5
Death anniversary of late Lala Lajpat Rai. 4, ®
Dock Workers’ Regulation of Emp! loyment Bill— =
Motion to refer to Select Commitice, 521, 527.28.
Elestion of —— to Central Advisory Board of Archwmology. 1229,

Electign of — to Standing Committee for Ministry of Works, Mines and Power

Electricity (Supply) Bill—
Motion to refer to Select Committee ——. 1406, 1412-13. 1467
Foreign Exchange Regulation (Amendment) Bill. 36!

~

S
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DAS, SHRI B.—contd.

General discussion of Railway Budget. 618,
Industrial Finance Corporation Bill—
Motion to Tefer to Select Committee. 388-90. &
Motion re—
Election to Central Advisory Council for Rulwayn. 50. 7
Election to Standing Finance Committee. 3 .
Eleztion to Standing Finance Committee for lew;y- 48,
Motion to reduce Demand for—
‘Ministry of Finance’—Economy in Céntral Administration. 230-32, 1242, 3
‘Ordinary Working Expenses—Administration’—Question of economy, efficiency and
corruption. 730-33.
‘Ordinary Working Expenses—Miscellantous Expenses'—Economy. 730-33.
-Question re seizure of rice by Dutch Government. I1778.79.
“Question é upplementary) re—
Anu In ia propaganda in American Press. 546. 5 2
of Indian M tile - Marine. 765
leatlon of basic value of €urrency. 155-
Handling of exports and imports by Indmn Mucumle Marine. 767
Import of foodstuffs. 3
Import of locomotives. 1219.
India's annual contribution to U.N.O. 431
Publication of result of Geological Survey. 69-70.
Recommendations of American Technical Mission. 1215.
Recnutmeut to Foreign Service. 433. b
ization of High C ioner’s Office in London. 1026,
Senttrs Conference Conventions. 1037. =
‘Winding—up of Disposal Direciorate. 067.
Resolution re ratification of the Constitution of the World Health Organisation and the
Protocol \concerning the International Office of Public Hygiene, 532-34.

" United Nations (Privileges and Immunities) Bxll 108-00, 111
DAS, SHRT BASANTA KUMAR—

Election of —— to Standing Committee for Ministry of Relief and Rehabilitation. 983,
Question re— x K g
Abolition of Control over sale. of caustic soda and other chemicals. 603,
Agricultural institutions in India. 1694-95
Appointment of I. N.A. men to Indian Army and participation of Muslim ILN.A. men
in the Kashmir Fighting. 588.89.
Distribution of caustic soda and other chemicals by 10X (lndla) Ltd. 692,
Distribution of caustic soda, soda ash, ete., to pmvmm 691-92.
East Bengal Officers’ opting for lndmn Dolmmon 1581,
Evacuees from Kast Bengal. 1753 ;
Mannfactnre of Bifenils, - 1455.56.
Piscicnlture of fish in West Bengal. 1604,
Production of soda ash. 1455, ~
Protection of eastern frontier of India  and formation of a National Militia. 588.

Recognition of Diplomas, Degrees and Certificates of National Insmutlnm for Govern-

ment service.  589.
Recruitment of refugees for military. tmu:ung 1594,
Balt as a Cottage Industry. 1454.
Soap factories in West Bengal. 1454.
Stoppage of Puri-Howrah Express Train at Jaipur and Jenapur stations. 1460,
Supplv of soda ash to glass manufacturers. 693.
Iy of soda caustic 1w Cotton Mills and All-India Soap Makers Association. 692
\erculmls Bacillus Hospitals and Sanatoria. 1605-17.
Qneshen (Supplementary) re—
Banning of Indian Union flag by Hyderabad State. 164.
Supply of drinking water on G.I.P, and E. I. Railways. 306.

DAS, SHRI BISWANATH—

Elechon of —— to All:India Council for Technical Education. 1703.
Election of —— to X tandmz Flnance Committee. -51.
Foreign Exch dment) Bill. 360.
Indian Army and the Indmn .\lr Force (Amendment) Bill—
of Select C 106-07.
Motion re— -

Election to Standing Finance Committee. 44-45,
Food Pclicy of Government of India. 1666-68.

Motion to reduce Demand for ‘Ministry of’ olol:ilmltg'l and Supply’—Removal of control over

cloth, yarn and commodities other
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—
DAS, SHRI BISWANATH—contd.
Procedure e printing of papers laid on the table. 702.
Question re— A
Citizenship rights of Indians in British Commonwealth of Nations. 412.21.
Constitution of ‘Empire Dollar Pool” and shares of India and Pakistan. 578.
Division of assets between India and Pakistan. 147-55.
Export duty on raw jute by Pakistan Government. 1356.58.
Financial Stabilit; of India. 160.
‘Grow More Food' aign, 281-89.
India’s Embassies abroag 1611-12.
Indian Armed Forces personnel in other countries. 1358-50.
Prime Minister’s address to Congress workers in New Delhi. 782.
Programme for development of salt Industry. 336.
Punjab news letter published in Calcutta Stat of 28th September, 1947 re Pakistan
talk of fortifying borders. 82-83
Rehabilitation, of refugees from Pakistan. 63-67.
Smuggling of arms and ammunition from C.0.D., Jubbulpore. 1147.
Question (Supplementary) re—
Appointments of Governors, Ambassadors and High Commissi Tes.
Commonwealth Customs Union, 1522
Detention and pilferage of goods in transit on E. B. Railway at Santahar and Parbatipur
in Eastern Pakistan. 790,
of Indian M ile Marine. 765, 767.
Disposals articles disposed of on Credit sysoem 1793.
Disposal of certain serviceable aeroplanes as scrap. 1797.
Fertilizer factory at Sindri. 1429,
Immigration of Tndians into Burma. 423.24
\Iumber of cn~es lncd by the Federal Court. and Privy Council. 76.
es to . 1440.

Prodnctmn of i)otatoes 1445,

Iak

= Request 7e supply of 208.
TResolution re Central Road F\md and Shndmg Oammltko fnc Rnadl m
DAS, SHRI NAND KISHORE—
Election of —— to Standing Committee for Ministry of leaur 796.
DAS, SHRI SANTANU KUMAR—
Question re— -
Bengal Nagpur Railway Stations wnhout light. 1460.
Refugees residing without shelter. .30.
Resettlement of Burma labourers. 152526
Wages to refugee workers at Kurukshetra. 1779,
Question (Supplementary) re ‘help given to refugees by Government and private bodies 110.
DAS, SHRI SARANGADHAR—
Election of —— to Standing Committee for Ministry of Industry and Supply. 796.
DEATH—
Condolence on the —— of Bhai Pnrmmnd. 1542,
gon::lolence on the — of Sir Chiman Lal Setalvad. 1680,
DEBT— E
Question re—
—— settlement arrangement with the French Government of Tndo-(.‘lunn. 164-05.
Settlement of Burma’s — to India. 165.
DECCAN STATES—
Question re Geological Survey of certain Districts of the —. €760,
DECLARATIONS UNDER RULE 20—
— by—
Bobh Raja of. 63.
Chettv e Honourable Shri.R. K. Shanmukham. 1.
Gautam, Shri Mohan Lal. 1 R
Kalapa, Shri V.
Keskar, Shri B. V. 1353
Matthai, The Honourable, Dr. John. 1.
Misra. Shri Loknath,
Narayana Deo, Shri K. C Gajapati L.
Pati. Shri Lal Mohan. 1.
Raghuraj Singh, Rai Sahib. 63. o =
Ramamurty, Dr. 8ir 8. V. 1.
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DECONTROL—
Question re—
—— of foodstuffs. 1443.
Removal of Controls. 426.
DEFENCE—
Question re—
Closing of Supreme Command Headquartsrl 840.
Development of Civil —— Force. 1604
Fortification of new frontievs of India. 1764.
Indian Union National Guards. 1588.
National Militia for defence of India and her borders. 549.

Protection of eastern frontier of India and formation of a National Militia. 588.
DEFENCE CONSULTATIVE COMMITTEE—
See “‘Committee(s)". -
DEFENCE DEPARTMENT—
Question re Gazetted Officers employed in the —. 32
DEFENCE FORCES—
See “Forces”.
DEFENCE, MINISTRY OF—
Demand for Grant. 1345,
Election to Standing Committes for ——. 607.
Question re return of rolling stock Tent! 01— 309-10.
DEFENCE SERVICES, EFFECTIVE (AIR FORCES)—
Demand for Grant. 1349,
DEFENCE SERVICES, EFFECTIVE (ARMY)—
Demand for Grant. 1349.
DEFENCE SERVICES, EFFECTIVE (ROYAL INDIAN NAVY)—
Demand for Grant. 1349
DEFENCE SERVICES, EFFECTIVE (SUPPLIES AND STORES)—
Demand for Grant. 1349,
DEFENCE SERVICES, NON- EFFECTIVE CHARGES—
Demand for Grant. 1349
DEGREE(S)—
"Question re recognition of Dxp]oma —— and Certificates of National Institutions for
Government Service. 589,
DEHRA DUN—
Question re recruitment and training of Cadets at ——. 567-68. i
DELAY—
Question re delayed delivery of letters and telegrams. 1450.
DELEGATE(S)—
Report of Indian Government —— to 29th Session of I ional Labour Conf
ontreal—laid on the table. 1288.
DELEGATION(S)—

Question re—
—— sent for procurement of fo&dgoulm from abroad. 684-85.

Expenditure on —— sent to

Indian —— to Geneva Conference on World Trade Relations. 763.64

Industrial —— to Germany.

Labour —— to foreign countries. 1048-52,

Work of Indjan —— to World Trade Conference in Geneva. 98,
DELHI—

Demand for Grant. mo ”
Election to Court of University of ——. 1160, 1815.
Motion re election to Court of University of ——. 486-97, 1703
Queshon Te—
Appointment of an Enquiry Commistee for the —— University. 588,
Appomument of Special Police Officers in —.
Audit report on —— University accounts.
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DELHI-—contd. _
Question re—contd. )
Building in Ward No. 14, ——, not acquired by —— Improvement Trust. 21
: Central College of Agriculture, —. 1777.78. -
Central Institute of Fruit Technology in ——. 1449,
Oircuit High Court at —. 844,
Communal disturbances in ——, 1149.50.
‘ Desecration of mosques in —. 1596-97.
189-90.

‘Disturbances in —,

\ Division of —— province in four Districts. 845,

Emergency powers of Vice-Chancellor of the — University. * 585.
Grants-in-Aid to -— University. 1131-33.

Improvement of telephone service in 3
Introduction of three year degree course by the University. 585-87.
Licences for fire-arms ‘in —. 1590-91

Provision of accohmodation to Government servants in —=, 89-90.
Recovery of unlicenced arms from Muslims in 5
Refugees registered in —— and East Punjab 776.77.
Report, regarding working of Municipal Committees in — Province. 1137.
Sale of land by —— Improvement Trust, 1378-79.

Transport service in New —. and Old —, 311,

DELHI AND AJMER MERWARA LAND DEVELOPMENT BILL—
See “Bill(s)",
DELHT AND AJMER MERWARA RENT CONTROL (AMENDMENT) BILL—
See “Bill(s)”.
DELHI AN AJMER MERWARA RENT CONTROL BILL—
See “Bill(s)”.
DFLHL, CAPITAL OUTLAY—
Demand for Grant. 1351.
DELHI MUSLIM WAKFS (AMENDMENT) BILL—
“Bili(s)".
D]gi‘H] i’u‘sMISES (REQUISITION AND EVICTION) BILL—
See “Bill(s)"".

DEMAND(S) FOR GRANT(S)—GENERAL BUDGET—
Administration of Justice. 1346.

Agriculture. 1347.

Ajmer Merwara. 1350.
*. Andaman and N7icobar Islands. 1350.
~Archewmology. 1347.

Audit, 1%6

Aviation. 1348

Capital Outlay on Broadcasting, 1351, s
Capital Outlay on Civil Aviation. 1350,
Capital Outlay on Civil Works. 1351.
Capital Outlay on Currency. 1351.
Capital Outlay on Development. 1351.
‘Capital Outlay on Forests. 1350
Capital Outlay on Indian Posts and Tel hs (not met from Revenue). 135;
Capital Outlay on Industrial Development%.
Capital Outlay on Mints. 1351
| Capital Outlay on Schemes of State Trading. 1351.
| Capital Outlay on the India Security Press. 1350.
Census, 1348,
Central Excise and Salt. 1343

d 1348,

il Veterinary Services. 1347.
Civil Works® 1348

Commercial Intelligence and Statistics, 1348, = :
Commuted Value of Pensions, 1351 i
Constitnent Assembly of India 1344

Constituent Assembly of Indj islative).
el y of India (Legislative). 1344,
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JEMAND(S) FOR GRANT(S)—GENERAL BUDGET—contd.

Customs. 1343

Defence Services, Effective (Air Forces). 1349.

Defence Services, Effective—Army. 1349. >
Defence Services. Effective (Royal Indian Navy). 1349. X
Defence Services, Effective ‘Sxé)phes and btoru) 1349.

Defence Servicés, Non-effective Charges.

Delhi. 1350

Delhi Capital Outlay. 1361

Ecclesiastical. 1346,

Education. 1347.

Emigration.

Expenditure on reingeea 1349

External Affairs. 1346.

Forest. 1343

Geological Survey.- 1347.

Tndian Dairy Department.

Indian Posts and Telegraphs Depnrtment 1344,
Indian Posts and Telegmp s—sum Suspense (Not met from Revenue). 1350.
Industnes and Su

st-free and bearmg Ad 135,
Imgltmnl,' Naviga' ion, Embankment and Drainage Wotks (Met from Revenue). 1344.
Jails and Convict Settlements.
.{:g]t Sl:.ock Com Lli“ht, 15&8 —
t house an ships. .
Medical Services 1847,
geteorol 5 IH'I

of Commaunications. 1345, e
of Defence. 1345.
of Education. 1344,
Ministry of External Affairs and Commonwealth Relations, 1242-65.
Ministry of Finance. 1230-42, 1344.
_ Ministry of Food. 1345.
Ministry of Industry and Supply. 1265-71 1289-1315, 1345.
Ministry of Inl ormatmn and gmdc 1344,
Ministry of Health.
Ministry of Home Aﬁuin. 1344,
Ministry of Labour. 1345, = i
Ministry of Law. 1344. =
Ministry of Relief and Rahab'htahon 1345.
Ministry of States.
Ministry of Trnnsport 1345
Ministry of Works, Mines arig“ Power. 1345.

Mnnstrv without Portfolio. =
“Mint. "1348. .
Miscellaneous. 1349,
Miscellaneous Adjustments between the Central and Provincial Governments, 1349
Miscellaneons Departments 1348.
Opium. 1343. :
Other Scientific Depnrtments 1347.
Overseas Communications Service. 1347.
I;gnth Piploda. 5

yments to other Governments, Departments, ete. on account of th d

Agency Subjects and Management gf Treasuries, ete. 1. S

Payments to Retrenched Personnel. 1351.
Police. 1346.

Ports and Pilotage. 1346.
Provincial Excise.. 1343,

Public Health. 1347,

Relations with Indian States. 1350.
Resettlement and Dgvelopment, 1349,
Stamps. 1343,

Stationery and l’nnﬁng. 1349

Superannuation Allowances and Pensions. 1349,
Sufvey of India, 1346.

Taxes on Tncome inaluding Corporation Tax. 1343,
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DEMAND(S) FOR GRANT(S)—GENERAL BUDGET—concld. ¥

Territorial and Political Pensions. 1349. s
Tribal Areas. 5 =
Zoological Survey. 1346.

DEMAND(S) FOR GRANT(S)—RAILWAY BUDGET—

Audit. 745.

Capital Outlay on Vizagapatam Port. 746.

Construction of New Lines. 745. S

Construction of New Lines—Capital and Depreciation Fund. 739-44.
Miscellaneous Expenditure. .

Open Line Works—Additions. 746.

Open Line Works—Replacements. 746. =
Ordinary Working Expenses—Administration. 720-39.

Ordinary Working Expenses—Miscellaneous Expenses. 723-39.
Payments to Indian States and Companies. 745.

Railway Board. »744. 706-20,

Withdrawal from Reserve. 745.

Working Expenses—Administration. 745,

Working Expenses—Appropriation to Depreciation Fund. 745.
Working Expenses—Operation (Fuel). 745.

Working Expenses—Operating Staff. 745. :

Working Expenses—Operation other than Staff and Fuel. 745.
Working E Repairs and Mai 745.

DEMAND(S) FOR GRANT(S)—MOTION(S) FOR REDUCTION—GENERAL BUDGET—

“‘Cabinet’— ;
Corruption in Government Departments. 1315-40.
Planning and Development Programme for India.

1340-43.
“Ministry of Commerce’—Corruption in working of import and export Licensing. 1315-40.
Mini

of External Affairs ‘and Commonwealth Relations’—Position of India in Inter-
national Affairs and of Indians in Commonwealth countries. 124265,
‘Ministry of Finance’—Economy in Central Administration. 1230-42.
‘Ministry of Industry and Supply’—Removal of control over cloth, yarn and commodities

other than food. 1265-71, 1289-1315.

DEMAND(S) FOR GRANT(S)—MOTION(S) FOR REDUCTION—RAILWAY BUDGET—

“Construction of New lines—Capital and Depreciation Fund’—Reconstruction of lines dis-
mantled during war—Darwha-Pusad Line. ks

“Ordinary Working Expenses— Administration’—Question of economy, efficiency and cor-
ruption. A

“‘Ordinary Working Expenses—Miscellaneous Expenses’—Economy. 72339,

‘Railway Board'—
More adequate provision f';u' x;)fegnnrding the person and property of passengers. 741-44.

'06-:

Overcrows in trains. 3

DEMOBILIZATION—

Questios re—
—— of Commissioned Officers. 851. = “ i
—— of Indian Uni(:_quojrees.u.lm - '

P,

- of ity-wise. 42-33.
DENTISTS BILL— =
See “Bill(s
DEO, SHRI SHANKAR DATTATRAYA—
Election of —— to the Guverning Body of Indian Research Fund Association. 1057
DEPOSITS - X

Question re— :
Defence Savings Bank ——. 1773
Return of money deposited by I.N.A. Soldiers. 1777,

DEPRESSED CLASSES—

Ser “Scheduled castes'”, : :
DESAT, DURBAR GOPALDAS A.—

Electioh of —— to Standing Committee for Ministry of Food. 703. o
DESAT, SHRT KANAYLAL NANABHAI— ‘

Flection of —— to Standing Committee for the Ministry of Works, Mines and Power. 082.

~

~ B e
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DESAI, SHRI KHANDUBHAL K.—

Election of — to Standing Committee for Ministry of Labour, 796.
ction of — to Standing Finance Committee for Railways. 331.

Indian Finance (Supplementary) Bill. 1393.94,

Indian Trade Unions (Amendment) Bill. 120-21.

Industrial Finance Corporation Bill—
Motion to refer to Select Committee. 468.60.

Motion 7e food policy of the Government of India. .1650-52.

Motion to reduce Demand for ‘Ministry of Industry and Supply’—Removal of Control over
¢loth, yarn and commodities other than food. "1269-71,

Question “re— '
In;?‘]’;l::snhgggff Central Pay C ission’s ve dati relating to railway em-
Retrenchment on South Indian Railway. 691.
Question (Supplementary) re—- s
Production of mill yarn and cloth. 1206.
grognctl_mn ofd steel. 1426, -
rotection and subsidy to industries.
Workmen’s State Ins:x‘r' mol;ﬁlistrleu o
Motion to refer to g:lecb Committee. 503-05.
DESERTION—
Question re —— by Muslims in Indian Military and Police. 1376.

DESHMUKH, DR. P. S.—

Armhed Forces (Special Powers) Bill. 1746, 1747, 1749.
Damodar Valley Corporation Bill—

Motion to refer to Select Committee. 1844-45. 3
Election of —— to All-India_Council for Technical Education. 1703.
Election of —— to Conrt of University of Delhi. 1160. -
Election of — to Standing Committee for Ministry of Agriculture 607.
Election -of —— to Standing Committee' for Ministr+ of Home Affairs. 704. ="
Income-tax and Business Profits Tax (Amendment) Bill. 1193.
Indian C ies (Amend ) Bill (A iment of sections 25, 31 etc.) 1185-86.
Indian Companies (Amendment) Bill (Amendment of section 86.F.). 1185.

Indian Finance (Supplementary) Bill. 1392-93. -
Moticn re election of to All-India Council for Technical Education, 1545. /
Motion to reduce Demand for—
‘Ministry of Finance’—Economy in Central Administration, 1236-39.
‘Railway Boud'-Ovarcrowd.ing in trains. 706-09, 720,
Procedure 7e printing of papers laid on the table. 708.
Question re— I

Amraoti-Badnera Motor Service, 1453-54.
Bridge between Khandwa and Indore on Narbudda River, 32829,
Building of National Highways connecting Nagpur with Bombay. 320.
Bus Service between Amraoti and Badnera. 1698-99,
Constituent Assembly of India (Legislative). 1511.
Education in Army,.Navy and Air Forces. 191-93. 5
Electric fans in Third and Inter Class Compartments. 305.
Evacuees’ property in Pakistan. 1283-84.
Evasion of payment of Income Tax. 193,
Hardship of 3rd Class railway passengers. 950-60.
Hydro.Electric Schemes. 439-47.
Incarsions by Hyderabad people and police into Indian territory. 1373-74.
InQustrialization of India. 680.82. {
Irrigation in Berar and Marathi Central Provinces. 328, ° ==
Manufacture of motor cars. 1210,
Manufacture of sugar by Centrifugal Open Plant System. 679, =
Misappropriation og income by Hindu and Religions Trusts. 781
Names and Castes of scholarship holders sent abroad. 852.
Nationalization of Industries. 679-80.
Need of aerodromes at Amraoti or Akola in Berar. 328,
"bri for way Station. 1209-10. -
Project to connect Amraoti with Bombay-Nagpur main line. 683.
Project to connect Amraoti with Narkhed by Rail. 682-83.
“Recroitment for all Tndia Services. 851.52, -
Repair of Badnera station approach road. 960.
Resgarch in scientific agrienlture, 328,
Scheme for Study and Research in Atomic Energy. 576.
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DESHMUKH, DR. P. S.—contd. =
Question re—contd. .
Training of y in G of India Dep ts. 191
Bad; 960, 1792. b
%?Lﬂ;f‘;‘;“h(?i;z‘é"“:."‘” e s v time. devoted fo English Programmes. 576,

Question (Supplementary) re— '
Advance(d ‘t)x?ammg for personnel of Ordnance factories. 1353.
All-Tndia drainage and development plan.
Control over newapunt and newspapers. 1209, .

of
Dupoaaln srtmles d)spoaed of on ecredit svntem 1793-94.
Disposal of certain serviceable aeroplanes as scrag 1797.
Employment of scholars returned from abroad. 1110.
Export duty on raw jute by Pakistan Government. 1358.
ivacuation of Hindus from N. W. F. Province. 1
Government scholarships to students from Africa and other countries. 1123.
Report of Mdustrial Panels. 1426.
TUtilization of railway bridges for vehicular and pedestrian traffic. 673,
Wagons for transporting coal.
Resolution re appointment of Stambory Law Revision Committee. 1101-03.

DETECTION—
Question re steps to detect income-tax evasions, 1620.
DEVELOPMENT— :
Motion to reduce Demand for ‘Cabinet’—Planning and —— programme for India. 1340-43.
Question re— «
Committee for developing Ayurvedxc System of Medicine. 175-76.
Constitution of —— Board.
Contribntion for the Post-War ——. 1592,
—— of agriculture. 972,

<w _ — of Avnrvedic science, literature and institutions. 175.
* —— of Civil Aviation in India. 3
—— of home and cottage industries. 1222.
— of mdustnes 928-
Establishmedt of —— Board. 7.
Post War —— Schemes. 452.
DHARAM PRAKASH, DR.—
Election of —— to Standing Committee for the Ministry of Information and Broadcast-
ing.
Elegélon of to Standing Committee for Ministry of Transport (other than Roads).
1057
=~ Question re retrenchment in General Headquarters. 1794-95,
o Resolution re lioration of the dition of Scheduled Castes. 1080-84. g

DHULERAR, SHRI R. Vi— :
Hindu Code. 41.
Indiar™ Trade Unions (Amenrlment) Bill.  138-39.
> Press (Special Powers) Bill. 272-
Question re—
Committee for developmg Ayurvedic System. 175.76.
Development of Ayurvedic science, literature and institutions. 175.
Grant of funds for Ayurvedic teaching and research. 176.
Question (Supplementary) re—
Committee on indigenous system of medicine. 167-68.
‘Grow More Tood’ Campaign.
Micration hetween India and Pakistan, 79,
Supply of drinking water in G. I. P. and E. 1. Railways. 306.07.
DILWARA—
Qaestion re levy of tax by Sirohi State on visitors to —— temple at Mount Abu. 591.
DIPLOMA(S)—

Queihon re rwognihon of ——, Degrees and Certificates of National Institutions for

|

. Government 580,
DISEASE(S)—

'Question re fruit —— in areca-nut. 1452, 7 ¢
DISHONOUR— e

Question 7e dishonouring the Indian Union Flag. 157-58.
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DISINFECTANT—
Question re nse of Pyrethram as —. 1136,
DISPOSAL(S)—
Question 7e—
—— articles disposed of on credit system. 1793-94.
—— of cerfain serviceable aeroplanes as scrap. 1796-97.

—— of India Office building and its contents. 1795-96.
—— of scientific equipment. 1689-90.

Pibﬁ.teering.by Government in the —— of ‘certain articles. 21.
Public atction of unserviceable aircrafts at Aircraft Salvage Depots at Chekeri and
Bamrauli in October 1947, 579.
Winding up of —— Directorate. 1038.
DISTRICT(S)—
Question re division of Delhi Province in four ——. 845,
DISTURBANCES— .
uestion re— A
QAnti?India propaganda in British’ and American Press re Punjab riots. 591-92. =
Communal —— in Delhi, 1149-50.
* Damage cansed to crops. in East Punjab by disorders. 339.
—— 1n Delhi.

—— in Punjab and other parts of India. 205,

Loss of in transit during —. 963.

Loss of ﬁg and property due to communal —.

Loss of railway revenues due to Punjab ——. 319,

B‘;’l;“ of Muslim commnnal riots convicts by Governments of ‘West. Punjab and Sind.

DIVISION—
See “Partition’.
DIWAKAR, SHRI R. R— ., .
Election of —— to Central Advisory Board of Archmology. 1229.
Election of —— to Central Advisory Councii for Railways. 361
Election of —— to Standing Committee for Ministry of States. 1057.

General discussion of General Budget. 987-89.
Question re— : E
Appeals from the High Courts in India. 70-71.
Bonemeal as food for milch and draught cattle. 655.56.
Central College of Agg_ulturo, Delhi. 1777-78.
Cultivation of land. -26. 2 Z
Edible and non-edible oil cake. 20394,
Export of Crushed bones. 438-30.

Geological Survey of certain Districts of the Deccan States. 67.69.

Jﬂrls(fi‘cﬁon of the Judicial Committee of the Privy Council to decide pending appeals.
1.

Meat rationing in India. 1448.

Number of bone mills, with disintegrators. 657, =
Policy 7e uniform price of oil cakes and oil seeds. 658. =
Publication of the resnlts of Geological Survey. 69-70.
Suhvention to the Provinces for manure supply. 289.91.
Sapply of cheui) fuel and subsidized manures. 50.
Supply of fertilising material. 291-93, -
Use of hones as manure. .
Use of oil cakes and bone meal as manure. 205,
Qn‘sstinp (Snpp!fementary\ 78—
ot sckeduled

a4,

I trained under Bevin Scheme. p
Control over newsprint and newspapers. 1209 s

Creation of new vrovinces on lingnistic and _cultural basis, - 79495
E i ing i 1512 E

of Tndian Shipp in coastal trade.

Newsprint import licences. 1275,
DOCK WORKERS (REGULATION OF EMPLOYMENT) BILL—
See “Bill(s)”.
DOG(S)— g
Question re booking of —— in passenger compartments. 308, &
DOLLAR POOL— b
See "Elnpire .—".

'\
J
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DOSS, SHRI D. GOVINDA—
Question 7e fisheries and h  institute. 975.
DRAINAGE— A
Question re All-Tudia —— and development plan. 1275.74.
- =
DRIVER(S)—

Question re— 5 z P
Complaint 7e the recruitment of Diesel Engine —— on N. W. Railway. 35
Recruitment of . 1213-14.

DRUG(S)—
Question re—
Tmports of —— and medicines. 1699
Production and import of —— for leprosy. 200-01.

See also ‘“Medicine(s)"”.
DRYING— o

Question re tobacco ve-drying machines, 1693.
D'SOUZA, REV. JEROME—

Election of —— to Court of University of Delhi. 1160.

DUE(S)—
Question re settlement of —— of B. A. Railway stal
Chittagong. 695-96.
DURGABAT, SHRIMATI G.—

ffi by Chief Auditor, E. I. Railway,

Election of —— to Court of University of Delhi. 1160. - z

El:ctzgz of —— to Standing Committee for Ministry of Information and Broadcasting.
796. -

Election of —— to Standing Committee for Ministry of Law. 855.

Federal Court (Enlargement of Jurisdiction) Bill. 171315
Tndian Nursing Council Bill. 1469. 1474-75. .
Tndian Penal Code and the Code of Criminal Procedure (Amendment) Bill—
Motions to refer to Select Ci ittee and to late. 1176.77.
Nomi on of — *o Committee on Petitions. 1463.
Nomination of —— to Panel of Chairmen. 886-87.
Provincial Insolvency (Amendment) Bill. 1185.
Question 7e Naval Works Department at Avadi Base, Madras. 1604.
Question (Supplementary) re—
Ex{)endilure on ‘Grow More Food’ Campaign. 669.
Help given to refugees hy Government and private bodies. 409. s
Indian research scholars to foreign countries. 570.
Major irrigaﬁon projects. 409,
Measures for Protection of border areas. 560. e
Refugees residing without shelter. 1527, 1529.
lution re organisation of a National Militia. 808-10. ” 5
Workmen's State’ Tnsurance Bill—
Motfon to refer to Select Committee. 480-91

DUTCH GOVERNMENT— ; :
Dgnoation re seizure of rice by ——. 1778-79. o

Question re—
Export — on raw jute by Pakistan Government. 1356-58.

Tmposition of —— on raw jute. 1052 -

Pakistan’s export —— on jute. 1602 B

Pakistan’s export —— on raw jute. 1376.

Production an,r,] import of salt in India since the abolition of salt ——. 678-79.

See also “Levy”.
See also “Tax(es)"”. *
DYNASTY—

Question 7e publication of lists of inscriptions dynasty-wise. 207.

EAST ,AFRTCA— . %
ngatio]n re—
evelopment of FEast Afri i -
e o e tdan Cooles, 1006805 *

Inter-territorial Organisation for the British East African Colonies, 195182,

=8 = - 3
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EAST BENGAL— - -
uestion re—
Q——— officers opting for Indian Dominion. 1501
Evacuees from ——. 1753,
Movement of —— Hindns to West Bengal. 1539-41. ~ .
Pakistani badges for Scheduled Castes and k of Hindu in —. 773.74.
EAST INDIAN RAILWAY—
See *“Railway(s)”.
EAST PUNJAB—
Question re— z . $
Casualties and loss to non-Muslims and Muslims in West and —. 87
Damage caused to crops in —— by disorders.
Refugees registered in Delhi and —. 776-77
EASTERN BENGAL RAILWAY-- -
See “Railway(s)".
EASTERN PUNJAB RAILWAY—
See “Railway(s)”.

EASTERN GROUP COUNTRIES—

Question 7¢ recovery of expenditure incurred in India on behalf of U.K, and ——. 1782, i
EASTERN STATES— %

Question 7¢ archmological sites: in Orissa and —— 1155-56.
ECCLESIASTICAL—

Demand for Grant. 1346.
ECONOMIC ADVISER-—

Question re— > s
—— to Government of India. 764.
Report on working of Office of —— {o Government of India. 97-98.
ECONOMY—

Motion to reduce Demand for—
‘Ministry of Finance’—Economy in Central Administration. 1230-42,
‘Ordinary ‘Working Expenses—Administration’—Question of ——. efficiency and corrup-

tion. 720-39.
‘Ordinary Working Exp Miscell Exp '—E . 723-39.
Question 7e prevention of an economic crisis in India. 179.
EDUCATION—

Demand for Grant. 1347,
Election to All-India Council for Technical ——, 1543.45, 1703.
Election to Central Advisory Board of —. 1229,

Motion re election to Central Advisory Board of —. 354. i~

Question re— < &
Compulsory —— in India. 1589-90. .
Compulsory Military training in Educational Tnstitutions. 589,

—— and_research institution in India.
—— of Indian students abroad. 551-62
—— of scheduled castes. 1127-28. -

Educational facilities and welfare for Indian students abroad, 1151-54.
Expendjturq on 1500.

in-Aid to ed ional ituti in Centrally Administered Areas. 1139.42
Protection of property and funds of . educational institutions at Lahore, 194, 787-88.
Scheme for Special Studies. 1370.73.

Supplementary —— grant for scheduled castes. 1603-04.
Wardha —— Scheme. 1369.70.
Working of Board of Technical —. 195.06,

EDUCATION, MINISTRY OF—
Demand for Grant. 1344,
Election to Standing Committee for —. 703,
“
EFFICTENCY—

Motion -to redace Demand for ‘Ordin; Working Expenses—Administration”
econofy, — and corruption. ma‘? o T s i ot
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ELECTION(S)— o
—— of the Speaker. 1-4. =
— to Al]~ln%§n Council for Technical Education. 1543-45, 1703
—— to Central Advisory Board of Archmology. X
—— to Central Advisory Board of Education. 1228.
—— to Central Advisory Council for Railways. 351.
—— to Council of Indian Institute of Science, Bangalore. 1056-57
“—— to Court of University of Delhi. 1160, 1815, Lo
—— to Governing Body of Indian Rescarch Fund Association. 1056-57.
* —— to Standing Comimittes for Ministry of Agriculture. 607.
—— to Standing Committee for Ministry of Commerce. /498, 1703.
—— to Standing Committee for Ministry of Communications. 606.
—— to Standing Committee for Ministry of Defence. &
—— to Standing Committee for Ministry of Education. 703,
- — to Standing Committee for Ministry of Fxternal Affairs and Commonwealth Rela~
tions. 607.
—— to Standing Committee for the Ministry of Food. 703, 1815,
— to Standing Committee for Ministry of Health. 703.
— to Standing Committee for Ministry of Home Affairs. 704.
—— to Standing Committee for Ministry of Industry and Supply. 79596,
—— to Standing Committee for the Ministry of Information and Broadeasting. 796, 1703..
—— of Standing Committee for Ministry of Labour. 796.
—— to Standing Committee for Ministry of Law. °855.
—— to Standing’ Committes for the Ministry of Relief and Rehabilitation. 981-82.
—— to Standing Committee for Roads. 1056.57,
—— to Standing Committee for Ministry of States. 1056-57.
—— to Standing Committee for Ministry of Transport (other than Roads). 1056.57.
— to Standing Committee for the Ministry of Works, Mines and Power. 82.

|

—— to Standing Finance Committee. 350-51. k
—— to Standing Finance Committee for Railways. 351. S
Motion re— - =

to Central Advisory Board of Archmology. 497, -

to Central Advisory Board of Education.  854.

to Central Advisory Coundl for Railways. 50 59.

to Council of Tndian Tnstitute of Science, Bangalore, 234-35.

to” Court of University of Delhi, 496.97, 1 S

to_Governing body of Tndian Research Fund Ascociation, 235,

to Stanrl]nk Committeo for Ministry of Food. 1703

to Stmuh'ng Committee for Ministry of Information and Broadeasting  1626-27.
fo Standing Committee for Ministry of Commerce, 1626. :
to gtuntl.inz Committee for Roads.” 946,
to Stnnrhlng Committees to advise Ministries. 226-33,
to ﬁmndv.ng Finance Committee. 43.47

3 to Standing Finance Committee for Railways 47.50,
s  ELECTRICITY—

RRRRESAARASH

on re—
Hydro-elgctric schemes. 439.47. g ;
Inﬁv’;‘npq% _:g.— supply between Jﬂgpum and Nizamuddin on the 1st December,.

Fe .

~ ELECTRICITY (SUPPLY) BILL—
See “Bill(s)”. .

EMBASSY(TES)—
Question re—
Foreign Diplomatic —— in Tndia. 1039.40,
India’s abroad. 458, 774, 1511-12, 1514-16.
Strength and cost of Indian —— and High Commissioner’s Offices abroad, 88.

EMERGENCY COMMISSION —
Sec **‘Commission(s)".
EMIGRATION—
Demand for Granv. 1348.

EMPIRE DOLLAR POOL— > - 5
et o

Q‘T'Jon‘:;;tu?iun ot —— and shares of India and Pakistan. 578.

ndia's membership of ——. 564-66, - >

ndia’s position in “Dollar Pool"”. 848-49,
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EMPLOYEE(S)—
uestions re—
QA]loLmenb of land to Central Government servants. 1054-55.
G ies of menial G servants. 5
Complaints against postal stafi at Gorakhpur. 1773-74.
Creation of colonies for Central Government servants. 1053.
Government opting to serve India. 163.
‘Government servant§ opting for Pakistan. 1589,
Housi dation for Goven servants. 1054 :
Number and evacuation of —— in Pakistan opting to serve India. 545.
Og:ers employed in office of Director of+ Ordnance Factories. 1775.
Personnel of Ordnance factories. 1775. :
Provision of aceommodation to Government servants in Delhi. 89-90.
Provision of accommodation to —— of Government of India.
Provision of railway staff who opted for India. 1701-02
Release of wagons occupied by staff in B. N. Railway. 1696.
Revision of decision re Governnent servants’ option for Pakistan. 160Z03.
Transfer of Central Government —— from Pakistan to India. 842-43.
“EMPLOYMENT—
Question re—
—— of Scholars refurned from abroad. 1115-18.
Re-employment of LN.A. personnel. 1582,
"ENEMY (CONTINUANCE OF EMERGENCY PROVISIONS) BILL—
See “Trading with the ——' under ‘Bill(s)”
"ENGINEER(S)—

Question r¢ Indian Staff Officers in offices of Engineer-in-Chief of General Headquarters
and Chief Engineers of Commands. 34.

ENGLISH— ; -
Question re working hours of Broadcasting Stations and time devoted to —— programmes.
576.
ENQUIRY—
Question 7¢ appointment of an —— Committee for Delhi University. 508.
ENVOY(S)— 3
Question re appointment of India’s Ambassadors —— and High Commissioners. 435,
ABPIGRAPHIA INDICA— =
Question re reprinting of —— and South Indiau inseriptions. 207.
JEUROPEAN(S)—
Question re— 3
Compensation to —— I.C.S. Officers leaving India. 1144-46. -
—— Officers of Imperial Services retired after political changes in India. 186
Retired —— 1.C.8. Officers employed in Indian States and Zamindaries. 56.
EVACUEE(S)—
Question re—
Auction of ——'s property in Pakistan. 1285
Casualties and loss to Hindu-Sikh —— from West Punjab. L %
Compensation for loss of property to ——. ¢

Compensation for losses awarded to —. Tit

—— from East Bengal. 1753.

——'s property in Pakistan. 1283-85

Evacuation of Hindus and Sikhs from Pakistan. 458

Evacuation of Hindus and Sikhs from West Punjab. 1045.

Evacuation of Hindus and Sikhs from West Punjab and N, W. F. P. 453,
Evacuation of Hindns from N. W. F. Province. 1519-21

‘Evacuation of Hindus and Sikhs from Sind. 3.

FEvacuation of non-Muslim refugees from Western Pakistan. 83-84.

“Evacuation of refugees from Jhelum (West Punjab). 1516,

Evacuation of troops from India and Pakistan.

Iv;o.-u{: mﬁ(‘(;'ed by Hindn: in fikimn. 1519.

Number and wvacuation of employees in Pakistan opting to 55

“i':'nkmhe'r o]f = sti sin Pl.ldshn. T7T7-78. S ey Il :
akistani hadges for Scheduled Castes and harassment of Hindu — in Bengal 5
Pakistan Hindus and Sikhs as nationals of India. 1618 it
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EVACUEE(S)—econtd. =

Question re—contd. :

Refugees travelling by sea. 1044,
Students evacuated from West Punjab. 1044-45.
Transfer of reccrds and property of non-Muslim
Trucks and troops for M.E.0., Lahore. 1135.

] Valuation of property left over by — 89.

{ See also *‘Refugee(s)”.

See also “‘non-Muslim(s)"".

EVASION—

Question 7e —— of payment of ingome-tax. 193.
EXCESS PROFITS TAX (AMENDMENT) BILL—
& See “Tmcome-tax and —' under “Bill(s)"”.

EXCHANGE—
‘ Question 7¢ Teasures for building up of
EXCHANGE REGULATION (AMENDMENT) BILL— ==
See ‘‘Foreign * under “Bill(s)”.
EXCHANGE REGULATION BILL—
See “Foreign — under “Bill(s)”.
EXCISE—

Question re—
Appointment of Oriya Administrative Officer in the Central —. 176-77.

institutions in Pakistan. 1034.

India’s foreign —— resonrces. 572-73.

lation. 1148.
Revision of Pay scale of the Central —— Department. 1618.
EXCISE DUTY hILL——-
See “Sugar (Temporary ——)' under “Bill(s)”.
* ~EXCISES AND SALT ACT—
See “Central =——' under “Act(s)”. =
EXEMPTION(8)—

EXODUS—
Question re =— of Muslims to Hyderabad State. 1623.
EXPANSION(S)—
Question re—
—— of B. N. Railway. 1462.
— of Indian Shipping tonnage. 1531

1782. ; 3
Strength and —— of Indian and non-Indian army personnel. 542-43. 52
EXPENDITURE ON REFUGEES—
Demand for Grant. 1349
EXPLOSIVES (TEMPORARY PROVISIONS) BILL—
See “Bill(s)”.
EXPORT(S)—

and —— licensing. 1315-40.
Question re—
Applications for jute ——. 1531-32.
—— duty on raw jute by Pakistan Government. 1356-58.

—— of crushed bones. 438-39.
- of jute and gunny. 1758-59.
I E[——dlcff onifom and énfoakm to Ccrylnn. 780-81. 2
andling of —— and imports of India by Indian Mercantile Marie. 766-67.
. - Tmport and —— lieanmpol'l&l s iy T

Retardation in growth of Indian spirituous Industry due to irregularities in —— regus.

Declarations of —— under the Registration of Foreigners Act—laid on the table. | 586.606.

< EXPENDITURE—
‘Authenticated Schedule of —— from 15th August, 1947, to 31st March, 1948,—laid on the.
table. 1826-38.
fe Question 76—
=~— on education. 1580.
= “~— on and number of General Hospitals in India. 835-37.
- —— on textile, iron, steel and other Control Departments.

. 685-86. 2
+ Recovery of — incurred in India on behalf of U.K and Eastern Group Countries,

Motion to reduce Demand for ‘Ministry of Commerce’—Corruption in working of import

—— of commodities from Madras to Ceylon during the years 1837.38 ami‘lm,. 788:
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EXPORT(S)—contd. .
Question re—contd.

Imposition of controls over import and ——. 426-27.
Levy on — of jute to India. 1052

Pakistan’s —— duty on jute. 1602.

Pakistan’s —— duty on raw jute. 1376, 1377-78
Pakistan’s —— levy on jute. 1377-78.

Production, consmption and —— of tea. 786-87.
Review of —— and import licences. 1774-75.

Value of exported and imported food grains. 323.
'EXPORTS (CONTROL) BILL—
See “Imports and —"" under “Bill(s)”.
EXTENSION—
Question re —— of Mysore Railway. 1451-52.
EXTERNAL AFFAIRS—
Demand for Grant. 1346.

EXTERNAL AFFATRS AND COMMONWEALTH RELATIONS, MINISTRY OF—

Demand for Grant. 1242-65,
Election to Standing Committee for ——.

607.
Motion to-reduce Demand for ‘—'.—Position of India in International Affairs and of

Indians in Commonwealth Countries. 1242-65.
EXTRADITION (AMENDMENT) BILL—
e “‘Indian — under ‘‘Bill(s)”. =
EXTRA PROVINCIAL JURISDICTION BILL—
See “Bill(s)".

F
FACTORY(IES)—
Qneation =

for p 1 of Ordnance ——. 1353-54.
Conszmcbmn of fertiliser ——. 946-
Expenditure re Gun Carriage —, Jubbulpnr 843,
Fertilizer —— at Sindri. 1426:29.
Hindustan Aircraft ——. 1429.31.
Indian Ordnance —— in Nilgiris. 1354-55.

Motor Car manufacturing —. 120305

Officers employed in office of Director of Ordnance —--. 1775,

Ordnance —— in_India. 1157.

Ordnance — in Indian Dominion. 1509-1600.

Perconnel of Ordnance —. 1775,

Renrganmtmn of Ordnance —. 1600-01.

Soap —— in West Bengal. 1454,

%‘]u:hzlzlate T 1453,

ti tion of Ordnance —= f dust;

Working of armament — in I‘;xldl;n ?55501“11 Foictiomn it
FACTORIES BILL—

e “Bili(s)".

FACTORIES (AMENDMENT) BILL—
~ See “Bill(s)”.
FAMINE(S)—
Question 7¢ formation of Indian People’s —— Trust. 332-33,
FAN(S)—
Question re electric —— in third and inter class compartments. 305-06.
FEDERAL COURT—
Qn:::;g:‘nt:em of Onyas in —— office. 439.
Constitution of the —. 88
Number of cases tried by the -— and Privy Council. 75-76.
FEDERAL COURT (ENLARGEMENT OF JURISDICTION) BILT~—
See “Bill(s)".
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FEDERAL PUBLIC SERVICE COMMISSION(8)— -
Question gg’]—
—. 1587. N
—— test for recruitmént to permanent’ vacancies in the Central Secretariat. 23.
FERTILIZER(S)—
Question re—
Construction of —— factories. 946-47.

—— factory at Sindri. 1426-29.
Supply of ammonium-phosphate. 1446,
Supply of Ch 1 — to agriculturi 686-87.
Supply of fertilising material. 201-93.
FlJI—
Question 7e—
Government’s Immigration Bill. 1276.

Proposed anti-Indian immigration Legislation by —— Government. 778,
FILM(S)—
Question re— N
Anti-Indian propaganda by American —— producers. 1601-02.
Revival of Information —— of India. 1586.
FINANCE—

Question 7e financial stability of India. 160.
FINANCE BILL— : 7
See “Indian ——"' under “‘Bill(s)".
. FINANCE (SUPPLEMENTARY) BILL—
See “Indian — under “‘Bill(s)”.
FINANCE COMMITTEE—
See ““Committee(s)”.
FINANCE CORPORATION BILL—
See *“Industrial —" under “Bill(s)".
FINANCE, MINISTRY OF—
Demand for Grant. 1230-42, 1344
Motion to reduce Demand for ‘‘—' Economy in Central Administration. 1230-42.

FINANCIAL AGREEMENT—

See ‘‘Agreement(s)’’. 3
FIRE-ARM(S)—
Question re—
Black-marketing in the sale of ——. 1591.

Licenc?s for —— in Delhi. 1580-91.
FIRST COUNCILLORS—

Question re Government of India's b P
91-92.
FIRE-WOOD—
Question re wagons for ——. 1697-98.
FISH—

Question re pisciculture of —— in West Bengal. 1694.
« FISHERY(IES)—
Question re—
—— and Research Institutes. 975.

Price Committee on agriculture, forestry and —. 30.
FLAG(S)—
e of Todien 1
anning of Indian Union —— by Hyderabad State. 164.
HDuhlqnpm;‘mg thef gxdinn 1Union :—.y 157-58.
auling down of National. — hoisted on LE.M E. Worksh, A
Position of National — vis-d-vis —— of the Rulers, 207, il

re adorning of Chamt wnl]s»and Speaker’s chair by National —, 345,

and i of \! d and ——,
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FOOD— -
Motion re policy of the Government of India. 1627-77.
Question re—
Bone-meal as —— for milch and draught cattle. 655-56,

Control of foodstuffs, .
Decontrol. of foodstuffs. 971, 1443.
Expenditure on *“‘Grow More —— Campaign™. 669-T19, 938-42 ¥
—— position in Indian Dominion. 327.
—— rationing in India. 319.
—— requirements " of various provinces. 932-35.
supplies from Pakistan, 1
l'relght paid - on foodstufis “nported 1683-85.

Governmtent plan for increasing —— production. 340-41.
Grants to provinees for “Grow More —" Campaign. 693,
“Grow More ’* Campaign. 28139

“Grow More and Fodder”” Campaign. 1443-45.

“Grow More —— Campaign” by the railway nd.mmlstmhon 318. 2

Import of —. 971,

Import of foodstuffs. 307.

Import of processed —. 46.

Reconstituted —— Palicy Committee. 1434-35.

Refusal by Pakistan to exchange —— for textiles. 1463.

Removal of control on articles other than 688-99.

Salaries of staff of —— . Textiles and Industries Departments. 160-62.
— Subsidising — imports. 1432-34.

Supply of Cattle — in India. 31

FOOD AND AGRICULTURAL ORGANISATION—

estio
Q“Allotment of Foodgrum b\ . mdflnbemho;a} Emergency Food Council. 341-43.
Nati OF vy’
FOODGRAINS— -

Question rzd— - : ne iy
Accom: ation for storage o
Allotm:‘:h of — by Fs& 0. and TInternational Emergency Food Council. 341-43.
Construction of store houses. -48.
Controlled —— prices. A

ti sent for p of —— from abroad. 684-85.
Gnn'. of subsidy qfl;)i7gmmn of grains. 329-31.
Im ol
Imgzrr: of ,feonm:)u and 30 xItlnl goodl'olgba =
— road and al location 'akistan.
Import ok E by Senior Food Control Officer, 0. T. Railway. 4.
Negohutmn ior impo! tt of —— from Sovies Union. 688.
Profiteering by Anutuha in ——. 1435,
Purchase of —— from abroad. 343.
Recommendations of —— Committee. 320.
Subsidy to provinces towards the cost of -—. 326. o
§upplv of —— by the qulshn Government. 339-40. 5
regarding prod of 978,
of exported and imported —. " 393,
FOOD M’INISTRY OF— -
Demand for grant. 1345. 2
FElection to Standing Committee for —. 1815.

Motion re election to Standing Committee for — I
Question re Re- orgamsahpn Committee for the Depnrtmmu of Food and Agriculture. 341

FORCES—
Question re—

Collection of arms and mobilisation of military —— by the Nizam. 180.
Communal percentage of Emergency. Ofﬁeers 33,
Communal proportion of C and Non-C issioned Officers. 31-32.

Demobilisation of the Indian Union ——. 1355-56.
Division of Defence —— and equipment between India and Pakistan. 580.
Education in Army, Navy and Air —.
Employment of Brmsh Officers in Indian Defence ——. 199,

of d classes to military Cadres. 1599. =
Expansion of Armed —— hv Pakistan vernment, 848.
Indian armed —— personnel in other countries. 1356-50.

T T ——
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FORCES—contd. TS
Question re—contd.
Indian Technical Officers in Defence —. 180.
Loyalty of Officers and Ranks in Defence —— and Police to Government. 166.
Martial and non-martial races. 1509.
Percentage of demobilised soldiers community-wite. 32-23.
Permanent Commissions to Indian Emergency Commissioned Oficers. 850-51.

Public Relations Officers, (Defence ——).

Relative strength of Land, Air and Naval " of Tndin and Pakistan, 503.

= Temporary m»cummodalmn for — during War. 177-78.
Unauthorised possession of modem weapons surreptitiopsly obtained from British and
’ Amerionn ——.  839-40.
8ee also "Troop(a)"
= See also “Boundary Force'. .

FORCES (EMERGENCY DUTIES) BILL—
8ec “Armed -=" under Bill{s)",

FORCES (EMERGENCY DUTIES) (AMENDMENT) BILL—
See “Armed —— under “Bill{s)”.

FORCES (SPECIAL POWERS) BILL—
See “Armed ——"* under ‘‘Bili(s)".

FOREIGN COUNTRY(IES)—

Question re—
Air agreements with 1686.
Appom(ment of Officials for (‘onnmea outside India, 1765-72.
Delegations sent for procurement of Food ",.nm from abroad: 684 85.
Education of Indian Students abroad. 551-62.
Educational facilities and welfare arrangements for Indian Students abroad. 1151-54.
loyment of Scholars returned from abroad. 1115.19.
o ~Extension of Indian Air Lines to 1686,
Government Scholarships to Students from African and other countries. 1120-24,
Higher medical training for Indian Students abroad.
Import of foodgrains from shroad and allocation to Pakistan. 673-75.
India’s constal and  overseas (i 780.
India’s Embassies abroad. 774, 151112 151416,
Indian armed forces personnel in other countries. 1358.59.
Indian research scholars seat to ——. 569-72.
Labour delegations to 1048-52.
Monopoly of foreign news in dissemination of news from India to —. 1158,
Names and Castes of sc p holders sent abroad. 852
Scheduled Caste Scholars s abroad. 1124-96.

> Bcholars sent. to . 845.46,
4 Belection of applicants for advanced studies in —. 1137-39,
¥ Mm ~7e echolarships awarded for studies abroad. 852.
Trade agreement with ——. 1764,
FORF"‘M EXCHANGE— ¥
S Questior® 7¢ measures for Luilding up of India's —. =
" FOKEIGN EXCHANGE REGULATION BILI— * : 3 >
See ““Bill(s)". 4
FOREIGN EXCHANGE REGULATION (AMENDMENT) BILL—
Sce “Bill(s)".
FOREIGN EXPERTS—
Question re import of — for training of students in India. 1119.20.
FOREIGN SERVICE, INDIAN—
QuAuhtm re—
3 ppointments in Foreion Scrvices of India. 4
Recruitment to i 432.34. it i .
FOREIGN SETTLEMENTS—
Question re absorption of —— in Indian Union. 783.84. . =
FOREIGNERS— 3 G -
Questicn re nnmber of Tadi
e s, s of non-Indians employed on high salaries under the Cntnl Gov-
~ FUREIGNERS' ACT— : -
t

Bee ‘Bagl:.h-tm of —* under *Act(s)”. -
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FOREIGNERS (AMENDMENT) BILL—
See “Bill(s)”.
FOREST(S)—
Demand for Grant. 1343, >
Question re—
Exploitation of the North Andaman [slands. 1700.
Price Committee on agriculture, forestry and fisheries. 30. -
Supply of timber from Burma, Andamans and Indian ——. 21.22.
FORTIFICATION—
Question re—
—— of new Frontiors of India. 1764.
Punjab news letter published in Calcutta Stafesman of 28th September, 1847 re Pakistan
talk of fortifying Borders. 82-83. 3
FRANCE— £
Question 7¢ sale of Indian medicines in Mauritous and protest against Mr. Ridley's
statement re adoption of French names by Indians. 22-23.

FREEDOM MOVEMENT—

Question r¢ action against Officers who perpetrated ities and f ial aids to suffe
during struggle for freedom. 1155.
FREEZING—
Question re —— of bank assets by Pakistan (Government. 1136-37.

FRENCH POSSESSIONS— .
Question re inclusion of —— in Indian Union. 782-83.

FRONTIER(S)—
uestion re— = 'S
QForhﬁcauon of new — of India. 1764. : :
Protection of eastern —— of India and formation of a National Militia. 588,
FRUIT—
Question re—
Central Institute 9 —— Technology in Delhi. 1449,
—— disease in Areca Nut. 14
—— products Control Order, 1946. 1448-49. 3 -
FUEL— 2
Question re supply of cheap —— and subsidized manures, 658.50. =

G

GADGIL, THE HONOURABLE SHRI N. V.—

Conventions and Recommendations adopted at 28th Session of International Tebour Qn-
ference, Seattle—laid on the table. -89.
Damodar Valley Cory Bill—
Motion for leave to introduce. 1188.
Motion to refer to Select Committee. 1&5-% 1820-35, 1848-50.
Delhi and Ajmer-Merwara Rent Control (Amendment) Bill—
Motion for leave to introduce. .
Motions to consider and to refer to Select Committee. 366-67, 377-79.
Presentation of the Report of Select Committee. 994. 4

Motion to consider as reported by Select Committee and to pass as amended. 150608
Delhi Premises (Requisition and vachon) Bill—

Motion for leave to introduce. 42,

Motions to consider and to refer to Select Committee. 379-80.

Presentation of Report of Select Committee. 095,

Mllyglgngn to coxiglodser as reported by Select Commitiee and to pass as amended. 1483-89,

1503,

Electricity (Supply) Bill—

Motion for~leave to introduce. 704

Motion to refer to Select Committee. 1396-1403, 1464.67. -
Factories Bill—

d,ltmnm Tor leave to introduce. 1188. <
Indian Merchant Shipping (Amendment) Bill. 705. 1199-1200. -
fudian Tariff (Second Amendment) Bill. 1380, 1727-28, 1730-31. _
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GADGIL, THE HONOURABLE SHRI N. V.—contd.
1 (Second Amendment) Bill—
Motion to continue. 40.
Mction to reduce Demand for—
‘Cabinet’—Corruption in Government Departments. 1332-37. S
‘Ministry of Commerce’—Corruption in working of import ‘and export licensing. 133231
Resolution 7¢ Training of personnel for a National Mercantile Marine. 1111-13.
GANDHI, SHRI FEROZ— y
Election of —— to Standing- Committee for Ministry of Inf ion and Broadcast T96.
GANG— >
Question 7e decamping of an armed —— from the- General Headquarters Hutments with
ammunition. 171
GANGA—
Question re Rail'Road bridge over the —— in Patna. 318.
GARGARAJU, SRI V.—
Question 7e laa;tn”!nw of Telugu in High and elementary schools on Bengal Nagour Rail-
1

L

way Zone.
GANNAVARAM—
Question re Air services between Hydarabad and —— and Calcutta. 677.
GAS PLANT(S)—
AQuestion re Cow dung —. 931-32.

GAUTAM, SHRI MOHAN LAL—
Declaration under Rule 2.C. 1.
El;stﬁxn of certain Muslim members to Standing Committees to advise certain Ministries.

~ Election of — to Standing Committee for Ministry of Defence. 607.
GAZETTE— V4

Question re advertisement of Important poah in Indian Union |n Orissa e 180,
GAZETTED OFFICER(S)—

Question re —— employed in the Defence Departments. 32. =
GAZETTED POSTS— 3

Question re—

Appointment of V.C.Os. to civiian ——. 1509,
Ineligibility of V.C.0s. to civilian —. 1603.

~ GENERAL.BUDGET—

- See ““Budget-General’.
GENERAL HEADQUARTER(S)—
Question _re—«

Decamping of sn armed gang from the —— Hutments with ammunition, 170-71.
Indian Staff Ufﬁcers, in offices of Engineer-in-Chief of —— and Chief Engineers of
Commands.
Retrenchment in —. 1794-85.
GENEVA—

Question re—
Indian Delegati f n World Trade relations. 763-64.
Work of Indian Delegahon to World Trade Conference in ' —. 98.

GEOLOGICAL SURVEY—

Demand for Grant. 1347.

Question re—
—— of certain Districts of the Deccan States. 67-69.
Publication of the results of = 69-70:

GERMANY—

Question_ re—
Indian” Military Mission in —. 102.
Industrial Delegations to —
Pavment of reparations by —— and Japan, 435,
Repatriation of - Indians from/— 1 f
Transfer to India of German patents. 972-73, 1044.45.

-
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GHAZANFARULLA, MR. HAFIZ M.—

Question 1e allotment to United Provinces of coal dust for brick burning. 35.
GHAZNAVI, MAULANA DAUD—

Election of —— to Standing Committee for Ministry of Transport (other than Roads). 1067.
GHOSH, SHRI AMIYO KUMAR—

Question re—

Availability of gypsum. 1425.
Permits for sale of cement, 1681. -

GHOSH, SHRI SURRENDRA MOHAN—

Election of —— to Standing Committee for Ministry of States. 1057, a
Election of .—— to Standing Finance Committee. 350-51.

GLASS—
Question 7e supply of — to manufacturers. 693, -
GOA—
Question re— g
Anti-India activities of Government of —. 781
“Blood and Iron' talk by —— Government. 783.

Smuggling of arms and ammunition out of —. 1032,
GOENKA, SHRI RAMNATH—
Election of % o Standing Committee for Ministry of Industry and Supply 795,

Election of — to Standing Committee for the Mimstry of Information and Broadcasting.
GOLLAKOTA RAMABRAHMANANDARO, SRI—
Question re Court Martial of —— of Peddapuram, East Godavari. 3.
GOODS—
Question re— ey - =
Import of foodgrains, consumer and Capital —. 1052
Joss of —— in transit during disturbances. 9 3.
Production of consumer's — in India. 313,
GOPAL NARAIN, SHRI—
Question re—

UCasualties and loss o non-Muslims and Muslims in West and East Punjab. 87.
Late delivery of postal letters and telegrams. 215,
GORAKHPUR— ¥ g -
Question 7e complaints against postal staff at —. 1773-74. S
GOUR, DR. SIR HARI SINGH— =
Resolotion re appointment of Statutory Law Revision Committee. 1100-01, 1165-08.
GOVERNMENT—
Question re—
—— Control over new Air Services Concerns. 675.76.
Profiteering by —— in the disposal of certain articles. 18.
State aid to private Industries. 1221
States with and without responsible ——. 853.
GOVERNMENT EMPLOYEES— : ; v
Sce “Employea(s)".
GOVERNMENT OF INDIA—
Motion to reduce Demand for—
*Cabinet'—Corruption in Government Departments, 1315-40.
Question re— —
British personnel in service of ——. 838-39.
Economic Adviser to —. 764.

Indianisation of the Officer personnel in —— Departments. 1783,
Tntervention by —— in Nilgiri States. 1624-25, 2
n USA. 1622 3

. Nuck beo‘ gni}licit by —
umber of Non-Indians emploved on high sularies under the tral Govern
Tcl:’mmnnon7gvf services of Indians lﬁ Government e:f Bn(;‘:n and llw'l:n mt:wr;m
y ——. 3
- Training of youngmen in —— Departments, 191
ﬂ:voman employed under the Central Government. .24-26.
’m‘l s gphymt of Gurkha uuop- under the — and Alis lhjuty'-‘Gom
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GOVERNMENT SERVANT(S)—
See “'‘Employee(s)”.
GOVERNOR(S)—

Question re— A a = < .
it £ the title “‘His Excellency used by Indian —.
ﬁ;op];;';x‘t,;‘ne‘:m o‘; —l—-, Ambassadors and High Commissioners, 784-85.

GOVERNOR GENERAL, H. E. THE—

— s assent to Bills. 37-38.

GOVINDDAS, SETH—

Election of —— to .Sthnding Committee for
wealth Relations. 607.

+ (leneral discussion of Railway Budget. 608-13, ' 651.
Indian Cattle Preservation Bill, , 1185
Motion to reduce Demand for ‘Ministry of

—Position of In(a in International affairs and of

Ministry of External Affairs and Common-

External Afairs and Cemmonweaith Relations'
Indians in Commonwealth countries.

Question re— "
Aci n of Hyderabad o to Indian Deminion. 1623.
Advanced training for persorinel of ordnance factories. 1353 54.
Agreement between India and Pakistan o feed refugees. 434"
Anti-Indian propaganda in Middle Hastern Countries.
Appointment of Special Police Officers in Delhi. 182,
Bhore Committee recommendations. 1583-85.
“Blood and Iron’ talk by Gon Government. 783
Broadeasting of the Pakistan Government mews by B.B.C. 840.
Compensation for loss of property to evacuees. o #
Damage causeg to- erops n East Punjab. by disorders. 339. +
Decontrol of fovdstuffs. 971
Demobilisation of the Tndian Union Forces. 1355-56,

~ velopment of Jubbulpore aerodrome. 1215.
Direct Commission in the 1.A.0.C. 840.

. Division of assots atd luhilities Letivean Tndia and Pakistan 181-82.

Employment of scholars retwned from abroad. 1115-19.
Exodns 9f Muslims to Hyvderabad State. 1623, . ” 5
Expenditure re Gun Carviaze Factory, Jubbulpore. 843.
Facilities to lower class raily cengers.  1211-13.
Federal Public S
Federal Public Service Co
_Central Secretariat. £3.
Food supplies from Pakistan. 1036.
Import of food. 971.
Tmport of foreizn experts for training of students in India. 1119.20.
In nt in Publications Divicion of Ministry of Information and Broadcasting.

7. o
test for recroifment to permanent vacancies in the

1
Inclusion of * French i in Indian Onion, 782-83. 7
Increasing ngricnltnrn‘i produce, < 971-72,

=~ Indepenceit transmitters in the Indian Union. 1228,
India’s membership of ‘Empige Dollar Pool’. 564-66.

Indian labourers in Ceylon. 10 A
- Indian Ordnance [Factory in Nilgiris. 1354-55.

Indian Union National Guards. 1588.

Inscriptions dizcovered by the Archmological Department. 207-08.

Loan from International Bank. 843,

Manufacture of agricultural machinery. 1128-29. =

Money given to Government of Pakistan, 181,

Nationalization of Reserve Bank of India. 1584.

Negotiation for Tmport of foodgrains from Soviet Union. 688,

g%mber of ]Brit;ilsh Oﬂfiﬁcers serDvinz the gnrlirm Army. 564,

cers employed in office of Director of Ordnance Factories.
Personnel of Ordnance Factories. 1775. - Dekd 0
ll:“"ﬁ‘.“m'“}: of Igitro-Cuuon I;Ia.nb. og‘ZSS.
ic anction of unserviceable airefafts at Aireraf v Shekeri
Bamrauli in October, 1947. 579, s B Dintn- ok bt
Public Relations Office (Defence Forces). 1354, N
Publication of lfls%‘w of .inmipﬁq’ns, dynasty-wise. 207.
of ttee on Indi 8

Recruitment of drivers. 121314, el T
Recruitment to Foreign Service. 432-34. > s

' =
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GOVINDDAS, SETH—contd. .
Question re—contd. e
Pakistan to exchange food for (iextiles. T
Muu‘i l(,J);zmnission for Ordnangce Civilian Gazetted Officers in the 1.A.0.C. 840.41.
y by All-India Radio of B.B.C.’s night Bulletin. 1586.
Re-Orientation of small savings scheme. 1587.
Re-printing of Epigraphia Indica and South Indian inscriptions. 207.
Research in India's History, Political Thought and Philosophy. 1129-3C.
Revival of Information Films of India. 15
Scheme for new Broadcasting Stations. 1586-87. -
Scholarships and Fellowships for Indians. 1277
Scholarships for Indians in Commonwealth Countries. 1622.
Seoni Bub-Post Office in Céntral Provinces. 1686.87.
Serviceable and unserviceahlé aircrafts on 1st October, 1945 and 1st October, 1947. 581,
Stock of ammunition, ete. in Central Ordnance Depot, Jubbulpur 197.98. y
Strength of *Standing Army and raising of National Militia in India. 564.
Supply of Coal to Pakistan. 971
Supply of foodgrains by the Pakistan Government. 339-40. -
Termination of services of Tndians by CGovernment of Burma and their absorption by
Government _of India. 767. .
Thefts from Jubbulpur and other Ordnance Depots. 182
Use of railway lines constructed from Jubbulpore station fo Centval Ordnance Dejot,
Jubbulpore, for civil Industry. 1733.
Question (Supplementary) re—

Bone-Meal as food for Mileh and draught Cattle. 656
Construction of Silver Arrow Train Coaches. 660.

= Control over Newsprint and Neywspapers. 1209
Cultivation of wa 926,
Development of East African colonies. 1027
Dishonouring the Indian Union Flag, 157, :
Education of Indian Students abroad. 1 .
Electric fans in Third and Tnter Class Compartments. 305. 2 -
Evacuation of Hindus and Sikhs from Pakistan, 1282-83.
Expenditure on ‘Grow More Food Campaign’. 670.
Fertilizer factory at Sindri. 1428.

Tequirements of varions provinces. 935.

Government employees opting to serve India, 163,
Government stholarships to students from African and other countries. 1122,
Grant-in.Aid to educational I'nstitztéiom in Centrally Administered Areas. 1142.

“Grow More Food Campaign”. A
Handling of exports and imports by Indian Mercantile Magde.» 766.

Help given to refugees by Government and private bodies. 410. e
Hindustan Aircraft Fndry. 1431. e 2 :
Tmport of foodgrains from abvoad and allocation to Pakiston. 675, t

Incasions of Hyderabad people and Police into Indian territory. 1374,

Indian research scholars seni to foreign countries. 571.

Jarisdiction of the Judical Commitiee of the Privy Council to decide pending appeals. 71.
Major irrigation projects. 409,

Manufactive of Sngar by Centrifugal open plant system, 670, =
Manufacture ~f vegetalle ghee, X - ks
Migration hefwe.~ India and Pakistan. 77. f i
Motor Car Manufacturing factories. 1204.
Number of Tndigns ap, ~inted as Chief Justices. 541,

* Number of radios importe] and hroadeasting stations in Tndia, 158,
Production of sngarcane and sugar. 5
Proposed anti-Indian immigration Legislation by Fiji Govet 778,
Quantity of iron. steel and cement in Indian Union, 302.
Refugees residing withont shelter. ¥
Return of rolling stock lent to Ministry of Defence. 310.
g:aeme of special stndies, 1371, >

ing up af an All India Gentral Milk Board. 2
Slaughter of Catfle- 936.37. -
Supply of fertilising mraterial. 290
Surplus Military Stores. 21.
- Wardha Education Scheme. 1369,

Wmd.mg up of Disposals Directorate. 966.

Resolution re amelioration of the condition of Scheduled Castes, 1058.61, b

GRADUATES -

Question re —— as B Grade guards on E. I. Railway, during war period. 1789,
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GRANT(8)— S

Question re—
Annual —— to Aligarh University. 195-94.
Contribution for the Post-War Development. 1502.,
—__for maintenance of National Highways. 317. ,
—— given by Government of India for Public Health Schemes. 18L.
— of funds for Ayurvedic teaching and Research. 176.
—— of political pensions. R
—— to Provinees for ‘Grow More Food Campaign’. 693.

g ——in-aid to Educational Institutions in Centrzelly Administered Areas 1139-42.
in-aid to the Delhi University, 1131-33.
* Supplementary education for scheduled castes. 1603.04.

GREASES—
Question r¢ import of oils and —. 1532.38.

GREAT INDIAR PENINSULA RAILWAY— =
See “Railway(s)"”.

‘GROW MORE FOOD' CAMPAIGN—

Question re—
Expenditure on —. 660.71, 938-42.
Grants to Provinces for =
Grow More Food and Fodder campaign, 144345,

. 281-89.
— by the Railway Administration. 318,
GUARD(S)—

Question 7e—
Graduste as B Grade — on E. 1. Railway, during war period. 1780

~  -Relative seniority of —— on N. W. Railway. 1790.
L, GUHA, SHRI ARUN CHANDRA—
Flection of —— to Central Advisory Council for Railways. 351.
Election of — to Standing Committee for Ministry of Inf ion and Broadeasti
Nomination of —— to Committee on Petitions. 1463. s
GUHA, SHRI G. S5.— -
Election of o Standing Committee for Roads. 1057.

GUN CARRIAGE FACTORY—
g Sce “Faclory(ies)”. 1
o GUNNY— 2
Question re export of jute and ——. 1758-59. : T
GUPTA~SHRI DESHBANDHU— - )
Ajmer-Merwara (Extension of Laws) Bill. 1706. = = =
S Delhi and Ajmer-Merwara Rent Control (Amendment) Bill— = ]
3 Motions to consider and to refer to Select Committee. 36877, 380-82, 150609,
_Delhi Premises (Requisition and Eviction) Bill— .
Motions to consider as reported by Select Committee and to pass as amended. 380-02,
1500, 1502-04

Election of —— to Central Advisory Council for Railways. 351.

Flection of —— to Court of the University of Delhi. 1815.

Election of — to Standing Committee for the Ministry of Home Affairs. 704.
G 1 di icn of Rail Budget. 45,

Motion re—
Election to Central Advisory Conbcil for Railways. 54.
Food Policy of the Government of India.
Relief and rehabilitation of vefugees. 877-83.
Motion to reduce Demand for—
‘Cabinet’—Corruption mn Government Departments. 1316-23, 1332, 1338, 1340.
= “Ministry of Commerce’—Corruption of working of import and export licensing. 131823
1232, 1336, 1340. o ;
Press (Special Powers) Bill. 261-65.

Qugstion re—
Allotment of vacani l{ﬂitmx barracks to refugees. 1508, 5 2
Anti-Tndian propaganda by American film producers.  1601-02.

Anti-Indian propaganda in the Middle Fast. 175l
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_ GUPTA, SHRI DESHBANDHU—contd.
Question re—contd.

intment of an Enquiry Committee for the Delhi University.
ﬁpnl::k on Kashmir by alguhq Military Officers. 1
Audit report on Delhi University accounts. A
Black marketing in mli) ?li fire-arms. 1591
Circuit High Court at Della. 844, .
Detention gf aeroplanes by Pakistun anthorities. 1279-80.
Division. of Delhi .Province in four districts. 845. = =
Emergency powers of Vice-Chancellor of the Delhi University. 5
Ex]mnsioﬁ of Armed Forces by Pakistan Government. i
CGovernment _acquisition of sses and buildings at Bombay and Poona. 1508,
Grauts.in-aid to the Delhi rsity. 1131-33. 3 . :
Introduction of three year degree course by the Delhi University 585.87.
Levy on export of jute to India. 1052 -
Licences for “fire-arms. 159091,
Manufacture of locomotives in Indin. 1681-83.
Newsprint Import licences. ~1274.75.
Pakistan's export levy on jute. 1377-78. )
Recovery of unlicenced arms from Muslims in Delhi. 844-45.
Removal of Controls. 1683.
Searches of Muslim passengers. 1602,
Seizure of radio transmilters by C.LD. at Jubbulpore. 1587-88.
Smnggling of arms and ammuniticn ont of Goa. 1032

Question (Supplementary) re—
Accession of Nizam's Stafe to Indian Union and exodus of Muslims to the State. 563.

Resolution re organisation of a National Militia. 827,

Anti-India propacanda in American Press.
= Auction of evacuves’ property in Pakistan. 1285.
Cioth ration in Delki. 1203,

Control over newsprint and mnewspapers. 1208.
Docamping of an armed gang from the Ceneral Headquarters Hut ts with Gi
tion. 171,

Disposal Vof certain s=er
FEvacnees' propert
Exemption to Memix <
Expansion of Indian Shipping in coastal trade. 1512

\ble neroplanes as scrap. 1797,
oan. 1234-85

Constituent Assembly from provisions of Arms Act. 1800.

Grants-in-aid to edncational Tnstitutions in (‘én(mlly Administered Areas. 114241

Help given to refugees by Government and private bodies.
‘Housing scheme for industrial workers. 14, .
Tmprovement of {elephone service in Delli. 683,
Income-tax and Super tax payable in Financial Year 104547. 173.74.
Indian_ Research Scholars sent to foreign countries. 571
Migration between India and Pakistan.
Recruitment to foreign service. X
Refugees residing without shelter. 1528,
Rehnbilitation of Refugees from Pakisten, 67.
Removal of articles from Pakistan. 1281, =
Bale of land" by Delhi Tmprovement Trust. 1379, 3
Shortage of Matches in New Delhi. 27.
Rnhmduir;a food imports. 1433 34.

agons for transporting coal. 1220.
Wardha Eduatiunposcheme. 1.

GUPTA, SHRI RAM CHANDRA—
Question re— t

Electric fans in third and inter class compartments. 305.06.
Evacuation of non-musiim refugees from Western Pakistan. 83 84.

Loss by non-Muslims in Pakistan fro iz
A AR Izunjab):om arson and seizare of property. 34-85,

News published in the Hinduston Times dated 20th S
ernment’s Cirenlar to Musli i ia. 83
Relesse of Maudiim e IR

~Supply of drinking water on G. I. P. and E I. Rail 306-07.
Question (Supplementary) re major irrigation projects. ':&:' :

GUPTE, SHRI B. M.—
Industrial Finance

!/
Cory ion Bill. 472-73.
Question re im, f petrol in Hyderabad
Question (Supp! ma:hry) ra—‘-n i pi ST,

-

eptember, 1947 re Pakistan Gov-
of West Punjab and

Sind.
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GUPTE, SHRI B. M.—contd.

Amount collected under the Business Profits Tax. 172

Damodar Valley and Machkhand projects. 1031.

L Number of cases tried by the Fedem“ Court and Privy Council 75.
Qneuhon re control of Khandsari and —. 1437-30.

GURKHA(S)—

Question re—.
—— in Indian and Imperial troops. 1374-75.
in Indian Army. 5.
Treaty with Nepal re recruitment of 1375-76.
Stetement re employment of —— troops under the Government of India and His Nla_‘estyl
Government. 1625-26.
[GURUNG, SHRI D. 8.—
Question re—
Gurkhas in Indian and Imperial treops. 1374-75.
Gurkhas in Indian Army. 1375.
Treaty with Nepal re recruitment of Garkhas. 1375-76.
GURUSWAMI, MR, 8.—
Question re stafi emploved and dxscharﬂed from the Ordnance Service; Military Accounts
Department and Military Engmeenng Service. 36.
GYPSUM—

Question re availability of —. 1425, =
H

HAJIPUR— :
Question re provision of ladies’ waiting room and water at —— station. 314,
- HANDLOOM—/
Quedtion 7e All.India —— Board. 929-30.
HARANGI RIVER— X
Qnes;ﬁon re construction’ of dams across Laxmanateertha and —. 81-82.
HARDWAR—

Question re protest against the Military Cnmp at Raiwala near ——. 37. &
HARI JI, MR.—

Question re possession of estate of —— of Shahbad District, Bihar, in Burma. 7.
HARIJANS—

Motion for zdjournment re Zulum on —— in Pakistan. 1543.

HARVEY, CAPTAIN G. T. B.—
Question re holiday camp for troops at Kodaikenal. 35.
HASRAZ MOHANI, MAULANA—

Motiow® re Food policy of the Goveinment of India. 1668-70.
Motion to reduce Demand for “Ministry of External Affairs and Commonwealth Relations’—
Position of India in International Affairs and of Indians in Commonwealth Countries,

HATHI, SHRI JAI SUKH LAL— .

Election of —— to Standing Committee for the Ministry of Home Affairs. 704. s
Extra Provincial Jurisdiction Bill. 1577.
Question re— 5

Administration of Western India States. 1591.
Instrument of Accession signed by the States. 162324,
Question (Supplementary) re number of States acceded to the Indian Unicn. 159,
HEALTH—
eroluuon re Ratification o£ the Commm.\on of the World —— Organisation and the
ludn "Publie 'the 1 Office of Public Hygxene. 59-61, 532-40.

HEALTH, MINISTRY OF— =
Demand for Grant. 1344

Election to Standing Committee for ——. 703.
HIGH COMMISSIONER(S)— e i
Question re— : s
Appoi t of amb dors, —— efo. 454, '

-
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HIGH COMMISSIONER(S)—contd.

Question re—contd.
Appointments of Governors, ambassadors and ——. 784-85.
Appointment of India’s ambassadors, envoys and ——. 43538
]AJ]:pomtment fo Inﬁlla s ——I; a;nd .Mb;';'ﬁg lots
ty —— for Eastern istan,
Ob[s:lr{ahon by Indid’s —— in Canada re India remaining in the Britishw Common
we 85.
Reorglmuhon of ——'s Office in London. 1025-26
Selection of ambassadors, ——, Consuls, ete. 97.
Strangth :md cost of, Indian-embassies and ——'s offices abroad. 88.
HIGH COURT(S)—
Question re—

Appeals from the — m India. 70-71. »
Circuit —— at Delhi.
HIGHWAY(S)—
Question re—
Building of National —— connecting Nagpur with Bombay. 329.
Grants for maintenance of National ——, 317.
Maintenance of National ——. 316.
HINDU(S)— &
Question re—
Conviction of Prof. Basudeo Bishen Dayal for preaching —— Religion in Mauvitius. 31
—— and Sikh Head Constables of the Punjab Police. 1366
Misappropriation of income by —— Charitable and Behglom Trosts. 781
Movement of Fast Bengnl —— to West Bengal. 1530-41.

See also “Evacuee(s)"".

See also “Refugee(s)”.
HINDU, CODE—

See “Bill(s)”.
HINDU INTER-CASTE MARRIAGES REGULATING AND VALIDATING BILL—

See “Bill(s)"". ‘

HINDU LAW— :
Question re report of —— Codification Committee. 455.
- HINDU WOMEN BILL—
Sie “P ion of Forcible and Fraudulent Ci ion of ——"' wnder “Bill(s)".

. HINDUSTAN TIMES—

Question e mews published in the —=— dated 20th September, 1947 ;e Pakistan Govern
ment's circular $o Muslim Officers in India.

-
HIMMAT SINGHJI, COL. SHRI MAHARAJ— =
Election of —— to Standing Committee for Ministry of Defence. 607.
BIRAKUD—
Question re. — dam project. 778-T9.
“HIS EXCELLENCY'— 5
Question re abolition of the title “——'" used by Indian Governors. 103.
HIS MAJESTY'S GOVERNMENT—
Question re treaty with ——. 1042.
Stlaékzx:g;t re employment of Gurkha troops under the Governmeni of India and ——

HISTORY—
Question re research m India’s —, political (hought and philosophy. 1120-30.
HOLIDAY (8)—
Question re Camp for troops at Kodaikanal. 35, =
38-39.

Sittings of Assembly on ——.

HOME AFFAIRS, MINISTRY OF—

Demand for Grant. 1344,
Election to Standing Committee for ——. 704:

R B

-y
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HOME GUARD(S)—

Question re training of —. 847.48.

Question re—
ExPenditure on and number of general —— in India. 835-37.
T losis Bacillus —— and & ia.  1605-17.

HOSUR—
Question e resumption of railway service between Morapuri and ——. 320.
HOUSING—
Question re—
Grant of subsidies to Provincial Go: for develog of —. 178.79
—— for Government servants. 1054, 2

—— scheme for industrial workers. 1513-14,
Refugees residing without shelter. 1526 30.

See also “Accommodation”.

HOWRAH—

Question 7e stoppage of Puri- —— Express train at Jajpur and Jénapur stations, 1460,
HUSAIN, MR. TAJAMUL—

Election of —- to Standing Committee for the Ministry of Works, Mines and Power.
Indian Penal Code and the Code of Criminal Procedure (Amendment) Bill—

Motions to refer to Select Committee and to circulate. 1167.

uestion (Supplementary) re— Lo
QAppointfnexﬂg of Gove)nom. Ambassadors and High Commissioner
Appointment of Scheduled Caste candidates trained under Bevi
Broadcasting Station at Bezwada. 1142. 5 z
(}om;l:ensa(ion to European 1.C.S. Officers leaving India. 1145,
Empl

ele.. 85,
Schieme. 776,

mployment of Scholars returned from abroad. 1117-18.
Evacvation of Hindus and Sikhs from Sind. 792-93.
Eood requi:emenu of various provinces.

T LA ey S ) e

i&nh’aﬂ Administered Areas. 1141
Indian armed forces p 1 in other i 1150.
Manufacture of vegetable ?hee. 943.
Motor Car manufacturing factories. 1204.
New Railway coaches. 1211.
Prohibition of slangh ls. 938,
“R itution of C ittee on Indi
Safety of railway travel. 964
Slaughter of cattle. 3

system of Medicine. 1131,

Transport of refugees. 963
Rerolution re organisation of a National Militia. 810-11.

HUSSAIN IMAM, MR.—

Election of — to All-India Council for Technical Education. 1545.
Election of —— to Standing Committee for Ministry of Defence. 607.
Election of to Standing Committee for Ministry of States 1057
General discussion of the ilway Budget. 613.15.

Indian Trade Unious (Amendment) Bill. 139.40,

Motion re Fobd policy of the Government of India. 1655-57.
Nomination of —— to" Panel of Chairmen. —247.

Question (Supplementary) re exclusion of Indians from Japanese Cotion {rade. 1524.
HYDERABAD (DECCAN)— s o seiieai

982

Motion for adjournment re agreement between the Dominion of Tndia and the Nizam of

—— and Berar. 1056.
Question re—
Accession of —— stateto Indian Dominion. 1623

Accession of Nizam’s State to Indian Union and exodus of Muslims to the State 56364 .

Air services between — and Gannavaram and Gannavaram and Calcutfa. 677,
Banning of Indian Union flag by — 164,

Collection of arms and mobilisation of Military forces by the ﬁ"zam. 180.
Exodus of Muslims to -—— State. 1623. .
Import of petrol in —— State. 1053.54.

Incursions of —— people and police into Indian territory,  1373.74.

Military training for students in —— State, 1621,

Purchase of British war material by — State. 853.54

Standstill Agreement with H E.H. the Nizam of 887

BYDRO-ELECTRIC— ~

Question re —— Schemes. 439.47,

-
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HYGIENE— e
See “‘Public —".
I
IBRAHIM SAHIB BAHADUR, MR. K. T. M. AHMED—
Election of — to Standing Committee for Ministry of Commerce.

Question (Supplementary) re—
Committee on indigenous system of medicine. 168.
Exploitation of mineral vesources.
Grow More Food Campaign.
Nationalization of Railways. 296:
Production, import nud allotment of mill cloth. 300.

ILLAHI, MR. 8. M.—

Election of — to Standing Committee for the Ministry of Relief wnd Rehabilitation. 993,
IMMIGRATION— v
Question re—
Disallowance of entry of Indians into Burma. 1516.
Fiji Government's —— Bill. 1276.

—— of Indians into Burma. 1277, 423-24.
Indo-Burma Order. 1041-42,

Modification of —— Bill by Governments of Kenya, Uganda and Tanganyika.

Proposed anti-Indian —— Legislation by Fiji Government. T778.
IMPERIAL BANK—
¢ See “Bank(s)".
IMPERIAL CHEMICAL INDUSTRIES (INDIA) LTD.—

Question e distribution of canstic soda and other chemicals by —. 692.

IMPERIAL SERVICE(S)— >
Question re European Officers of —— retired after political changes in India.
IMPORT(S)—

Motion to reduce Demand for “Ministry of Commerce’—Corraption in working of —— and

export " licensing. 131540,

Question re—
Freight paid on foodstuffs imported. 1683.85.
Grant of subsidy for — of

100.

188.

grains., 320-31.
Handling of exports and —- of India by Indian Mercantile Marine. 766-67.

and export licences. 1753.

and manufacture of drugs and medicines. 1144.
of agricultural implements. 16

of Areca.

of Arecanuts. 1779.80.

of drugs and medicines. 1699,

of food. 971

of foodgr: 974-75.

of foodgrains, consumer and capital goods.

of foodstuffs.
of locomotives, 1218

of Maize. 968. ;
of Mineral Oil. 82.

of Motor Cars and Trucks. 1691-93,

of Oils and greases. 1532.38. .
of petrol in Hyderabad State. 1053-54.

of pmcessed foads. 943-46. o

of rice.

% Tohacco, Raarap,
of wheat. 968-69.

IIIIHIHIIIHIIIIIII

Imposition of Controly over —— and export. 426-27.
Negotiation for —— of foodarains from Soviet Union. 688.
rint —— licences.

Number of tadios imported and Broadcasting stations in India. 158.
Production and — of salt and expenditure on salt department. 699-701.
oi salt in India since the aboh?.lon of zalt daty. 678-75,

Production and

of drug !or lep: 200-
— and mnl)lsy cloth. 207-301.

of foodgrains ‘?(;7“ abroad and allocation to Pakutnn 673-75.

i}

-
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IMPORT (8)—contd. e
Question re—contd.
Purchase of foodgrains from abroad. 343,
Revalidation of —— licences. 1759.

Review of export and —— licences. _1774-75.
Rice and wheat purchased from outsidc India. 977-78.
Subsidising food ——. 1472.34

Value of exported and imp;r'ted foodgrains. 323.
IMPORTS AND EXPORTS (CONTROL) BILL—
See “Bill(s)"".
IMPROVEMENT TRUST—
Question 7e—
Building in Ward No. 14, Delhi, not acquired by Delhi —. 21.
Sale of land to the Ministerial Staff by Delhi —. 137879
INCOME (i\‘VESTIGATION COMMISSION) BILL—
See “Taxation on —"' under “Bill(s)"-
INCOME-TAX— -
See “Tax(es)"”.
INCOME-TAX AND BUSINESS PROFITS TAX (AMENDMENT) BILL—

See “Bill(s)"".
INCOME-TAX AND EXCESS PROFITS TAX (AMENDMENT) BILL—
See “Bill(s)”.
INCURSION (S)—
i Question re e oo Hyderabad people. 1373-74. .
INDIA—

~ “Motion for adjournment re agreement between the Dominion o
Hyderabad and Berar. 1056.
Motion to reduce Demand fuor ‘Ministry of Txternal Affairs and Commonwenlth Relations'—
Pesition of -—— in international affairs and of Indians in Comnmonwealth countries.

1242-65. 7 = =

Question re—

Absorptions of Foreign Settlements in Indian Union. 783-84.

Accession of Hyderabad State to Indian Dominion. 1623.

Anti-Indian ac of Covernment of Goa. T8L

Anti-Indian acti es of Muslim Officers. 1601.

Anti-Indian ' propaganda by American film producers. 1601-02.

Citizenship of Pakistan snd Indian Union. 1052-53.

. Collection ©of Business Profiis Tax in India and Pakistan. 173.

Constitution of ‘Empire Dollar Pool’ and shares of —— and Pakistan. 578,
Disposition of Indian Army in Indisn Dominion on the I5th Augwst, 1947.
Pivision of aseets and liabilities bhetween —— and Pakistan. 17475, 121.82.
Division of ascets between —— and Pakistan. 147-55.

Division of loan between —— and Pakistan. 841 =

East Bengal Officers opting for Indian Dominion. 1591

Effect of partition between and Pakistan on Railway. 318.
Expenditure cn migration between —— and Pakiztan. 79,
Finaneial stability of —. k

Future of all India concerns in view of India's division. 42223
Government employees opting to serve —. X

Inclusion of French possessi in Indian Union, 782-83.

—*s membership of ‘Empire Dollar Pool’. 564-65.

——'s position in ‘Dollar Pool’. 9.

Indo-Burma immigration Order. 104142

Industrialisation of ——. 680-82. .

Landing of Pakistan Planes within Indian Dominion. 1367-68.
Lord Addison’s wvisit to ——. 3

Loss due to incnrsions by Pakistani's into Indian territory. 1147.
Measures for building up of s foreign exchange resources. 57273
_Migration between —— and Pakistan. 76.79. .. -~

f —— and the Nizam of

Monetory loss due to delay in r of ions of B.A. Rail ioned

N—— nnderbeBoundnré Ctm-missiunf Award. dﬁ&é% LRttt e
tiations between Government of —— an ‘eylon re Indo-Cepl .

B afes oF - sad Pakisian, 15580, KR . 0

Prevention of an economic crisis in ——. 179,

- %
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INDIA—contd.
Question re—contd.
Provision of railway stafi who opted for ——. 1701-02.
Railway workshops in —— and Pakistan. 1457-58. -
Relative strength of Land, Air and Naval Forces of —— and Pakistan. 583.
mtation of India at International Conference. T770-73.
Status of Pakistan citizens in —— and vice versa. 1622.
y in — of Mr. Sotchell a south African White. 1539.
Transfer to —— of German Patents. 972-73, : 5
Second suppl 1 Ag i the Reserve Bank of India and the I[mperial
Bank of India and the Financial Ag b the G of U. K. and the
Government of — copies laid on the table. 218-25,
Statement on partition issues between —— and Pakistan. 1610-15. -
Statement re negotiations between the Dominions of —— and Pakistan on the question
of division of assets and liabilities, etc. 59.
INDIA OFFICE—

Quest re

-
i 1 Buildi -

of —

g and its ts. 1795-96,

Statements 7e tenders not accepted by the ——, London—laid on the table, 349,
INDIA TEA RESTRICTION ACT—
See “‘Act(s)”.
INDIAN(S)— .
Motion to reduce Demand for ‘Ministry of External Affairs and Commonwealth Relations’—
P“laigzs of India in international affairs and of —— in the Commonwealth countries.

Question re—

Anti —— propaganda in the Middle East. 1751. =

Citizénship rights of —— in British Commonwealth of Nations. 41221,

-Disallowance of entry of —— into Burma. 16.

Employment of —— in the United Nations Secretariat, 1282, £ 2
Exclusion of —— from .Japanese Cotton Trade. 1522.24.

Tll-treatment of —— passengers travelling by M. S. Battorv. 7.

Immigration of —— into Burma. 42324, 1277.

—— in East Africa. 1043.

—— labourers in Ceylon. 1036-37.

—— personnel in the U.N.O. Secretariat. 1037-38.

—— Stafl Officers, in offices of Engineer-in-Chief of General Headquarters and Chief
Engineers of Commands. 34 S

Number of —— appointed as Chief Justices. 54142,
Position of —— in independent Ceylon. 424.25, =
Promotion of in Carriage and %Vu Department of B. B. & C_ 1. Railway. 1784.

Proposed anti —— immigration islation by Fiji Government. 774.

Re-entry of — in Bunia. 10431'-:%’. e

Repatriation of —— from Germany. 102,

IS!eTttil:ment of“Bdurma labourers. 152526, —
ale of —— Medicines in Mauritius and protest against Mr. Ri i ment
adoption of French names by —. 2223.p : e A mk I
Scholarships and Fell ips for ——. 1277,

-g::xohuhnpu for — in Commonwealth countries. 1622

tus of —— under the new scheme of political ref i
Substitution of ‘“—" or "Bhan!il'.' ?orp?':n;;all;:ﬁ(;w. x&oMlhym r

Termination of services of — a f i i
G I;v&:‘:s ‘7’67. by Government of Burma and their absorption by

INDIAN ADMINTSTRATIVE SERVICE—
See ‘“Administrative Service, Indian”,
INDIAN AIRCRAFT ACT—
See *“Act(s)"". z
INDIAN ARMY AND THE INDIAN AIR FORCE (AMENDMENT) BiLI-—
See “Bill(s)".
INDIAN ARMY ORDNANCE CORPS—
Q::esﬁon re—
Direct Commission in ——. 840, = <
Regular Commission for Ordnance Civilian Gazetted Officers in the ——, 840.41,
INB?II,ﬂ:BAR COUNCILS AND THE LEGAL PRACTITIONERS |AMENDMENT)

See “Bill(s)’.

e —————
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iNDIAN BOILERS (AMENDMENT) BILL—
See ““Bill(s)”.
’ iINDIAN CATTLE PRESERVATION BILL—
| See “Bill(s)”.
INDIAN CIVIL SERVICE-—
See “‘Civil Service, Indian'’,
INDIAN COINAGE (AMENDMENT) BILL—

See *‘Bill(s)”".
INDIAN COMPANIES (AMENDMENT) BILL—
See “Bill(s)".
= INDIAN COTTON CESS (AMENDMENT) BILL—
See “Bill(s)”.

INDIAN DATRY DEPARTMENT—
Demand for Grant. 1348.
INDIAN EXTRADICTION (AMENDMENT) BILL—
See “Bill(s)".
INDIAN FINANCE BILL—
See *“Bill(s)”.
INDIAN FINANCE (SUPPLEMENTARY) BILL—
See “Bill(s)”.
INDIAN MEDICAL COUNCIL (AMENDMENT) BILL—
See “Bill(s)”.
INDIAN MERCHANT SHIPPING (AMENDMENT) BILL—
-~ < See “Bill(s)".
INDIAN NATIONAL ARMY—
Question re—

Appointment of — Men to Indian Army and participation of Muslim —- Men in the
plgo Flghtmg 588-89.

1

1592,
Retum of money deposlwd by —— Soldiers. 1777.
INDIAN NATIONAL CONGRESS—
See ‘‘Congress, Indian Naitonal”.
- INDIAN NATIONAL TRADE UNION CONGRESS—
=~ See “Trade Upions”,
INDIAN NAVY (DISCIPLINE) (AMENDMENT) BILL—
See “Bill(s)”.
INDIAN NURSING COUNCIL BILL—
See *“Bill(s)”".
INDIAN PATENTS AND DESIGNS (EXTENSION OF TIME) (AMENDMENT) o e
See “Bill(s)”.
% INDIAN PENAL CODE (AMENDMENT) BILL—
See “Bill(s)"”.
A E AND TH:
‘NMDEIDAlg) gIIEEL—L CODE A E CODE OF CRIMINAL PROCEDURE (AIEND

See “Bill(s)”.

INDIAN POLICE SERVICE— g
See “Police Service, Indian”. 5

) INDIAN POLITICAL SERVICE—

: See “Political Service, Indian".

INDIAN POSTS AND TELEGRAPHS DEPARTMENT—
Demand for Grant. 1344, -

N - POS A 5 3
? INR’I?IIVAENUE)S‘S AND FELFGRAPHSQ'IORES SUSPENSE

b

(NGT MET FROM
Demand for Grant. 1350
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INDIAN RAILWAY (AMENDMENT) BILL— -
See “Bill(s)". .
INDIAN TARIFF (AMENDMENT) BILL—
See “Bili(s)"”.
INDIAN TARIFF (SECOND AMENDMENT) BILL—
See “Bill{s)"". )
INDIAN TRADE UNIONS (AMENDMENT) BILL—
See ““Bill(s)”.
INDIAN UNION—
See ““India".-
INDIANISATTON—
Question re —— of the Officers personnel in Covernment of India Departments. 1783,
INDO-CHINA— -~

Question re—
Debt settlement arrangement with the French Government of —. 104.05.
Remittances from French —— to India. 04

INDONESIA—

Question re—
Internment of the Orissa M.L.A. in —. 1763
Seizure of rive by the Dutch Government 177879

INDORE— -
Question 7e bridge between Klandwa and —— on Narbudda River. '32¢-20.
INDUSTRIAL DISPUTES BILL— 3
e “Bill(s)". !
II\DU\TRI AL FIN i\CE CORPQRATION BILL—
See “'Bill{s)"”".

INDUSTRY (TES)—
Question re—
All India — and Labour Conference. 1032
Development of ——. 928-29

Development of Home and Cottage ——. 1222,

Encouragement of Cottage ——. 1451 + s
.:lounng Scheme for In ustrial Workers, 1513-14: st
Industrial Census in India. 1201.02.

Industrial Delegations to Germamy. 973.

Industrialization of India. 680-82. B
Nationalization of ——. 679-80.

Programme for development of salt —.

Protection and subsidy to .. 1286-

Protection, subvention or subsidy to,—, 927.

Report of industrial panel. 1426.

Salaries to staff of Food, Textiles and —— Departments. 160-62.
Balt as a Cottage —. 1454,

State and private —. 1221 Y

~  Use of railway lines constructed from Jubbul Central Ordnance
Jubbulpore, for Civil — 1783, . e

INDUSTRY AND SUPPLY, MINISTRY OF-—
Demand for Grant. 1265-71, 1289-1315, 1345, 1347.
T‘at:hon to_Standing Cougm;tm for ? 795“&.
otiot. to reduce Demand for ‘———Removal control over clot! commodi
ties other than food. 126571, 12001315, b
lNTORH.ATION AND BROADCASTING, MINISTRY OF—

Demand &' Grant, 1344,
Election Standing Committee for —. 796, 1703.
l!ahqn re election to Slandmg Cmmmttee for —.

L n 626.
Question re imp in Division of the —. 1586.
INFORMATION FILMS—
Question re revival of —— of India. 1586.
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INSCRIPTION(S)— - 4
Quention, A=

ered by the Archmological Department. 207-08.
Publication of lists of —— dynasty-wise. 207.
Reprinting of ‘Epigraphia Indica’ and South Indian —. 207,
INSOLVENCY (AMENDMENT) BILL—

»

See “‘Provincial —"" under “Bill(s)"”".
INSTITUTE(S)—
Question re Central —— of Fruit Technology in Delhi. 1440,

INSTRUMENT OF ACCESSION—
See ‘'Accession™. '

ANSURANCE(8)—

Question re— -
Agricultural — in India. 332.
State —— of Crop and Cattle. 321-22,
INSURANCE BILL—
See “Workmen's State ——" under “Bill(s)™.
*INSURANCE (AMENDMENT) BILL—
= See “Bill(s)”.
INSURANCE (SECOND AMENDMENT) BILL—
See ““Bill(s)".
INTERCASTE MARRIAGE REGULATING AND VALIDATING BILL—
. S8ee “Hindu —" under “Bill(s)".
INTEREST FREE AND INTEREST-BEARING ADVANCES—
Demand for Graut. 1351 -
INTERIM GOVERNMENT— , - ‘ ; .z
Question r¢ trade Agents appointed by ——. 1751-52. t x
INTERNATIONAL AFFAIRS— ]

* Mation to reduce Demand for ‘Ministry of BExternal Affairs and Commonwealth Relations”
Position of India in —— and of Indians in Commonwealth countries.

RNATIONAL BANK(S)—
See “‘Bank(s)".
INTERNATIONAL CONFERENCE—
Hee “Confervence(s)”. -
INTERNATIONAL EMERGENCY FOOD COUNCIL—
Question resallotment of foodgrains by F.A.O. and ——. 34143,
INTERNMENT— <
Question re
INVASION—
Question 7¢ —— of Kashmir by Frontier Tribgsmen. 779-80.
INVESTMENT—
Question re National —— Board. 1367.
TRAN— .
Question re anti-Indian propaganda in ——. 452
TRON—" >

uestign re— :
QExpentmure on textile, ——, steel and other control Departments. 685-86.

Quantity of ——, rteel and cement in Tndian Union. 301-03. =
Steel, = and cement in United Provinces.
IBR1GA 1 1ION— - :
Question re— : = 5 -~ =
All Tndia drainage and development plan. 1273.74.
Development of Sangameswar project. 1462-63.

of Orissa M.L.A. in Indonesia. 1763. % -
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IRRIGATION—contd. \
_ Question re—contd.

Execation of Mahanady Valley pr:ieu 1763-64.

—— in Berar and Marathi Centr vinces, 328.
—— projects in Rayalaseema. 1028. '
Major —— projects. 407-09.

IRRIGATION, NAVIGATION, LMBA\KM.EI\T AND DRAINAGE WORKS—
Demand for Grant. 1444.
ISHAQ SETH, HAJI ABDUS SATTAR HAJI—
Election of —— to Central Advisory Board of Archzology. 1229.
Election of to Standing Finance Committee. 350-51.
Indian Financg (Supplemenmy) Bill. 1387,
Indian Penal Code and the Code of Criminal Procedure (Amerdment) Bill—
Motion to refer to Select Committee and to circulate. 1172
Minimum Wages Bill—
Reconsu&unun of Select Committee. 107-08.
Motion re election of Standing Committees to advise Ministries. 231~
Motion to reduce Demand for— =
“Ministry. of Industry and Supply’'—Removal of control over cloth, yarn and commodities
other food. 1307. o
‘Railway Board’—More sdaq\u.w provisions for safeguarding the person and property
of passengers. 741-42, T
Question re—
Desecration of mosques in Delhi. 1596-97.
Bemndelhng of Tellicherry Station. 16@
(Sup y) 7e Ei dviser to Government of India. 764.
Workmans State Insurance Bill—
Motion to refer to Select Committee. 500.
ISMAIL KHAN, NAWAB MOHAMMAD—
Congratnlanonn by —— to the Honourable Mr, G. V. Mayalankar cn his election ae Spe&ker
f the Constituent Assembly of India (Lag:slntma) 3.

Eleehon of to All-India Council for Technical Education. 1703.
Election of —— to Court of University of Delhi.
= Election of — to Standing Committee for Ministry of "Home Affairs, T04.
ISTIMRARI AREA(S)—
Question 7e oppression of tenants in —. 698.

JAFAR IMAM, SAIYID—
Election of —— to Standing Committee for Ministry of Food. 703.
JA¥FER, MR. AHMED E, H— :
Ql;?&on re requisitioning by the army of buildings and bungal in Bombay City. ~
JAGAT NARAIN LAL, SHRI— :
Indian Trade Unions (Amendment) Bill 129. =
Question- re—
Casualties and loss to non-Muslims in Pakistan. 4.
. Collectmn of arms and mobilisation of military forces by the Nizam. 180.
‘of of 0. T. and E. I Railways.
Lm. of nulwny caveuu onE I, 0. T. am.l B N. Eulwayl. 322-23.
94.95.

Steps for ion for losses
JAGJIVAN BAM THE HONOURABLE BHB.I—-
Dock Workers (Regulation of Employment) Bill—
Motion for leave to introduce. 41-42.
+ Motion to refer to Select Committee. 521, 528-20.
Inillm: Trade Umé)ns (Amendmem.) Bill—
otion to consider as reported by Select C ittee, 116-1' p
Consideration of clauses. p(;.17 18. 12'7 131- szomm "
Motion to pass as amended. 246.47, 249, 257-58.
Minimim Wages Bill—
= Reconsti(ultxilo';\ of GSr:lect Committee. 107. -
rt ian Government delegates to 20th Sessio ternational Labour
farence, Montreal—laid on the table. 1288, B falionss Con-
Workmen's State Insurance Bill— 5
Mction to vefer to Select Committee. 484-86, 500, 518-20.
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JAILS AND CONVICT SETTLEMENTS—
Demand for Grant. 1346.

JAIN, SHRI AJIT PRASAD—
Indian Trade Unions (Amendment) Bill. 12122, 130.
Motion re relief and rehabilitation of refugees. 884-86, 891-96.
Question re— 5
British personnel in Indian army. 1146:47.
British railway personnel. 977.
Evacuation of Hindus and Sikhs from Sind. 790-93.
Loss due to incursions by Pakistanis into Indian territory. 1147,
Passenger and tonnage carrying capacity of Indian railways. 976.
_Secretary of State’'s Services. 1359-66. %
Question (Supplementary) re—
Development of Indian Mercantile Marine. 765.
Division of agsets and liabilities between India and Pakistan, 54349,
Fixation of ®asic value of currency. 156.
“Grow More Food” Campaign. 287.
Help given to refugees by Governmei§ and private bodies. 411-i2.
Indian research scholars sent to foreign countries. 571
Migration between India and Pakistan. 78. <
Number of states acceded to the Indian Union. 159,
Recruitment to foreign service. .
Supply of cheap fuel and subsidized manures. 659,
Use of oil cakes and bone.meal as manure. 295.
Workmen's State Insurance Bill— 2
Motion to refer to Select Committes. 505-08.

JAIPAL SINGH, SHRI—
Damodar Valley Corporation Bill—

Motion to refer to Select Ccmmittee, 1841-43. <
> Election of to Standing Committee for Ministry of Works, Mines and Power, 962
Indian Trade Unions (Amendment) Bill. 139.
Question re retrenchment in General Headquarters. 1704.95,

JAJPUR— 3
Question 7¢ stoppage of Puri-Howrah Express train at — and Jenapur stations. 1460.
JAMSHEDPUR— 3
Question r¢ running of Patna bogey from Chaibasa instead of ——. 1789.90.
JANGPURA—

Question 7e interruption of electric supply between —— and Nizamuddin on the Ist Decern-
- ber, 1947. 1542.43,

JANMABROOMI—
Question re supply of steel to —— group of newspapers, Bombay. 975.76.
JAPAN—™ =
8 N

Question re— 5 2 -
Exclusion of Indians from Japanese Cotton Trade. 1522.24. { S
Payment of reparations by Germany and ——. 435.
JASIMUDDIN AHMED, MR.—
: Election of —— to Standing Committee for Ministry of Health. 703
JENAPUR—
Question re stoppage of Puri-Howrah Express train at Jajpur and —— stations. 1460.
JHELUM—

Question re evacuation of refugees from —— (West Punjab). 1516,
JHUNJHUNWALA, SHRI B. P—

Election of —— {o Standing Committee for Roads. 1057. «
Election of —— to Standing Finance Committee. 350-51. .
General discussion of General Budget. 1012.13.
Indian 'Tarifi (Second Amendment) Bill. 1728, 1729,
Question re— : % i
Import of foodgrains, consnmer and capital goods. 1052,
Imposition of duty on raw-jute. 1052,




68  INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES ~ -

JHUNJHUNWALA, SHRI B. P.—contd.
Question re—contd.

Monopoly of foreign news agencies in dissemiuation of news irom Indis to foreign
countries. 1158,

Pakistan's export levy on Jutes 1378.
Pakistan's export duty on raw-jute. 1376. .
JODHPUR RAILWAY— 3
See “Rallway(s)".
JOGENDRA SINGH, SARDAR—
Election of o Standing Comittee for Ministry of Agriculture. 607.
Election of —— to Standing Committee for Ministry of Defence. 607.
JOINT STOCK COMPANIES— ;

“Dematid for Grant. 1348.
JUBBULPUR—

Questicn re—

(onversion of canteens into Indian Refreshment Rooms at ——, Muttra, Agra and other
stations. -
! of d 1215,

Expenditure re Gun Carriage Factory, —. 3. 3 3

Recovery of unauthorised ammunition from Muslim houses in Burgi near.——. 170
Seizure of unauthorised ammunition in *—. 70.

Smaggling of arms and ammunition from 0.0.D. —. 1147. =
Stock of ammunition, ete. in Central Ordnance Depot, ——. 197.98.
Thefts ffom —— and other Ordnance Depots.

182.
Use of railway lines constructed from —— stition to Certral Ordnance Depot, for civil
industry. 1733,

JUGAL KISHORE, ACHARYA—
Election of —— to Court of University of Delhi.  116C.
JUNAGADH—
Qnestion. re—
Accession of —— State. 191
Accession of —— 1o Pakistan and of Kashmir ‘to India. 779.

ts by India's amb on Kashmir and —. 1040-0°

JUTE—

Question re—
Applications for —— export. 1531-32.
Esxport duty on raw —— by Pakistan Government. 1356-58.
Esport of — and gunny. 1758-59.
—— fibre from Pakistan and its production in India. 667-ba -
Imposition of duty on raw . 1052,
Increased —— production in India. 1450.
Levy on export of to India. 1052 g
Pakistan’s export duty on raw ——. 1376, 1377-78, 160z

RAKKAN, SHRI P.—
Question re—

New railway lines in South India. 1227.
Welfare of “hackward classes. 1286

Question (Supplementury) re use of hones as manure. 65, g
KALAPA. SHRI V. R—

Declasation under Rule 2 C. 63. \ !
KAMATH, SHRI H, V.- V' ' x

Armred Forces (Special Powers) Bill. 1738-44. 1748,

Flection of —— to Standing Commitice for Ministry of . rlemal Afai i
wealth Relations. 607. 1/ A

Vlection of — to Standing Committee for Ministry of o f
Electricity (Supply) Bill— - e ot
Motion to refevr to Select Committee. 1464, 1466-67.

-
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KAMATH, SHRI H. V.—Contd.
General discussion of Railway Budget. 634, 641-42. B
indian Penal Code and the Code of Criminal Procedure (Amendmens) Bill—
Motions to refer to Select Committee and to circulate. 1168-69.
Tndian Trade Unions (Amendment) Bill, 119.
Motion re—
Election to Central Advisory Council for Railways.

Election of Standing Committee to advise Ministries. 232-33.
Motion tc reduce Demand for ‘Minisiry of External Affairs and Commonwealth Rela-

% tions'—Position of India in International Affairs and of Indians in Commonwealth
cpuntries. 1257-59, 1264.

Pharmacy Bill—
Motion to refer to Select Committee. 1818.

o Question Supplementary) re— S
= .—\cwssio(u cJIil;\'izann‘s .s)tau- %o Indian Union and exodus of muslims to the State. 563

Agreement _with Tata Airways. 1799.

‘All-India ®rainage and Development Plan. 1274

Commonwealth Customs Union. 1522.

Disposal of certain serviceable aeroplanes as scrap. 1796.

Disposal of India Office building and its contents. 1796.

Division of assets and liabilities between India and Pakistan. 175.

Employment of scholars returned from abroad. 1117.

Evacuation of Hindus and Qikhs from Pakistan. 1283.

Fertilizer Factory at Sindri. 1428.

Government employees opting to serve India. 163.

Hindustah Aircraft Factory. 1431
‘ Tmport of locomotives. 1219. .
t Tncursions of Hyderabad people and police into Indian territory. 1374.
Indian Armed Forces Persounel in other countries. 1359.

51

Loan by India to Pakistan. .
Motor Car Manufacturing Factories. 1204.
o gavement of East B Hindus to West Bengal. 1541
umber of states acceded to Indian Union. 159.
Protection and Subsidy to Industries. 1287-88.
Recruitment and training of Cadets at Dehra Dun. 568.
Recruitment to Indian dministrative Services at the Centre and in Provinces. 567.
i Recruitment to vacancies caused by division of Army between Tndia and Pakistan. 544
t Removal of articles from Pakistan. ‘1281, -
Sale of land by Delhi Tmprovement Trust. 1379.
Resolution re—
Ratification of the constitution of the World Health Organisation and the Proteol concein-
ing the International Office of Public Hygiene. -37.
Scientific research into Ayurveda system of medicine. 1108-10.
Salaries of Ministers Bill. 1708
Suggestion re adorning of Chamber Walls and Speaker’s Chair by National Flags. 345.
KAMESHWAR SINGH OF DARBHANGA, MAHARAJADHIRAJ SIR—
o . TFlectign of — to Standing Committee for Ministry of External Affairs and Common-

weglth Relations. 607. = =

KANCHRAPARA—
Question re— &
Construction of —— Workshops. 1209. E
Remi of Station beyond — on B. A. Railway to Eastern Pakistan. 694,

KAPOOR, SHRI JASPAT ROY—
Election of — To Central Advisory Council for Railways. 351
Election of —— to Standing Committee for the Ministry of Relief and Rehsbilitation. 982,

", %ﬁnn Te—
try of refugees into the United Provinces. 1762.
Refugees killed in Bharatpur State. 2
Rehabilitation of Weet Punjab refugees. 1760-61.
Requisitioning of lands by District Magistrate, Agra. 1621
Wagons for fire-wood. 1697-98.
West Pakistan refugees in U.P. 1760.
KARIMUDDIN, KAZI SYED— -
Dell ~I“x-emines (l!eqnisit'ian and Eviction) Bill—
Mi)g;)ns to consider s reported by Select Committee and to pass as amended. 1408-99,
Eleoti of — to Standing Committes for Ministry of Communications. 6065

I
l
!
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KARIMUDDIN, KAZI SYED—contd.
Flectricity (Supply) Bill—
Motion to refer to Select Committee. 1407-08.

Extra Provincial Jurisdiction Bill—
AMotions to consider as reported by Select Committee and to circulate. 1547-48.
Consideration of clauses. 5.

General discussion of General Budget. ~985-87.

Indian Penal Code and the Code of Criminal Procedure (Amendment) HKill—
Motions to refer to Select Committee and to circulate. 1172-74, 1176, 1182.

KASHMIR—
- Question re—
Accession of Junagadh to Pakistan, and of —— to India. 779, 3
Al;poinhmcnb‘%i I.N.A. Men to Indian Army and participation of Muslim LN.A. Men
in the —— Fighting. 56389, 5
Attack on —— and Pakistan military officers. 1588.
Invasion of —— by Frontier Tribesmen. 779.80

Private plawes commandeered for —— defence, 1221.
Siege of Mirpur and Kotli towns by raiders. 1367.
Stat ¢

by India's Amb it on —— and Junagadh. 1040-41.
Statement on events in ——. 592-96.
Use of plnnes‘for operations in —.
KENYA—

Question re modification of Immigration Bills by Governments of ——,* Uganda and
Tanganyika.

~ KESKAR, SHRI B. V.— : s
Declaration under Rule 2 C. 1353. = ==
E)eiﬁ:)n of — to Standing Committee for Ministry of Food. 1815,
KHAITAN, SHRT DEVI PROSAD— %
Election of —— to Standing Finance Committee for Railways. 351 :
Question re—

Arrival of Pakistan Military Commission in Aligarh Muslim University. 168.
Clasualties and loss tos Hindu and Sikh evac'nees.from West Punjab.

Delayed delivery of letters, Telegrams and Airmails. 665.

Expansion of University Training Corps. and Aux!.l.ml% Corps.  549.

Goods railway wagons and rolling stock marooned in Pakistan. 661.
Government Metallnrﬁic-l Inspectorate. 311

Import of mineral oil. €2, S

Licenses for new cottan mills in India. 663-65.

Loans to Pakistan by Indian Banks. 549-50. =
Loyalty of officers and ranks in defence forces and police to Government. 166.
Manufacture of telegraphic equipment in India. 312

Manufacture of telephone parts in India. 312 ~
Pakistan badges for scheduled castes and hax t of Hindu evacuees in Bengal, - 773-74.
Production of Consumer’s goods in India. 313.

Production of Cement in India. 5 =

Production of Cotton Cloth by Indian Mills. 661-63. 3 S
Production of quinine. 165.

Production of steel in India. 660-61.

Requirements of Caustic Soda. 927. : e
Sanction for: Capital Issues. 165-66.

Settlement of Burma's debt to India. 1685.

Standardization of railway equipment. 935, 2

Substitotion of “Indians’ or “Bharatis” for “non-Muslims”. 550, ™
Working of armament factories in India. 550.

KHANDEKAR, SHRT H. Ji—

General discuzi-n of General Budzet. 9051001

General discussion of the Railway Budget. 635-41.

Question (Supplementary) re—
Creation of new provir on linguistic and cultural basis. 795.
Details 7¢ Labour Organisations in the Indian Union. 74. 2
Evacuation of Hindus and Sikhs from Sind. 792.
Help riven 15 refugees hy Government and private bodies. 410-12.
Tmprovement of Telephone segvice in Delhi. 683.
Tndian _ Researck Scholars te Foreign countries. 570.
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KHANDEKAR, SHRI H. J.—contd. =
Question (Supplementary) re—contd.
Motor Car manufacturing factories. 1204.
Safety of railway travel. 5
Slaughter of Cattle. 937.
Supply of drmkmg water in G. L P andéE IL Railways. 306.

Resolution re of the duled castes. 1070-75.
KHANDWA—
Question 7¢ bridge between —— and Indore on Narbudda river. 328-29.

_KHARE, DR. N. B—

" Armed Forces (Special Powers) Bill 1817.
fHealth 703.
%{1::3:“(0; = to Standmg (gommmee for Mmmtr\z of 2 Tudis and the Ni o
Hyderagad and Berar. 1056
Motion to reduce Demand for—
‘Ministry of External Affairs and Commonwealth Relations’—Position of India in
International Affairs and of Indians in Commonwealth Countries. 1248-4
‘Ministry of Industry and Supply'—Removal of control over cloth, yarn and commodi-
ties other than food. 1202.
Question re—
Desertion by Muslims in Indian military and Police. 1376.
Losses suffered by the Hindus in Pakistan 1519.
Pakistan Hindus and §jkhs as Nationals of India. 1518.
Pamstau rald: in India. 1518, 1780. =
Q y) T ion of new provil on linguistic and cultural baesim.

(Supp

Resslusion re organisation of a National Militia. 803. >
KHIMJI, SHRI B. A—
Election of — to Atandigg Committee for Ministry of Commerce. 498
Motion to reduce Demand for— > 5
‘Cabinet’—Corruption in Government Departments. 1336.
‘Ministry of Commerce’—Corruption in working of import and export licensing. 1336+
Question r(Qu}:\plememmﬂz) re exclusion of Indians from Japanese Cotton Trade.. 1523.
KHURSHED LAL, SHRI—
Election of —— to Standing Committee for the Ministry of Relief and Rehabilitation. 962.
Motion re relief and rehnbﬁxtatmn of refugees. B874-76.
Question re—
TU.P. measures to keep pea 1604.
Revision of decision 7e Governmenc Servants’ option for Pakistan. 1602-03.
Question Supplementary) re—
= DisposaJs articles disposed of on Credit system. 1703,
Homes for refugee widows a.nd children. 1036.
KIDWAT, THE HONOURABLE MR. RAFT AHMED— 3
Notification re Rules framed under the Indian Aircraft’ Act, 1934—laid on the table. 350.
KINGS COMMLSSIONED OFFICERS—
Question re diffe 1 tr of V.C.0s. for Civilian posts vis-a-vis —. 1508-99.
KODATKANAL—
Question re holiday camp for troops at ——. 35.
KONARAK TEMPLE— -
Question 7¢ vandalism of —— in Orissa. 1619
KOST—
Question re Damodar Valley and —— schemes. 1524.25 -
KOTLI—
Question re siege of Mirpur and —— by Raiders. 1367.
KRIPALANI, ACHARYA J. B— : s

Election of —— to Court of University of Delhi. 1160.
Election of —— to Governing Body of Indian Research Fund Association. 1057.

7
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KRIPALANI, SHRIMATI SUCHETA—

Election of —— to Standing Committee for Ministry of Education. 703.
Election of —— to Standing Committee for Minilégg of ReJief and Rehabilitation. 982.
Motion re relief and rehabilitation of refugees. -72.

KRISHNAMACHARI, SHRI T. T.—
Election of —— to Standing Finance Committee. 350:51.
Electricity (Supply) Bille— &
Motion to refer to Select Committee. 1413-17. K
General discussion of General Budget. 989-93

Industrial Finance Corporation Bill— ‘
Motion to refer to Select Committee. 386-88.
Pharmacy Bill—

Motion o refer to Select Committee. 181821

Question re—

Air agreements with foreign countries. 1686.
Air Services between India and Pakistan. 974.
Allotment released from Sterling Balances to Pakistan. £49-50.
Aviation Training School at Saharanpur. T
Coal Economy by the Railways. 1220,
Coining of Indian Money by Mexican Treasury. 849,
Commercial Treaty with US.A. 151213.
Detention of aeroplanes by Pakistan Authorities. 1279,
Detention of ship by Pakistan authorities.
Expansion of Indian Shipping in Coastal trade. 1512.
Exploitation” of the North Andamans Islands. 1700.
Extension of Indian Air Lines to foreign countries. 1686
Fertilizer Factory at Sindei, 1426-29.
Freezing of bank assets »y Pakistan Government. 1136.37.
Freigh! paid on foodstuffs importmd. 1683-85. -
Hindustan Aircraft Factory. 1429-31. s E :
Housing scheme for industrial workers. 1513-14.
Import of foodgrains. G74-75.
Im‘rort of locomotives. 1218.
India-Burma Air Service. 1685.86.
Indian Coal Fields Committee. 1216-17.
+  Indians in East Africa. 1043.
India’s position in ‘Dollar Pool’. 848.49.
Indo-Burma Immigration Order. 1041-42. = .
Industrial Delegations to Germany. 3
Operation of Non-Indian Air Lines. 973.74.
Overseas scholarships to Indian Students. 1588,
Pakistan searches of refugees. 127879,
Production of Benzol in mn. 1218.
Production of steel. 142526
Rates policy of the railways. 1423.24.
Re-entry of Indians in Burma. 1043.44, -
Refugees travelling by sea. 1044 o
Release of Sterling Assets. 848, x N
Removal of articles from Pakistan. 1280-81. 1

vt of Industrial Panels. 1426
Taxation Enquiry Committee. 849,
Transfer to gndia of German Patents. 972.73.
Treaty with His Majesty’s Government. 1039,
Utilization of Ordnance “factories_for indpstrial
Wagons for transporting coal. 19-20.
Question (Supplementary) re—

Consumption of petrol. 961.
Export dufy on raw jute by Pakistan Government, 1357, *
Motor Car manufactysing factory. 1204.
Protection and subsidy to industries. 1287
Supply of fertilising material. 202.

~ Balaries” of Ministers Bill. 1708,

KRISHNAMACHARI, SIR V. T.— >

Election of —— to Standing Commitiee for Ministry of States. 1057.
Congfatulations by to the Honourable Mr. G. V. Mavalankar on his election as i
Speaker of the Constituent Assembly of Tndia (Legislative). 3.
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KUNHIRAMAN, SHRI P.—
Election of —— to Standing Committee
Election of — to Standing Committee for Ministry of

Question re—
'

A.LR. relays of B.B.C. broadcasts, 1619.

Admission in Central Agricultural Colleges 1690.
Construction of Tellichery Mysore Railway line. 1696-97.
Cultivation of fallow lands. y
Disposal of Scientific equipment. 1689-90.
Education and research institutions in India. 1583.
¢+ Relaxation of age limits for political sufferers entering Government service. 1563.
Selection for recrnitment to army.

Steps to detect income-tax evasions. 1620

KUNZRU, PANDIT HIRDAY NATH—
60’

Election ofe — to Standing Committee for Ministry of Defence. 7.
Election of — to Standing Comr sternal Affairs and Common--

wealth Relatjons. 607
General discussions of General Budget. 1008-10, 1023.
Industrial Finance Corporation Bill— 5

Motion to refer to Select Committee. ~ 461-63

for Ministry of Communications. 606. -
Transport (other than Roads). 1057.

nittee for Ministry of E

Motion 1--
Food Policy of the Government of India. 1634, 1637-39, 1642, 1673.
Relief and rehabilitation of refugees. 862

Question re—

Agreement between Prime Ministers of india and Pakistan re discontinuance of
searches of refugees. 105-06; 1790-92. _

Allotment of foodgrains by F.A.O. and International Emergency Food Council. 341-43.

Anti-Indian propaganda in British and American Press. 99.

« o Anti-Indian propaganda in British and American Press re Punjab riots. 591-92.

Appointment of Indian Agents in Britidh Colonies. 99-100.

Commissioning of Civilian Gazetted Officers serving under the Controlier of Stores
with age less than thirty-five years. 1701,

Cowamissioning of Civilian Gazetted Officers with —age less than thirty-five years in.
Indian Army. 0L. =

Compulsory military training to youngmen. 1133-34.

Control of Khandsari sugar and gur. 1437-39.

Defence Consultative Committee of Indian Legislature. 200.

Directorate for Remounts and Veterinary services. 1134-35.

Employment of British Officers in Indian Defence Forces. 199.

Employment of Indians in the United Nations Secretariat. 1282.

Establishment of Advisory Committees of the Assembly. 101

Evacuation of Hindus and Sikhs from West Punjab. 1045.

Fiji Government’s Immigration Bill 1276.

Government plan for increasing food production. 340-41.

Hemes for refugee widows and chi . 1034-36.

. Ienmigration of glndim into Byrma. 1277. 3
* Increased sugar production. 1439.

Tndian Technical Officers in Defence Forces. 199. g
!Ptp’f-bterr.itorial organisation for the British East African Colonies. 1281-82. =
G5 tion of T Bills by G ts of Kenya, Uganda and Tanganyika:

Movement of East Bengal Hindus to West Bengal. 1539.41.
Movement of Unite of Indian Army in Pakistan. 198-99.
National Investment Board, 1367.
Permanent. Commissions to Indian Emergency Commissioned Officers. ?50-51.
Procurement, bonuses to agriculturists. 1439-40.

Purchase of foodgrains from abroad. .

Recruitment and_promotion in Tmperial Secretariat Service. 1157-58.

Rehabilitation of refugees from Pakistan. 1032-34.

Reorganisation Committee for the Department of Food and Agriculture. 341
Report. of National Cadet Corps Committee. 200. :

Searches of refugees. 1286. s
Sfudents evacuated from West Punjab. 1044-45.

Taxation Enquiry Committee. 1367.  °

Training of Home Guards. B847-48.

Transfer of records and property of lim  instituti in Pakistand 1034
Trucks and Troops for M.E.O.. Lahore. 1135. L

~
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-KUNZRU, PANDIT HIRDAY NATH—contd.
Q%o:ﬁan (Supplementary) re—

mpensation to European 1.C.S. Officers leavi India. 1146.
Development of East African Colonies, ;027. i {

Tmprovement of telephone service in D 1hi. k

In&minEast‘Afn}:m. 10:5. 0 SO0

Request 7e printing of documents
‘KURUKSHETRA— -

Question re wages to refugess at ——. 1779,

and stabemeﬂts laid on the table. 247.48.

- L
‘LABOUR— =

C ions and R jati d d at 28th Session of International Labour
Conference, Seattle—laid on the table. 1288.89.
Question 7e—
All.India Industries and Conference. 1032
Appointment of a —— Officer at Cochin Port. 454.
Appointment of Officer for Burma. 98.99.
Census of the — Jmhtion. 1763.
Collection for Coalgod Welfare Fund. 1517-18.
Conflict between landlords and agricultural labour. 101
Details 7e organisations in the In ian Union. 71.74. ‘
—— delegations to foreign countries. 1048.52.
" St e e S
cruitment of —— in the plantation areas. 1 2
Seattle Conference Gonvenﬁogl. 1037.

Rﬁrni of Indian Government dﬂlégsatea.m 29th Session of International —— Conference,

treal—laid on the table.

-LABOUR, MINISTRY OF— 5
Demand for Grant. 1345,
Election of Standing Commitee for ——. 796,

LABOUR WELFARE FUND BILL—
See “Coal Mines —" under “Bill(s)”

LABOURERS—

' Question re— ¥
Indian —— in Ceylon. 1036-37. =
Legislation for wxim of agricultural —. 1753-54.

Resettlement of Burma ——. 1525-26. -
8ee also “Worker(s)".
SLADY(IES)—
Question re provision of —— Waiting Room and water at Hajipur Station. 314.
8ee also “Woman(en)”.
“LAHORE— :
Motion for adjournment re valuables of non-Muslims in —— safe deposit vaults. 495-96.
Question re protection of property and funds of educational institutions at ——. 194, 787-88,
“LAJPAT RAI, LATE LALA— o
Death anniversary of ——. 4.
‘LAND—
Question 7e— 2
Allotment of —— by U, P. Government for house building, 1054,
Allotment. of —— to Central government Servants. 1054-55.

Cultivation of fallow —.
Cultivation of ——. 92526

== istrict Magistrate, 1621.
Bt s it Dy T S 16

LAND DEVELOPMENT BILL—

See “Delhi and Ajmer-Merwara ——* under “Bill(s)"". -
“LANDLORD@}— _ = y

Question e conflict between —— and agricultaral labour. 101, '
“LANGUAGE—

Question re tion of new provi on linguistic and cultural basis. 793.95,

-
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LASKAR, PROF. NIBARAN CHANDRA— =
Election of —— to Standing Committee for Roads. 1057. =
LATTHE, SHRI A. B—
‘ Election of — to Standing Committee for Ministry of Industry and Supply. 795.
‘ LAW—
Resolution re appointment of Statutory —— Revision Committee. 1100-03.

LAW, MINISTRY OF—

Demand for Grant, 1344.
Election to Standing Committee for ——. 855,

LAXMANATEERTHA RIVER—
" Question re construction of dams across — and Harangi river. 81-82.
LEGAL PRACTITIONERS (AMEND‘MENT) BILL—
i See “Bill(s)”. o : ~
‘ See algo “‘Indian Bar Councils and the ——'’ under “Bili(s)".
LEGISLATION—
Question re—
—— for providing amenities to Labour. 74-75 s
——for welfare of agricultural labourers. 1753-54
LEGISLATIVE ASSEMBLY—
See “Constituent Assembly of India (Legislative)”.

LEGISLATOR(S)—
Question re appoi of ficial —— to Cabinet Sub-Committees. 767-68.
LEGISLATURE—
. Question re Defence Conaultauve Committee of Indian —. 200.
LEPROSY—
Question re—
L dity buildi in institutions.  575.
st of ‘h;ugs lations of All India —— Workeu Conference- held at
Wardba. 575.
Measures for relief of —. 200.
Production and import of drm; for 200-01.
Recommendation 7e control of —— by All India —— Workers’ Conference held af
Wardha, 842,
Subsidy to Orissa for dealing with . 841-42.
- University scholarship for —— research. 575.
"~ LETTER(S)—
Question re—
Delayed delivery of — and telegnum 1450,
Delaye® delivery of ——, telegrams and air mails, 665.
% Tate felivery of postal —— and telegrams. 315. = .
LEVY— =

Question re—
—— of tax by Birohi State on visitors to Dilwara Temple at Mount Abu. 591
—— on export of jute to India. 1052
Pakistan’s export —— on jute. 1377-78.
8ee also “‘Duty”.
See also “Tax(es)”.
LIABILITY(IES)—

Question re dxvmlon of assets and — hebween India and Pakistan. 174-75, 181-82, 547-“.
LIBRARY(IES)—
Question re—
National museum and —— for India. 1597-98.
p Transfer of Imperial ——, Calcutta, 1595, s
E o3 ICENCE(S)—
Motion” to reduce Demand for ‘Ministry of Commerce'—Corruption in working of imporf
and export licensing. 1315-40.
Question 7e—
Tmport and export ——. 1753, ’
Tssue of —— for production of salt. 337.- - =

5

i
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LICENCE(S)—contd. = .
- Question re—conid. :

—— for fire-arms in Delhi. 1580-91.

—— for new cotton Mills in India. 663-65.

—— to_Air, Transport Companies in India. 333-336.

Newsprint import —. 1274.
Policy re grant of arms —. 584.
Bevalidation of import. ——. 1759,
Review of export and import —. 1774.75.
LIGHT(S)— <
Question re—
Bengal Nagpur Railway gtations without ——. 1460.
Installation of in ralway carriages. 310.
LIGHT- H()UQES. AND LIGHT-SHIPS— -
Demand for Grant. 1346. 4
LINE(S)— = |
Motion to reduce Demand for *‘Construction of New Lines—Capital and Depreciation Fund”
—Reconstruction of —— dismantled during war Darwha Pusad —. 73941
LOAN(S)—
Question re—
Division of —— between India and Pakistan. 841
by India to Pakistan, 162-63.
— from International Bank. 843.
—— to Pakistan by Indian Banks. 549-50.
See also “‘Advance’. .
LOCOMOTIVES—
Question re— i
Import of ——. 1218. > ~
Munufuclure of —— in India. 1681-83. =it
LONDON—
Question re— ¥
Indian Supply Mission in —. 448.
Reorganization of High Commissioner’'s Office in —. 1025-26.
LOSS(ES)—
Question re—
Casualties and —— to Hindu-Sikh Evacuees from West Punjab. 87
Casualties and —— o Non-Muslims in Pakistan. 94.

—— by non-Muslims in Pakistan from arson and seizure of property. 84-85.
of Life and property due to communal disturbances. 838. e -

suffered by the Hindus in Pakistan. 1519, *
Monetary —— due 10 delay in retrocession of sections of B. A. Railway apportioned to
India Under Boundary Commission Award. 694-95.
Steps for compensation for —— sustained by non-Muslims. 94.95, -
LOYALTY— B

Question re —— of Officers and ranks in Defence Forces and Police to Government. 166,
LUCKNOW—

Motion for adjournment re diation by G of India of U. P. Govern-
ment’s deal with All-India Sugnr Syndicate ——. 1799,
M .
MACHINERY— .
Question-se facture of agricultural —. 112820,
MACHKHAND— >
Question 7¢ Dunodar Valley and —— projects. 1029-32.
MADRAS—
Question re—

Export of commodities from —— to Ceylon during the years 1837-38 and 1946 47. 788.\
Naval Works Department at Avadi Base, —.

Permission to —— Government to raise price of pnddy 317.

Poigonous Burma beans imported into ——. 685,

Ricé deficit in —— Province. 297.

LY
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MAHANADY—

Question re— . ¥ y
_Execution of valley projecty 1763-64. 3
Ttilisation of Narbudda, Tapti and —— rivers for Multi-purpose Scheme. 96-97.
MAHESHWARI, SHRI HIMMAT SINGH K.—
Election of to Standing Committee for Ministry of Communications. _606.
Extra-Provincial Jurisdiction Bill— F
Motions to consider and to refer to Select Committee. 1188.
Consideration of Clauses. 1570.71, 1574.

MAHTHA, SHRI SRI NARAIN—

Election of —— to Standing Committee for Ministry of Information and Broadecasting. 796,
Election of —— to Standing Committee for Ministry of Works, Mines and Power. 982.
MAIL(S)—

See ““Posts and ¥Telegraphs”.
MAINTENANCE—
Question re of “‘National Highways". 316.
MAITRA, PANDIT LAKSHMI KANTA—
Election of —— to Central Advisory Board of Education. 1229.
Election of to Council ot Indian Institute of Science, Bangalore. 1057,
Election of to Standing Finance Committee for Railways. 351,
(ieneral discussion of (ieneral Budget. 1018.
General discussion of Railway Budget. 649-50, 652.
Indian Trade Unions (Amendment) Bill. 137.
Motion for adjournment re sbolition of B. A. Railway. 37.
Motion re election to Central Advisory Council for Bailways. 52-53.
Motion- to reduce Demand for—
“Ordinary Working Expenses——.-\dminiﬁtmtion"—question of economy, efficiency and
“coffuption. 728
“Ordinary Working Expens Miscell Exyp gh . 028,
@Question re—

Accession of Junagadh State. 101

4 jon of Junagadh to Pakistan and of Kashmir to India. 9.

Anti-Indian activities of Muslim Officers, 1601 g h,

Appointment of Officials for countries outside India. 1765-72. 4

Decathping of an armed gang from the General Headquarters Hutments with ammuni-
tion. 170.71.

Disturhances in Delhi. 18990. 5o

Exemption to members of Censtituent Assembly from provisions of Arms Act. 1799-1800.

Food position in Tndian Dominion. ;

Foreign Diplomatic Embassies in India. 1039-40. ~

Tmport of foodgrains from abroad and allocation to Pakistan. 673-75.

Tmvorts of procesced fools. . -

Tndia® personnel i the U.N'O. Secretariai. 1037-38.

Invation of Kashmir by Frontier Tribesmen. - 3

Landing of Pakistan planes within Indian Dominion.. 1367-68. k

Monetary. loss due to delav in retrocession of sections of B. A. Railway lppoﬂ.in&d
o Tndia under Boundary Commission Award. 694.95

Opdnance Factories in_ Tndian Dominion. 1599-1600.

“Opganisation of a National Militia. 817-20, 828,

Potato seed for West Bengai 1442 i

Recovery of unauthorised ammunition from Muslim houses in Burgi near Jubbulpur. 170

Remittance of Station earnings beyond Kanchrapara on B. A. Railway to Eastern
Pakistan. % 2

Reor-anization of ovdvance Factories. 160001

“Running” and “Working Pow of Pakistan Railway. 1688,

5 of pay for tenchers in va v schools. X % -

sre of vmanthorised ammanition {’n Inbbulpur,  169.70 #

Rettlement of dues of B A Railway® Staff by Chief Auditor, B. B. Railway. Chitta-
gong. 695-96. ::

Ratements by Tndia’s Ambassadors on Kashmir and Junagadh 1040-41. 2

Sumeptitions removal of railway proverties to Pakistan. \
Transport of railway personnel to Eastern Pakistan. 970
Use of planes for Operations in Kashmir. 850.

“(uestion (Supplementary) re—

. Mpenmnlation of ma‘ls m Ranaghat railwvay station. 4me. E
Control of Khandsari sugar and qur. 1438




78 "INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES

MAITRA, PANDIT LAKSHMI KANTA —contd.
Question (Supplementary) re—contd.
Creation of new provinces on linguistic and cultural basis. 794. z
Detention and pilferage of goods in transit on E. B. Railway at Santahar and Parbati-
pur in Eastern Pakistan. 789-90,
Division of assets and liabilities between India and Pakistan. 543.
Evacuation of Hindus and Sikhs from Sind. 792.
Evacuation of Hindus from N. W. F. Province. 1520.
Exploitation of mineral resources. 406-07.
Fixation of basic value of cirrency. 156.
Geological Survey of certain Districts of the Deccan States., 68.
Help given to refugees by Government and private bodies. 410. i
Tndia’s anntal contribution to U.N.O. 431-32.
IndustrialiZation of India. s
Legislation “for providing amenities to Labour. 75.
Major irrigation projects. 403.
Manufacfure of agricultural machinery. 1129, ~
Recruitment to vacancies caused by division of Army between India and Pakistan, 544
Reconstituted Food Policy Committee. 1435,
ugees residing withont shelter. 1527.
Use of oil cakes and bone-meal as manure. 295.

-

MATZE—
Question re import of ——. 968.
MAJUMDAR, SHRI SURESH CHANDRA -
Damodar Valley Corporation Bill—
Motion to refer to Select Committee. -48.
Election of —— to All India Council for Technical Edueation. 1703,
Election of —— to Standing Committee for Ministry of Commerce. 498.
Election of to Standing Committee for Ministry of Works, Mines and Power. 982
Indian Merchant Shipping (A d ) Bill. 1199: -
Question 7e—

Deputy High Commissioner for Eastern Pakistan. 1758.
Import of agricultural implements. 1698,
Purchase of fighter planes. 1757.58,

Question (Supplementary) re—
Disposal of certain serviceable aeroplanes as scrap. 1797. -
Manntacty P P 3 Y

Refugees msigiﬁggwitlmut, shelter, 1&'4‘!9
MALADMINISTRATION—
Question r¢ —— of East Punjab Railway. 690.

MALAVIYA, PANDIT GOVIND— -
Election of —— to Central Advisory Board of Education. 1229, =
Election of —— to Standing Committee for Ministry of Food. 703,
Election of —— to Standing Finance Committee. 350-51.

Motion re election to Central Advisory Council for Railways. 51.52. 7

Motion to reduce Demand for ‘Ordinary Working Expenses—A dministration’—Question of
egonomy, efficiency and corruption. 720-23, i

Resolution re organisation of a National Militia. 821.92,

MALAYA— .

Question re status of Indians under the new Schemes of political reforms in —. 3.

MALLAYYA, SHRT U. SRINIVASA—

Election of —— to Standing Committee for Minisiry of Commerce. 498.

Blection of —— 1o Stendise. Fiaanes: Coma Listy, of Tnduatry and Sapply. 756,
MALLICK, SHRT MUKUNDA BEHARY—

Ele?tmion of —— to' Standing Committee for Ministry of Transport. (other than Roads).
MANAGEMENT— %

Question re deterioration of — of 0. T. and E. T. Railways. 322 . 0
MANDLOI, SHRI B. A— : ° .

Question re—

Absorption of- Foreign Settlements in Indian Union. 783.84. s
Accession of Nizam'’s State to Indian Union and exodus of Muslims to the State. 563-64.
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MANDLOI, SHRI B. A.—contd.
Question re—contd. >

Appointments in Foreign Services of India. 427-29.
Damodar Valley Scheme Project. 95-96.
Development- of Indian Mercantile Marine. 764-66.
E ic Adviser to G of India. 764,

of Indian d abroad. 551-62.

Expenditure on ‘“Grow More Food"” Campaign. 938-42.

Grants given by Government of India for Public Health Schemes. 181.

Bd

Handling of exports and imports of India by Indian Mercantile Marine. 765-66.

India’s annugl contribution to U.N.O. 429.32.
Manufacture of vegetable ghee. 942-43.
Paucity of salt in Provinces. 5
Prohibition of slaughter of animals. 937-
Road transport on lg

Slaughter of cattle. 936-37.

Sources for manufacture of salt in India. 325-26.

38.
B. & C. L. and G. I. P. Railway bridges over the Narbudda. 673,

States accesled to é’{akisun and India’s relatvion; with States not joining either, of the-

Dominions.

Utilization of Narbudda, Tapti and Mahanadi rivers for multi-purpose scheme. 96-97..

Utilization of railway bridges for vehicular and pedestrian traffic. 672-73.
Value of exported and imported foodgrains. 323.
Question (Supplementary) re—
‘Grow More Food' Campaign. 287.
Number of Indians appointed as Chief Justices. 541.
se of bones as manure, 655.
MANGAL SINGH, SARDAR—
Question re—
Profiteering by Government in the disposal of certain articles. 21.
Prosecutions by the Aunti-Corruption Department. 36.
Surplus Military Stores. 21.
MANUFACTURE—

Import and —— of drugs and medicines. 1144.
of aeroplanes in India. 838.
of biscuits. 1455-56.
of locomotives in India. 1681-83.
of Motor Cars. 1210.
of new model third class carriages. 220.
of Sugar by Centrifugal Open Plant System. 679
of telegraphic equipment in India. 312
of telephone parts in India. 312.
of vegetable ghee, -43.
Sources for —— of salt in India. 325.26.
MANURE(S)— 3 ;
Questjon re— =
Subvention to the Provi for —— supply. 28991 -
Supply of cheap fuel and subsidized —. 658-50.
Use of bones as ——. 655.
Use of oil cakes and bone-meal as —. 205.
MANU SUBEDAR, MR.—
Question re—
Tll-treatment of Indian passengers travelling by M. S. Battory. 7.

LR

Y-
Recovery of expenditure incurred in India on behalf of U.K. and Eastern Group Couns-
tries. ~ 1762.

Shortage of matches and profiteerin: by vendors and middlemen. 22.
Supply of timber from Burma, Andamans and Indian forests. 21-22.
MARINE—
8ee “‘Mercantile —".
See also “‘Shipping”.
" MARRIAGE REGULATING AND VALIDATING BILL—
Seé® “Hindu Inter-caste ——" under *“Bill(s)”. ~
MARRIAGE RESTRAINT (AMENDMENT) BILL— & .
8ee “Child ——"" under “Bili(s)". -
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MARTIAL RACE(S)—-
‘Question re martial and non-martial races. 1509.
MARWAR— -
Quiestion 7e retrocession of villages in Ajmer-Merwara to the Mewar and —— States im
ks 90, SR
MASANI, SHRI M. R— ’
Election of —— to Standing Committee for Ministry of Food. 703.
Election of —— to Standing Committee for Ministry of Industry and Supply. 796.
MATCHES—
Question re—
Shortage of —— and profiteering by vendors and middlemen. 22
Shortage of —== in New Delhi. 21.
MATTHAI, THE HONOURABLE DR. JOHN—
Appointment of —— fomgerfnrm functions. of Finance Minister during General discussion
of railway hudget. . &
Declaration under Rule 2 C. 1.
Demand for Grant— P
Construction of New -Lines—Capital and Depreciation Fund. 739
Ordinary Working Expenses—Administration, .
Ordinary Working Expenses—Miscellaneous Expenses. 723.
Railway Board. 706.
“General discussion of Railway Budget. 645-53.
“Motion re— =
Election to Central Advisory Council for Railways. 5051, 57-58.
Election to Standing Committee for Roads. 246. .
Election to Standing Finance Committee for Railways. 47-50.
Motion to reduce Demand for—
“Ordinary Working Expenses—Administration”—Question of economy, efficiency and
corruption. 736-39 T A *
“Ordinary Working Expenses—Miscellaneous Expenses”—FEconomy. 736-39.
“Railway Board”—
Mgre adequate provisions for safeguarding the person and property of passengers.

Over-crowding in trains. 717-19. o
Notifications re Rules framed under the Motor Vehicles Act—laid on the table. 345-40.
Presentation of Railway Budget for 15th August 1947 to 3lst March 1948. 391-404.
Resolution re Central Road Fund and Standing Committee for Roads. 236-38, 241 42, 244.

MAURITIUS— .
Question re— - . Syt %
Conviction of Prof. Basudeo Bishen Dayal for preaching Hinda Religion in —. 20.
Sale of Indian medicines in —— and protest against +Mr. Ridley’s statement re-adoptiom
of French names by Indians. 22-23

MAVALANKAR, THE HONOURABLE MR. G. V.—

S

Election of —— and congratulations to—on his election as 8§ er. 14. -
See also - “‘Speaker, Mr.".
MEAT—
Question re —— rationing in Tndia. 1448
MEDICAL COUNCIL (AMENDMENT) BITL- . \ v
See “Indian —'" under “Bill(s)".

MEDICAL SERVICES—
Demand for Grant. 1347.
Ounestion re Public Health and —— 837

MEDICINE(8)—

Question re— .
Committee on indigenous svstem of -
Higher medical training for Indinn

- 167:65. :
sdents abroad. 1150.
144 ¥

Imnort and manufacture of droes and ——. 1144 '
Tmyport of drugs and . 1699

Re-onstitution of Committee on indigenous svstem of —. 1130:31 - ‘
‘Sale of Tadian —— in Mauritins and nrotest again-t Mr. Rid'ey’s statement »e Zdop- 1

= l‘iun of Frsanrh rames by Indians. 22-23.

esolntion re Scieatific research into Ayurveda syst of —. 1 .

MFEETINGS— 2 e 3 D
Sittinge of Assembly on Holidays. 38-30. - ;
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MEHTA, SHRI BALWANT RAI GOPALJI—
Election of —— to Central Advisory Board of Ardmolg
Election of — to Standing Comm\ttee ior Mmlstry of taus 05 1057. =
Question 7e supply of steel to J. bh Group of pap y. 975-76.
MEHTA, SHRIMATI HANSA—
Congratulations by —— to the Honourable Mr. G. V. Mavalankar on his election a8
Speaker of the Constituent Assembly of India (Legislative). 3.
MEMBER CONSTITUENT ASSEMBLY—
" Bigning of the attendance register by members. 1679-80.
Question r¢ exemption to —— from provisions of Arms Acf.. 1799-1800.
MENON, SHRI P. GOVINDA—
Election of — to Standing Committeo for Ministry of Transport (other than Roads). 1057
Industrial Finance (,orpqmtmn Bill—
Motion to referyto Select Committee. 471-72.
Question re—
Increase in sugar quota in Cochin State. 327.
Progress in_construction of Trichur-Kollengode Railway. 1460
Rationing of rice in Cochin State. 326.27.
Rehuilding of Shoranur-Nilambur Railway. 1461,
Subsidy to provinces towards cost of foodgrains, 326.
MERCANTILE MARINE—
Question re—
Development of Indian ——. 764-66.

Handling of exports and imports of India by Indian —. 766 67.
Seattle Conference Conventions. 1037.

Training of personnel for a National —. 111013,
lution ré training of personnel for a National ——. 111013,
See also “Shipping”.
MERCHANT SHIPPING (AMENDMENT) BILL—
See “Indian —" under\"Bdl(lm

METALLURGY— s
Question 7e Government Metallurgical Inspectorate. 311.
METEOROLOGY—
Demand for Grant. 1347.
MEWAR—

Qlicbgg‘nnsra/é‘&;'trocession of villages in Ajmer-Merwara to tho —— and
- MEXICO— ™
Question 7e coining of Indian money by Mexican Treasury. 849, =
MIDDLE EAST—
Question P—
Anti-IrfMian propaganda in the —. 434, 1751,
Cultural Mission to Middle Eastern Countries. 3.
MIGRATION—

Question 7e—

<
Marwar States in

;xpﬂngx(ure on f_ between India and Pakistan. 79.

Expen iture on refugee camps and number of person: ting transf Indis. 81
-~ between India and Pakistan, 76.79. ¥ 5o e -
—— to and from India Alfer partition. 438, 4

Policy of Government of India re — of populat;
Movement of East Bengal Hindus to W:lt Bcngnl‘ml&,@g‘i”'
MILITARY—
Question re—
Allotment of vacant — barracks to refugees. 1508.
Arrival of Pakistan —— Commission in Ahyth Muslim  University. %
©  Committees for disposal of material of buildings dismantled by — .nﬂ:wm., 578-79.
Cnmpnhory —— training m educational institutions, 589,
B

1133-34.
Duerhun hy Mnslima m Indun ——— and Police. 1376, = .
dlln Mission 102

——— training for ntudenu in ﬂydenbld State. 1621.
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MILITARY—contd.
Question re—contd.
Protest against the —— camp at Raiwala near Hardwar. 35.
- Railway carriages and coaches in possession of — authorities. 665. —
Recruitment of refugees for —— braumng. 1594, i
Staff employed in and clischargﬁed from the Ordnance Services—Accounts Department and
—— Engineering Service. .
Surplus —— Stores. 21. >
Welfare instituiions for — and Anglo-indian children. 1126-27.
See also “Farces”. =~
MILITARY ACADEMY, INDIAN—
Qunﬁon“ra opening of — at Poona. 580.
MILITARY EVACUATION ORGANISATION—
Question re trucks and troops for ——, Lahore. 1135.

MILITIA—
Question 78—
National —— for defence of India and her borders, 549.
Protection of eastern frontier of India and formation of a National — 688.
Strength of standing army and raising of Nationsl — in Tndia. 563
Resolution re organisation of a National —. 796-830. 1
MILK—
Question re—
Constitution of an Advisory Committee in connection with —— production. 667.
Setting up of an All-India Central — Board. 666-67.
MILL(S)
Question re— -
Lirences for new cotton —— in Tndia. 663 65.
Number of bone —— and disintegrators. 657 =

Production, import and allotment of cloth 207 301,
Production of cotton cloth by Indian 661563,
Production of —— yarn_and cloth. 1205-07. 3
Strikes in cotton —. 1754.

Supply of soda caustic to cotton —— and AllIndia Soap Makers Association. 692.

MINERAL(S)j—

Quiestion re—
® evui'la_bili.l.y ':ff gvpsum. 1425,

MINERAL Oif-e e
See *“0il{s} . = 3 5
MINES- -
Pemand for Grant. 1347.
MINIMUM WAGES BILL— =
8ee “‘Bill{s)"". %
MINISTERS BILL—
See “‘Salaries of ——" under “Bill(s)".
MINISTRY(IES)—
Mation Te ions to Standing Commil to advise ——, 22634
MINISTRY WITHOUT PORTFOL10—
Deniind for Grant. 1345. 4
MINT— 3 E
348.
QD'::&-; fr‘: eoG;:‘g" o} indian money by Mexican Treasury. 849,
~ MIRPUR—
i 1énipct——mdxommnbynﬁdn 1367.
“MISAPPROPRIATION— »
Qhestion Te — of incomo by Hindu and Religious Trusts, 781..
MISCELLANEOUS—
Demand for Grant. 1349.

\
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L3
MISCELLANEOUS ADJUSTMENTS BETWEEN THE CENTRAL AND PBOVINM
GOVERNMENTS— T
“ Demand for Grant. 1349. ity
w MISCELLANEOUS DEPARTMENTS— 5 33
Demand for Grant. 1348. - 2
MISCELLANEOUS EXPENDITURE— - = -

Demand for Grant. 745.

MISRA, SHRI LOKNATH—

= Declaration under Rale 2 C. 1.
Question re—
Central Pay C datione. 1149,
Equality nf pay for IC S. and PCS. Daruq Secretaries. 1248-49.

MISRA, SHRI YUDHISTHIR—
Klection of —— to Standing Committes for Roads. 1057.
Extra.Provincial - Jurisdiction Bill—
Motion to consider as reported hy Select Committes and to cucnlltl. 1553.84. 1
Question 7—
Cloth and sugar supplied to Orissa States. 1461
Expansion of B. N. Railway. 1462, S
[nsufficient. supply of wagons to B. N. Railway. 1462.
Intervention by Government of India in Nilgiri States. 1624-25.
Maldistribution of controlled goods in Orissa Stafes, 1461

v

MISSION(8)—
Question 7e cultural — to Middle Eastern Countries. 93,
MOBILISATION—
Question re collection of arms and —— of Military Forces by the Nizam. 180,

+ ‘MQDERNISATION— :
Question re scheme for —— of Indian Union Army. 543, XAl )

MONEY— - £
Question re given to Government' of Pakistan. 181,

MONTREAL—
Report of Indian Government Delesates to 29th Eession of International Lﬁbwr bp-

ference, —— laid on the table. 1288,

MOOKERJEE, DR. H. C.— .

Flection of — to Court of University of Delhi. 1160.
-~ = Election of — to Standing Committee for Ministry of Education. 703.

=
of — to Standm'- Commiittee for Ministry of Health. 703,

MOOKERJEE, THE HONO,URABLE DR. SYAMA PRASAD—

Indian«Patents and Designs S (E: ior ai Iumi A

Motiom to reduce Demand for - Rmd control 'uu
= » cloth, yarn and commodities otha: tlmn {ood. o I

-1306-15.
'bueementyt.e tenders not accepted by the India Bton Depnﬂment, Imuon—l.nd m the _

table.
' MORAPURI—
Guestion e resnmplwn of leway Service between —— and Hosur. 320,
IIOSQUE'S)—- i
Question re desecration of — in Delhl. 1506—97 3
0'110\:(5)— raiis 3 .
20803 4
- l'ood Po[-cy vernment, tif India. 162777
Relief réhab itation of refugees, 858-86,
MOTION FOB ADJOURNMENT— -
See “$Adjournment(s)”. = i ==
- MOTOR CAR(S)— b :
3 Question re import o{-——ndtﬂldl. 160183, 3 ’ i
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MOTOR SERVICE—

Question re A ti-Bad! ——. 1453-84.
MOTOR VEHICLE ACT—

See “‘Act(s)”.
MOUNT ABU—

Question 7e levy of tax by Sirohi State on visitors to Dilwars Temple ag ——. 60L.
MUKERJEE, MINTOO— ’

Question re petition by — re pension. 15¢ -
MULTI-PURPOSE SCHEME—

Utilisation of Narbudda, Tapti and Mahanadi rivers for ——. 8687,
MUNAVALLI, SHRI B. N.—

El;agrnn of — to Standing Committee for Ministry of Transport (other than Roads)
Election of —— to Standing Committee for Roads. 1087, s ¢

Extra Provincial .Juriudicﬁ.ion Bill—
Motions to consider as reported by Select Committee and to circalate.. 18655, « ‘
MUNICIPALITY— ' v
Question re report regarding working of Municipal Committees in Delhi Province, 1137
MUNSHI, SHRI K. M.—

Armed Forces (Special Powers) Bill. 1744°47.

Election of —— to Standing Finance Committce. 350-51.
General discussion of General Budget. 983-85,
Motion re— )

Blection to Standing Finance Commi 4546, 47.

Relief and rchabilitation of refugoes. 87278
MURTHI, ERF N. NARAYANA—

Quzclnlion re buildings in Ward No. 14, Delhi, not acquired by Delhi Improvemeny “Prust.
MUBA’F_IE, GIANI GURMUKH SBINGH—

Election of —— to Court of University of Delhi, 1160,
Election of —— to Standing Committeo for Ministry of Home Affairs, 704,
Election of — to Standing Committeo for Ministry of Relief ond Rehabilitation. 882,
General discussion of Railway Budget. 625-28.
Motion to reduce Demand for—
‘Cabinot'—Corruption in Government Departments. 1326-32. -
‘Ministry of C '—Corruption in worki ammdmmmm.m
A“‘:::mml Jand by U. P. Government for house-building. 1054,
Allotment of land to Central Government Servants. 1054.55.
Composition of Indian army and number of British Officers. 205-06,
Creation of colonies for Central Government Servants. 1055. -
Discovery of arms, ammunition and Radio Transmitters after 15th August, 1047. 585
Discovery of arms, ammunition, etc., from Muslims in Centrally Administered Avoss.
&8

Disposition of Indian Army in Tndian Dominion on the 15th August, 1947 206.

Disturbances in Punjab and other parts of India. g

Division of assets of N, W. Railway betwcen India and Pakistan. 688-89.

Establis! t of Joint Sup C d and Boun: Force. 583.

Evacuation of Hindus and Sikhs from Pakistan. 456, 83.

Evacuation of Hindus from N. W. F. Province. 1519-21.

Evacuces’' property in Pn{hhﬁ.
or

Housing d servants. 1054,
aladministration of East Punjab Railway %

Post Office Savings accounts in Pakistan. 1224.25,

Punjabi All India Radio, i

i Programme on , Delhi, 1504,
Responsibility of Muslim personnel of Boundary Force for West Punjab atrocities 208.
_Bale of land by Delhi Improvement Trust. 137879,
Btrength and composition of Boundary Force. 201-04.
Question (Supplementary) re— -
Measures for protection of border areas. 569.
TRefugees registered in Delhi and East Punjab. T777.
- Resolution re amelioration of the condition of Scheduled Castes. 1061-65.

.
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L

MUSEUM— '
Question re—
National —— and library for India. 1597-98.
Nilgris antiquities in the —— for Vulkerkundo, Berlin. 847,
Transfer of exhibits of Indian ——, Calcutia. 1596.

MUSLIM(8)—
Question re—
Accession of Nizam's Btate to Indian Union and exodus of —— to the Btate. 563-6%
Anti-Indian activities of —— Officers. 1601,
Appointment of I. N. A, Men to Indian Army and participation of —— I. N. A. Men
in the Kashmir Fighting. 588-89. 2
Casualties and loss to Non- —— and —- in West and East Punjab, 87.
Desertion by —— in Indian Military and Police. 1376.
; Discovery of arms, ammanition, etc., from — in Centrally Administered areas, 584-85
: Exodus of —— to Hyderabad State. 1623,

-— personnel of Posts and Telegraphs Department. 1226.
News published in the Hindustan Times, dated 20th September re. Pakiston Covern-
ment’s circular to — Officers in India, 83.
lecovery of umauthorised ammunition from —— houses at Burgi near Jubbalpur. 170,
Recovery of unlicenced arms from in Delhi. 844.45,
* Reloase of —— communal riot convicts by Covernments of West Panjab and Sind.

Responsibility of —
Searches of —— passen
MUSLIM UNIVEI]
See *'University(ics)”.
MUSLIM WAKFS (AMENDMENT) BILL-
See #'Delbi —"" under “Bill(s)".
MUTTRA—

Question re conversion of Canteens into Indian Rofresiiment Rooms at Jubbulpus, ——
Agra and other stations. :

anel of Boundary Force for West Punjub atrocities. 205,
1602.

s

MYSORE—
Question re—
Construction of Tellichery, —— Hailway line. 188697
Extension of —— Railway. 1451.52
Increase in basic ration of rice in ———. 1462-53.
p- TR

NAGAPPA, SHRI 8 —
General discussion of the Railway Budget. 642.43. 2

Questio® re—
Appéi ts of G , Ambassadors and High Commissioners. 784-86.
Appointment of Labour Officer for Burma. 98-99.
Appointment of V. O. Os. to Civilian Gazelted posts. 1509,
Backing reserved for currency. 1143-44.
Compensation to Earopean I.° C, S. Officers leaving India. 144.46.
Demobilization of Commissioned Officers, 851
Details re Labour organisations in the Indian Union. 71.74.
Differential treatment of V. C. Os. for Civilian posts vis a vis K. C. Os. 1598-99.
Dishonouring the Indian Union Flag. 157-58.
Expenditure ol; and number of genegs- hospitals in India. 83537
Exnloitation of ¥ o7

Fixation of basic value of currency. 155-56,

Help given to refugees by Government and private bodies. 408-12.

Import and manufacture of drugs and medicines. 1144,

Imports ‘of drugs and medicines. 1689,

Legislation for smviding amenities to Labour. 74-75. )
Loss of life an plﬁydubwmmuddimbmm e
Major irrigation projects, 407-09.

Manufacture of seroplanes in Indis. 838.

ays. 296-97.
Number of cases tried by the Federal Court and Privy Council 7576 .
Number of Indians appointed as Chief Justices. s'a'xvza N

Number of radios imported and broadcasting stations in India. 158. *
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NAGAPPA, SHRI 8.—contd.
Question re—contd.
Number of States acceded to the Indian Union. 150,
Production, import and allotment of Mill cloth. ~ 297-301.
Public Health and Medical Services, 837.
Publication of newspapers by Andhras. 1223,
Quantity of iron, steel and cement in Indian Union. 30103, $ :
A Re:;uiunent to vacancies caused by division of army between India and Pakistan. 545
Rice deficit in Madras Province. 2687.
Scheme for modernisation of Indian Union Army. 543
State and private industries. 1221
States with and without responsible Governments. 853,
Strength and expenditure of Indian and Non-Indian Army personnel, 542-43.
Zulum on Harijans in Pakistan. 1543,
estion (Supplementar;) re— o]

QnAccessiénn: Nizam's 20 Indian Union and exodus of Muslims to the State. 564.
Appoi of scheduled caste candidates trained under Bevin Scheme. T776.
Bone-meal as food for milch and draught cattle. 656.

Construction of “Silver Arrow” train coaches. 660. “
Cultivation of land. 926.

Employment of scholars returned from abroad, 1118.
Evacuation of Hindus from N. W. F. Province. - 1521

-

Exploitation of mineral resources. 1
Food requi of various provi 3
Formation of Indian National Trade Union Congress. 425-25,
Grants-in-sid to educational Instituti in lly admini
“Grow More Food” Campaign. 288,

Housing Scheme for Industrisl Workers, 1513.

Tmport of foodgrains from abroad and allocation to Pakistan. 675.
Import of foodstufis. 307. 258
Import of foreign experts for training of students in India. 1120, 2
Indian Delegation to Geneva conference on World Trade Relations. 764.
Irrigation projects in Raralaseema. 1028

Motor Car manufacturing factories. 1204.

i areas. 1142

Production of sugarcane and sugar. 1437,

Scheduled Caste_scholars sent obroad. 112526 =

Selection of for ad: ies i ~cour
™ i § applicants for lwmm!udgnmdu. 1138.
“d'h.u Ed'mc h"n.. sm. = 5a: Reheduled 0 o8 c

“nm'orhnen‘u Bt e B of Castes. 832-34, 1085, 1099
Motion to refer to Select Committee. 491-92

NAGPUER—

Question re—

Building of national highways conuecting —— with Bombay. 320.
Project to connect Amraoti with Bombay- —— main line. 683

NAIRANG, SYED GHULAM BHIE—
Question re—

C \! of E

P gency Officers. 33,
Ci 1 portion of i i and issioned - officers. 31.32.
Gazetted Officers employed in Defence Department. 32,
Percentage of demobilised soldiers community-wise, 32.33.
NARAYAN.DEV, SHRI K, C. GAJAPATI (Maharaja of Parlakimedi)—
Peclaration under Rule 2 C. 1. -
Election of —— to Standing Commitiee for Ministry: of Agriculture. 607.

Question re—
Import of tobacco. 144748,
_ Production of potatoes. 1445-46.
Production of Virginia tobacco. 1447,
Supply of smmonium-phosphate. 1446. < =

NARBUDDA—
Questien re— "
- Bvidgewwunlihmdwamdlndomon—-rim

. 32829,
transport on B. B. & C. L and G. L. P. Railway bridges over the —. 673.
Utilisation of —, Tapti and Mahanadi rivers for Multi-purpose Scheme, 0597

- .
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NARKHED—
Question re project o connect Amraoti with — by rail. 662-83.
NATIONAL ARCHIVES— «
Bee ‘“Archives’.

NATIGNAL CADET CORPS COMMITTEE—
Report of —. 200,

NATIONAL FLAG—
Sce ‘Tlag”.

- NATIONAL GUARD(S)—

Question re—
Formation of Pakistan —— under army control. 854.
Indian Union ——. 1588,

NATIONAL IN VESTMENT BOARD—

Question re 1367.
NATIONAL MILITIA—
See “Militia"",
NATIONALITY—
Queéstion re Pakistan Hindus and Sikhs as nationals of India. 1518
NATIONALISATION— =
Question re—

—— of Airlines, 1458-60.

—— of Industries. . 679-80.

—— of Railways. 97.

—— of Reserve Bank of India. 1594.
NAUNAN, MR. MUHAMMAD—

Question re i
Railway. 4.
NAVY—

Question re Navd Wnrka Department at Avadi Base, Madras. 1604.
Seec also *

NAVY (DISCIPLINE). (AMENDMENT) BILL—

See “Indian ——"' under “‘Bill{s)”.
NAszDDIN AHMAD MR.—

5 39.
guumu (n’cqmaibm and Eviction) Bill—

M 1o consider as reporied by Select Committee and to pass as amended. 1500.
Eectiod of o o All-Tniia it tor Tsmjerl. Eleation. 1545 :

Electidh of —— to Standing Finance Comumittee for Railways.
Ex'.rx Provincial Jnnuhcuon Bill— z

in foodgrains purchases by Senior Food Control Officer, O. T

d by Select Committee and to circalat

to
Consideration of dsnses. ~1562-75, 157779
Motion to pass as amended.
Federal Court (Enlargement of Jnnsdxwon) Bill. 1719, 172223, 1726.
Gaunl dm:mucn of Gen‘e'-l Budget. I

Budget. 62123,
Hindu Code. 41.

Income-tax and Banneu Profits I};;f (Amendment) Bill. 1183-96, 1260-68.

Indian Finance (! )
Indian archmt Slnp ing (Amendmem) Bﬂ! 1199-12!)
Indian N um:ﬁ 1
lndmn T de ( \mandmmt) Bxll 144,
469-71.

Motion n—-
Food Policy of Government of India. 1639-41, 1674.
Redief and Rehabilitation o! Refugees. 903.05.
Motior. to reduce Demand for—
*“Cabinet”’—Corruption in Government Devmrtmcntg 1315, 132325,

'M&Lry of Comma-eo—Corruphnn in wark.mg of import and export licences, MZS




88 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES

NAZIRUDDIN AHMAD, MR.—contd.
‘Motion to reduce Demand for=-contd.

‘Minis of Industry and Supply'—Removal of control over cloth, yarn and commo-
dmal:yother than frzod 1309, = 5

‘Ordinary Working Expen Administration'—Questi of economy, efficiency and
corruption. 72527,
‘Ordinary Working Exj Miscell Expenses'—F y. 725-27,
Objechon to new practice of signing of the attend register by bers. 1679,
Press (Special Powers) Bill. 352-53, 355-56.
Provincial Insolvency (Amendment) Bill. 41,

Question *(Supplementary) re electric fans in third and infer class com]mrmlcnh 305.
Resolutidn. 7e—
Amelioration of condition of Scheduled Castes, 1085.
Appointment of Statatory Law Revision (‘ummxuee 1103,
Organisation of a National Militia. 822-24.

NEGOTIABLE INSTRUMENTS (AMENDMENT) BILL— .
See **Bili(s)".
NEHRU, I‘Hlu HONOURABLE PANDIT JAWAHARLAL—
Congratulations by —— to The Honourable Mr his election as

Speaker of the Constituent Assembly of India (Len.
Motion re—
lection to Standing Commitiee to advise Min 151:1* 226-27, 231-32, 233,
Relief and rehabilitation of refngees. 917-2
Motion to reduce Demand for ‘\hmsllv of Enm aa] Affairs and Commonwealth Relations'—
Position of Indis in International Affairs and of Indians in Commonwealth Countries.

-65.
Statement on Sonth Africa. 180800,

Statement r¢ employment of Gurkha troops under the Government of India and His
Majesty's Government, 1625-26,

United Nations (Privileges and Immunities) Bill. 108, 111-13.
United Nations (Security Couscil) Bill. 113-16. . - -
NEOGY, THE HONOUR E SHRI K, C.—
Motion re relief and rehabi o
Question re action by the police and rail
knives in transit. 8-20.

NEPAL—
Question re treaty with —— re recruitment of Gurkhas. 1375-76.

NEW: DELHI— ¢
9 onainn- dation for G Servants in —, 1054
Prime Mmuuu address to Congress Workers in —. 782
Shortage of matches in —. 27. 3
See also “‘Delhi”. » -
NEWS— <
Question
Bmdeutmg of the Pakistan Government — by B. B, C. 840. '
conml over newsprint and newspapers.
ly of foreign —— agencies in dunmmhon of —— from India to foreign countries.

~—— Agency for Western Punjab. 83,

Newsprint im licences. 1274.75,

Publication of newspaper by Andhras. 1228.

Relay by All Indm&dw of B. B. C.'s night Bulletin, 1586.

Revival of Irformation Fllms of India. 1586.

Bupply of steel to Ji Group of pap bay. 975-76.
NIJALINGAPPA, SHRI S.—

Election of —— to Standing Committee for Ministry of States. 1067.
Election of — to Standing Committee for Roads. 1057.
NILGIRIS—
Question re—
Indian Or o Factory in ——. 1353-54.
_ Intervention by Government of Indm in —— States. 1624.25.
—— antiquities in the museum for Vulkerkundo, Berlin. 847.

62, 867, 909, 02223
authorities 7e consignments of daggers and
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NITRQ COTTON—
Qu-ﬁo: re procurement of —— plant. 1365.
NIZAM—
See “‘Hyderabad (Deccan)”,
NIZAMUDDIN—
Question e interruption of electric supply between Jangpura and
- ber 1947, 1542-43.
\’ NON-COMMISSIONED OFFICERS—
* Question re communal prorortion of Commissioned and ——. 3132
See also *“Commissioned Officers”.
-+ NON-INDIAN(S)—
See “‘Foreigner(s)”.

—— on the 1st Decem-

NON-MUSLIM‘S)——
Question re—!
Casualties and loss to —— and Muslims in West and East Punjab. 87.
. Casualties and loss to —— in Pakistan. <
Loss by in Pakistan from arson and seizure of property. 84-85.
94.95. =

Steps for compensation for lossea sustained by ——. S
Substitution of ‘‘Indians’” or ‘‘Bhartis” for ——. .
See also “Evacuee(s)”.
See also “Refugee(s)™.
NORTH-WEST FRONTIER PROVINCE—
Question 7e— :
Conversion of Hindus and Sikhs in West Punjab and ——. 453.
Evacuation of Hindus and Sikhs from West Punjab end —. 453
Evacuation of Hindus from —. 151921
2 NORTH-WESTERN RAILWAY—
See “Railway(s)".
NOTIFICATION(8)—
— re rules framed under the Indian Aireraft Act, 1934-“Jaid on the table. 350.
— re rules framed undef the Motor Vehicles Act—Ilaid on the table. 345-40.
— under Central Excises and Salt Act, 1944,—laid on the table. 1800-07.
NURSING COUNCIL BILL—
See ‘‘Indian ——" under "Bill{s)’. 409.

= 0
OFFICES—
Question re training of youngmen in Government of Indis Departments. 191
« - OIL(S)+ : -
"~ Question re— 3

Tmport of Mineral —. 82.
Xm;‘ﬂ. of — and greases, 153238,

0IL CAKE(S)— ~
Question re—
Edible and non-edible ——. 293-84.
Exlpart of onions and —— to Ceylon. 780,
Policy re uniform price of —— and oil-seeds. 658,
Use of —— and bone-meal as manure. 205.
OIL-SEEDS—
Question re policy re uniform price of 0il-Cakes and ——. 658
ONION(S)—
Question re export of — snd oil cakes to Ceylon. 780. .

OPENe LINE WORKS—ADDITIONS—
Demand for Grant. 746.

OPEN LINE WORKS—REPLACEMENTS— . .

. Demand for Grant. 746.
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OPIUM— -

Demand for Grant, 1343,

Quesiion re income from tale of —— in Orissal 567.
OPTION—

Question re revision of decision re Covernment servants’ option for Pakistan 1602-06.
OBDINARY WORKING EXPENSES—ADMINISTRATION—

Demand for Grant. 720-39.

Motion to reduce Demand for “——"—Question of economy, efficiency and corruption

ORDINARY WORKING EXPENSES—MISCELLANEOUS EXPENSES—

Temand for Grant. 723-39.
Alotion to reduce Demand for “—"—Economy. 723-39.

ORDNANCE— .
|
‘ estion 7eé—
QuAdvmcet‘l ining for 1 of —— factori 1353-54.
Officers employed in -office of Director of —— Factories. 1775.

Indian —— Factory in Nilgiris. 1354-55,

—— Factories in India. 1157, 1589-1600.

Personnel of —= Factories. 1775.

Reorganisation of — Factories, 1600-01.

Smuggling of arms and ammunition from Central —— Depot, Jubbulpore. 1147,

Staff employed in and discharged from the —services, Military Accounts Department
and hFilitary Engineering Service. 36. S

Btock of ammunition, etc. in Central —— Depot, Jubbulpur. 197-88,

Thefts from Jubbulpur and other —— Depot. =

Use of railway lines constricted from Jubbulpur station to Central —— Depot, Jubbal
pur, for civil industry. 1785~

Utilization of —— f for industrial producti 1621-22. =
ORGANISATION (S)—
Question re Inter-Territorial —— for the British East African Colonies. 1281 82
Resolution re —— of a National Militia. -830.
ORISSA— ’
Question re—

Appointment of Oriya Administrative Officer in the Central Excise. 176 4% =
Appointment of Oriyas in Federal Court Office. 438.- : =5
7 Appointment of Oriyas to Central Services. 181.
Archaeological sites in —— and Eastern States Agency. 1155-56.
Cloth and sugar supplied to — States. 1461,
Income from sale of opium in —. 567

Internment of an —— M.L.A. in Indonesia. 1763,
Maldistribution of eontrolled gocds in —— States, 1461, e
Oriyas in higher services on B. N. Railway. 325, -
Representation of on Central Board of Revenues. 567.
Beparate Radio Station. for . 175:77, -
Bubsidy to —— for dealing with leprosw. 84142,

- Vandalism of Konarak temple in —. 1619,

- ORISSA GAZETTE—
See “‘Gazette(s)”.

ORPHANAGE(S)—
Question re women’s homes and ——, 1764,
OTHER SCIENTIFIC DEPARTMENTS— 7

Demand for Grant. 1347.

OUDH TIRHUT RAILWAY—
See "Railway(s)".

OVERBRIDUE—
_ Questiog re— - 7
= —— for Amraoti railway station. 1200-10.
Widening of —— at Badnera. 1702,
n = e - i
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OVERCRUWDING—

Motion to reduce demand for “Railway Board”’— — in trains, 706-20.
OVERSEAS COMMUNICATIONS SERVICE—

Demand for Grant. 1347.

P

PADDY -
Question 7e—
Permigsion to Madras Government to rafte price of —. 317.
Procurement of —— and wheat, 978-79.
PAKISTAN—
Motion for adej:ummem. re—
Plight of ReYugees from Western ——. 37.
Zulum on Harijans in —. 1543, ® =
Question re—

Accession of Junagadh to ——= and of Kashmir to India. 779.

¢ between India and —— to feed yefugees. 5 g
f:rr:‘;‘:t tl:tw.en Prime Ministers of India and — 7¢ discontinuance of searches of
refugees. 1 5 e
Air services between India and —. 974
Allotment released from Sterling Balances to —— 84850
Amount advanced to —— government. 15€9.
Anti-Indian propaganda by representatives, abroad. 8. .
Arrival of —— Military Commission in Aligarh Muslim University. 166 67, 1608
- “Attack on Kashmir by —— military officers.  1588.
. -~ Auction of evacuees' property in —— 1285-86.7
~ Proadcasting of the — g{ovemment news l;i B.B.C. 840.
Casualties and loss to non-Muslims in ——. - g

Citizenship of —— and Indian Union. 1
Collection of Business Profits Tax in India and —. 173
Constitution of ‘Empire Dollar Pool’ and shares of India and —. 576,
Currency arrangements between India and —. 174, :
Deputy High Commissioner for Eastern ——. 1758-50.
Detention aud pilferage of goods in transit on E. B. Railway at Santahar and Parbati-
pur in Eastern —. 78380,

Detention of aeroplanes by —— authorities. 1279-80.
Detention of railway wagons in —. 1458.

= Deteation of ship by authorities. 1277-78.

- Diversion_of petrol wagons to — 1445,
- Divis of assets and liabilities between India and ——. 17475, 181.82, 547-40.

=~ Division assets between India and —. 147-55.

* Division of assets of N. W. Railway between India and —. 688-80. 3
Dividton of Defence Forces and equipment between Ir and- 580. =

v

Divksion of lvan between India and ——

E Eifeet of partition between India and. M‘?ﬁ
Yvacuation of Hindus and Sikhs from —— , 1282

Fvacaation of non-muslim refugees from Western —. 83 =2 ts
Evacuation of troops from India and —. =
Evacuees' property in ——. 1283.85. 5

- Expansion of armed forces by — Government. 848
E dif igration 1 India and ——. 79.

P on mig
“Export duty on raw jute b§ —— Government. 1356-58.
Failnve of the government fo stop tribal raids from —. 1463.
Food supplies from —. .
Formation of —= National Guards under army control. 854,
Freezing of bank assets by —— government. 1136-37.
QGoods. pailway wagons an rolling stock marooned in —— 661
QGovernment, servants opting for ——. 1589, .
. Import of foodgrains from abroad and allocation to ——. 67375, A
Jute fibre from —— and its production in India. 667-68. 3 -
Lawding of —— planes within the Indian Dominion. 1367-68.
Yoan by India to —. 162-63.
> Loans to —— by Indian Banks. ; ;
< Loss by non-Muslims in ~—— from aisod and seizare of property. ©4-85. o o
1147

Yoss dué to ineursions by Pakistanis into Indian territory.
=+ Losses suffered by Hindz: in 1519, = 2

-
= » . .
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PAKISTAN—contd.

Question re—contd. i
Migration between India and —. 76-79.
Money given to Government of —. 18L

Movement, of units of Indian Army in ——. 188-99. 3
News Pubhshed in' the Hindustan T'imes dated 20th September, 1947 re —— Gove:nment's
circular to Muslim officers in India.

Non-return of wagons from 1227.28.
Number and evacuation of employee in —— opting to serve India. 545.
Number of evacnees still in 777-78.

—— badges for.Scheduled QOastes and
——'s export levy on jute. 1377-78, 1602,
——'s_export doty on raw jute. 1376.

—— Hindus and Sikhs as Nnhona]s of India. 1518.
—— raids on India. 1518,

—— gearches of refugees. 12’7879

sfient of Hindu Evacuces in Bengal. TIE-74.

Population figures of India agd ——. 183.85.
Post, Office Savings Bank accounts in ——, 1224:25.
Protection of m-unertv and funds of educational institntions at Lahore. 787.83.

Punjab news letter published in Calcutta Statesman of the 28th Septemticr, 1947 re — talk
of fortifying border. 82-83

Parchase of Bri war materials by government. 353
Railway workshops in India and —— 1457-58.
. Recrpitment to vacancies cansed by di of armv between India and ——. 543-45.
Refusal by —— to exchange food for lextiles. 1463.
Rehabilitation of refugees frem —. 63-67, 1032-34.

Relative strength of Land. Air and Na: al forces of India and —. 583

Regat tance of station earnings heyond Kanchrapara on B." N. Railway to Eastern ——.
&

Remoyal of articles fmm -+ 12&)

1602-03. ~

— Saily y. ,
h ~t| es not joining either of the Domi-
njons. 562-63,
Status of citizens in Todin and vice versa. 1622
Supply of coal to ——. 971
Supply of foodgraing by —— government, 339.40.

Surreptitious removal of railway properties to —

Transfer of central government employees from — to India. M
Transfer of National Archives to —. 1595-96.

Transfer of records an

’l‘nna!et dd 'ﬁ(‘m& qﬁmlm%

Vlnmn -gremenh’betwaen !ndm and —. 451.52,
West — refugees in U. P. 1760.
Slatemmt on pnmhon mmes betwnen Indm and —. 1810-15.
re D of India snd —— on the question of

dlvmon of assets and liabilities m. 1558-50.
PALIWAL, PANDIT SHRI KRISHNA DUTT—
Question re—
Conviction of Prof. Basudeo Bishen Dayal for pmchmg Hindu religion in Mauritins. 31
Indian Staff Officers in offices of Engineer-in-Chief of General Headquarters and Chief
Engineers of Commands. 34.
Price Committee on Agriculture, Forestry and Fisheries.
Sale of Indian medicines in Mauritins and protest against Mr Ridley's statement re
adoption of French names by Indians. 22.23.
Supply of cattle food in India. 31.

PANEL OF CHAIRMEN—
Nomination of ——, 247, 886-87.
PANIKKAR, SARDAR K. M.— ~

Mﬂnof—-hsmdm Committee for Mi E:
cati o 4 or Ministry of External Affuirs and Commoa

PANT, SHRI EAB GOVIND— £

ModMonGlAm-Admdvﬂhb 13
1;.61 ility of mbpnblh 1157
Recruitment- of nldleu from Almora District. 1158,
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PANTH PIPLODA— 3
Demand for Grant. 1350.
PANTH PIPLODA LAWS (AMENDMENT) BILL—
See “Bill(s)".
PARBATIPUR—
uestion re— 4
QDe'euhun and pilferage of goods in transit on E, B. Railway at Santahar and — in
Eastern Pakistan. 788-90, - s
Harassment of passengers atp —— Junction on E. B. Railway. 1053.
PARLAKIMEDI, MAHARAJA OF—
5 Se¢ Narayana Dev, Shri K. C. Gajapati. ;
PARMANAND, BHAI—
Condolence on the death of ——. 1542
PARTITION—
Question re—
Allegations against Commander of Boundary Forces, 852,
Casualties and loss of property since —— of India. 183.
l))d\;;::n of aszets and labilities between /India and Pakistan. 147-55, 174.75, 181.82,,
9,

Division of assets of N. W. Railway between India_and Pakist an’ 683.89.
IMvision of Defence Forces and equipment between India and Pakistan. 530.
Effect of between ‘India and Pakistan on railway. 318.
Future of all-India concerns in view of India's division. 422-23.
Migration to and from India after —. 438.
Rccru tment to vacancies caused by division of army between India and Pakistan. 543-45.
Statement on —— issue between India and Pakistan. 1810-15.
Btatement re Negotiations between the Dominions of India and Pakistan’ vn the ques
tion of division of assets and liabilities etc. 1558.59.
.. PASSENGEB(B)—- 2
Motion to reduce Demand for ‘Railway Board'—More adeg; Provisi for
the person and property of ——. 741-44.
Questior. re—
Fucilities to lower class railway. 1211-13.

Harassment of at Parbatipur Junction on E, B. Bnlway. 1053.
959-60.

Hardship of 3rd class railway
New Model —— Coaches. 1225.26.

—— ‘and tonnage carrying %’C‘S“g;ny of Indian railways. 976.

Safety of railway travel.
Through —— train from Patna to Ranchi. 1424,
Ticketless travelling nnd corruption in railways. 122223
_ . PATASKAR, SHRI H.
Lt Imiun Trade Unions (Amendment) Bill. 126-27.
ention of Forcible and Fraundulent Conversion of Hindu Womez®Bill. 1185, -
uuon (Supplementary) re creation of mew provinces on linguistic and cultural basis.

PATFL‘THE HONOURABLE smnm VALLABHBHAI—
Ajmer-Merwara (Extention of Laws) Bill. 1546, 1704-05,

1707.
1:&;91.:: g(;éun of Exemptions under the Registration of Furelgnera‘ Act—laid on the table.
5.

Extra-Provincial - Jurisdiction 11—
Motion for leave to introduce.
Motion to conslder and to refer to Select Comrmttee 1197-98.

Presentation of report of Select Committee.
llotwln&to consider as reported by

-

Select Commm.eo and to circulate, 1547, 1549.50,

Conn"i.:enhon of d“mdod 1573-74.

M as

oo (Amendment) Bill. 41, 482-64.

Indian Pen‘l Code and the Code ‘of Criminal Procedure (Amcndmenz) Bill—
Motion to refer to Select Committes and to circulate. 1180-81.

Instruments of Accession executed by Indian States and Governor-General’s acesptance
thergof and of Standstill Agreement by the States—copm laid on the table, 209-17,
Moticn for adjournment e valuables of non-Muslims in Lahore Safe Deposit Vaalts. 485.96.

“%mio’:h Standing Committes for Ministry of Commerce. 1626. e - o

= T -
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PATEL, THE HONOUKABLE SARDAR VALLABHBHAI—contd.
Motion re—contd. = n
Tlection to Standing C i for Ministry of Inf jon and Broadcasting. 1626,
Motion to reduce demand for—
“Cahinet”—Corruption in Government Departments. 1337-40. e
“Ministry of Commerce’—Corruption in working of import and export licensing. 1337-40
Press (Special Powersy Bill—
Motion fo consider..259-61, 278-79.
Consideration of clauses. 2 56,
Motion to pass as amended. 350,
Salaries of Ministers Bill. 1546, 1707-08.
Standstill agreement with H.E.H. the Nizam of Hyderabad. 88791
Statement on partition issues between India and Pakistan. 1810-15.
Statement re Negotiations between the Dominions of India and Pakistan on the question
& of division of assets and liabilites etc. 1558-82.
PATENTS—
Question re transfer to India of German — 972.73. =
PATENTS AND DESIGNS (EXTENSION OF TIME) {AMENDMENT) BILL—
See *Indian —"" under “Bill(s)".
PATHAK, PANDIT CHATUR BHUJ—

Election of —— to Standing Committee for Ministry of Communications. 606.
PATI, SHRI LAL MOHAN—
Declaration under Rule 2C. 1.
Extra-Provincial Jurisdiction Bill—
Motions to consider as reported by Select Committee and to circulate, 155253,
E PATIL, SHRI 8. K— 5

tion of —— to Standing Committee for Ministry of Defence. 607.
Election of 4o Standing Committee for Mimstrv of Home Affars. 704,
Electricity (Supply) Bill— s

Motion to refer to Selcct Committee. 1417-22, i
“General discussion of Railway Budget. 62829,
Motion to seduce demand for ‘Ministry of Industrv and Supply'—Removal of control over
cloth, yarn and commodities other than food. 1303-06.

PATNA— :
Quoestion re— ~
Rail-Road bridge over the Ganga in ——. 318,
;Ruxmmg of —— bogie from Coail instead of Jamshedpur. 1783-90.
Through passenzer train from —— to Ranchi. 1424, -

PATTANI, SHRI A. P— B >
Election of —— to Standing Commitfee for-the Ministry of Relief and Kehabilitation. 902,
General discnssion of the way - © 615-10.

Question (Supplementaryy ra— -
AltIndia Handlpom Board. 920,
Use of oil cake® and bone-meal as manure. 295.

-
3

PAY— ®
Question re— =

Equality of — for L.C.S. and P.C.S. Deputy Secretaries. 1143-49,
Revision of —— scale of the Centeal Exeise Department. 1619.
Scales of — for teachers in railway schools. 1689.

PAY COMMISSION—"
osti

= Qqu:r:‘ = recommendations. 1149,

Toooh . 3 Aot - -

© -
Tmplementation of Central —— recommendations relating to railway employees. 6941
Re ot jon of Small Savings Scheme. 1587

PAYMENTS TO INDIAN STATES AND COMPANIES - =
Demand for Grants. 745. = >
- PAVMENTS TO OTHER GOVERNMENTS. DEPARTMENTS: ETC. ON_ACCOUNT
OF THR ADMINTSTRATION OF AGENCY SUBJECTS AND MANAGEMENT OF
TREASURTES ETC.—
Pemand for Grant. 1345
PAYMENTS TO RETRENCHED PERSONNEL—
Demand for Grant. 1351

PEACE— .
_ Questitn re U. P. measures to keep —. 1604.
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PEDDAPURAM— % 5
Question re Court Martial of Sri Gollakota Ramabrak daro of ——, East Godavari 34,
PEDIGREE—
Question re maintenance of —— auality of cattle. 959,
PENAL CODE (AMENDMENT) BILL— =

See “Indian ——" under “Bill{s)". =
PENAL CODE AND THE CODE OF CRIMINAL PROCEDURE (AMENDMENT) BILL—
See¢ “Indian —'' under “Bill(s)".

PENSION(S)—
Quamon re—
Grant of political ——. 744, 1159.60.
Petition by Mintoo Mnkher)ee re —. 1582,

PERMIT(S)— o

Question re

for the sale of cement. 1631

PERSONNEL—
See “Employee(s)”.
PETITION(S)—
omination of Committee on —. 1463.
Question ¢ —— by Mintoo Mukherjee 7e pension. 1592
PETROL—
Question re—
Allotment of —— to Coorz. 303.04,
Consumption of ——. 860-62.
Diversion of —— wagons to Pakistan. 1445
Jmport of —— in Hyderabad State. 1053 54
» Madequate sopply of —— to Ajmer-Merwara 1224,
—— consumption in Ajmer- Marwzm
PHARMACY BILL— b
See “Bili{s)”. e
PHILOSOPHY— :
Ruestion re research in India’s History, Political thonght and ——. 112920,

PHGUOL SINGH, SHRI—

Question re— <
Parchase of British war material by Hyd
Pumhase of British war amaterials by P

Qu;mnn Te—
Dekﬂvmlud——‘ﬂmm’m{mnmmnB""' at Santahar and Parbati

ad State. _853-54.
an Government. 853

1n® Eastern Pakistan.
Pitfering of wagons on B: N. RailwWay. 1686.
PILLAI SHRI M. C. VEERABAHU— Fo >
Election of —— to Standing Committee for the Ministry of Cmmmrce_ m
Question re—
Aholition of Salt Department 696.
Export of commodities from Madras to Cevlon dur'iig the year 1937-28 and 194647, 78R .
Export of onions and oil cakes to-Cevlon. 7808l
India's coastal and overseas trade. 720.

Production and import of salt and expenditure on Sa't Department. 6933-701
PILLAI, SHRT V. I. MUNISHWAM)—

Congratulations by to the Honourahle Mr. G. V. Mavalankar on his election as
‘Sneaker of the Constituent Assembly of India (Legislative).
ndian *Nursing Conncil Bill. 14
ndian Trade Unions Amendment) Bill 132
Nomination of — to anel of Chairman.

Qugstion ro=— . 2 e i = e
'5 for the disposal of 1s of buildings dismantled by military anthorities.
Gnnﬂxct between landlords and agrienltural labour. 101 . =
Education of Scheduled Castes. 1127-28. = o=

- - - -
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FILLAI, SHRI V. 1. MUNISHWAMI—contd.

Question re—contd.
Production, consumption and export of tea. 786-87.
Production al ption of b 337-38.

< ¥
Production of quinine. 197.
Recruitment of labour in the plantation areas. 101.02.
Revival of Indian Tea Restriction Act. R
Supply of chemical fertilizers to agriculturists. 686-87.
Uss of pyrethrum as a disinfectant. 1136
Welfare institutions for military and Anglo-Indian children. 1126-27.
Question (Supplementary) re— .
Appointment. of Scheduled Caste candidstes trained under Bevin Scheme. T76.
Kvacuation of Hindus and Sikhs from Sind. 792
Geological Survey of certain Districts of the Deccan States. 68.
Production of potatoes. 3
Production of sugarcane and sugar. 1437.
Resolution re— -
Amelioration of the jition of Scheduled Castes. 830-31.
Ratification of the Constitution of the World Health Organisation and the Protocol
concerning the International office of Public Hygiene. 534-35.
 Workmen's State Insurance Bill—
Motion to refer to Select Committee. 814. ,
PILLAI, SHRI V. N.— -
Election of —— to Standing Committee for Ministry of External Affairs and Commos
wealth Relations. 607. = =
Question re—
Debt settlement arrangement with the French Government of Indo-China. 104.05.
Remittances from French Indo-China to India.
PISCICULTURE— :
Question re —— of fish in West Bengal 1604.
PLANNING— .-

Motior. to reduce Demand for ‘Cabinet’ —— and development programme for India

Question re—

Formation of —— Commission for India. 453.
—— and development of crops in India. 671-72
PLANT(S)— - *
Question 7e—

Procurement of Nitro-Cotton —. 1356
Recroitment of labouf in the plantation areas. 101-02.
PLATEL, MR. R. E— 3 5

Election of —— to Standing Committee for the Ministry of Home Affairs. 704.
POTISON—

Question re poisonous Burma beafs imported into Madras. 685.
POKER SAHIB BAHADUR, MR. B.— -

Congratulations by —— to the Honourable Mr. G. V. Mavalankar on his eleciion as
Speaker of the Constituent Assembly of India (Legislative). 2-3.
Flection of —— to Standing Committes for Ministry of Law. 855.
Motion to reduce Demand for ‘Railway Board'—
More ad te provisi for safl ding the person and property of passengers. 74243
Overcrowding in trains. 71213,
Procedure re printing of papers laid on the table. 707,
Question re communal distarbances in Delhi. 1149-50.

Question (Supplementary) re— 3
i d - Bomsogerye e on B, B Rath ?&"&m Rarbatipas
jon and pilferage of in transit on E, B. way and
in Eastern ;.dkim <

‘Grow More Food' Campaign. 288 =
Tmmigration of Indians into Burma. 424.

Irfiport of foodstuffs. -

Imposition of control over import and export. 427.

Improvement of telephone service in Delhi. 683. ~

India’s annual contribution to U. N, 0. 431

Industrialisation” of India. 681

“Migration between India and Pakistan. T8.
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- POKER SAHIB BAHADUB MR. B.—contd.

R td.
A Number of cases med by the Federal Court and Privy Council. 76. =~
Rebhabilitation of refugees from Pakistan. 66
POLICE—
Demand for Grant. 1346
Question re— =
Action by the —— and railway authorities re consignment of daggers and knives in
transit. 8-
Appointment, of Special —— officers in Delhi. 182.
Desertion by Muslims in Indian military and —. 1376.
ciency of —— Foree in Ajmer-Merwara, 591.
Hindu and Sikh Head Constables of the Punjab —. 1366.67.
> Incursions of Hyderabad people and — into Indian territory. 1373-74.

Loyalty of officers and Ranks in Defence Forces and —— to government. 166.
POLICE SERVICE, INDIAN—

i Question re number of I.C.S., and —— officers serving in India. 186-87.
I POLITICAL SERVICE, INDIAN—
Question r¢ number of 1.C.8., I. P and —— serving in India. 186-87.
POLITICAL SUFFERERS—
Question re relaxation of age limits for —— entering Government service. 1503.

POLITICAL THOUGHT—
Question~re research in India’s History, —— and Philosophy. 1129.30.
POONA—
Question re—
(m\ernmen!, requisition of honses and buildings at Bombay and —. 1588.

-
Opening of Indian Military Academy at —.
.POONACHA, SHRI C. M.— -
Election of — fo Standing Committee for Ministry of Defence. 607.
Election of — to Standing Oummxiuso for Roads. 1057..

Press (Special Powers) Bill.
Question re—
Allotment of petrol to Coorg. 303-04.

Construction of dams across Laxmanatirtha and Htrnngx rivers. 81-82:
_Production of Arabica and Robusta Coffee. 1778.

Question (supplementary) re grants-in-aid to ed ional i in Centrally Ad-
ministered -Areas. 1141.
POPULATION-= =
€ Question 7e—
! Policy of Governmeng of !ndw Te mg{gm of —. 79-80
—_— res of India and Pakistan

PORTS- AND PILOTAGE—
.. Demand {z?r Grant. 1346, Z
“POST(8)— -
Question re—
Advertisement of important —— in Indian Union in Orissa Gazette. 178.
~ — in the Central P.W.D. 1055-56.
POSTS AND TELEGRAPHS—
Quelhun re—
ccumulation of Mails on Ranaghat Railway station. 493-85.
Au' mail postal envelopes. 979-80.
Complaints against Postal Staff at Garakhpur. 1773-74.
Muslim personnel of —— Department. 1226.
Post_office savings bank accounts in Pakistan. 1224-25.
Seoni Sub-Post. fice in Central Provinces. 1686-87.
8ee also “‘Talegraphs

POTAT, SHRT RAMPRASAD—
Election of —— to Standing Commiitee for Roads. 1057.
POTATO(XS)—
. Question re— .
——seed for West Bengal. 144143,
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Prodyction and consumption of —. 337-38
Production of ——. 1445-46.

PRAKASAM, SHRI T.—
Foreign Exchange Regulation (Ameundment) Bill. 359, 362.
PRESS—
Question re-—
Anti-Indian propaganda in American —. 546.
Anti-Indian propaganda in_ British and American — 9.
PRESS (SPECIAL POWERS) BILL= e
e “‘Bill(s)".
PEEVENTION OF CORRUPTION BILL—
See “Bill(s)". £

PREVENTION OF FORCIBLE AND FRAUDULENT CONVERSION OF HINDU
WOMEN B

et "Bxll(s)". =
PRICE(S)—
()nestion re—
itution of the C dities —— Board. 574-75.

Fal] in the —— of areca-nut. 1780-81. 3
Fluctuations in —— of salt. 336-37. 2
Fluctuation in supari ——. 1456.
Permission to Madras Government to raise —— of paddy. 317
—— for native and chee? coffee. 1775.76. 3
Robusta Coffee ——.

PRICE COMMITTEE—
See “Committee(s)"”.

PRIME MINISTER— i >
Question 7e ——'s address to Congress workers in New Delhi. 782
PRINCE(S)—
Question re —— Colleges 1376. ¢
PRINTING(S)—
Procedure re —— of papers laid on the table. 247-48, 702-03.
PRIVY COUNCIL—
Question 7e— 5
Jurisdiction ot the Judicial Committee of the —— to decxdo pendmu appeals. Tl
Number of cases tried by the Federal Court and —. 3
PROCUREMENT— =
Question 7¢ —

—— honures to agriculturists. 1439-40.
—— of paddy and wheat. 978-79.
PRODUCTION— .

Question re—

Government’s plan for increasing food ——. 340-41.
facreased Jute —— in India.
Tucreased —— of Coarsel‘sg.loth, 977,

!ncmued sugar ——. 5
STy d

971
-— and consnmphon of potatoes. 337.38.
—— of Arabica and Robusta coffee. 1778. '
—— of Benzol in Tndia. 1218
—— of Cement in India.
—— of consumer’s goods in Tndia. 313.
—— of Cotton in India. 959. 1 3
—— of potatoes. 1445-46.
» —— of quinine. 165, 197. €
~-— of Soda Ash. 1455, :
—— of Steel. 1425-26. ~
——- of steel in India. 660-61. >
—w—- of Virginia tobaceo. 1447. -
"ulwhon of ordnance factories for industrial —  1621-22.
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PROFITEBRING—
Question re—
—— by Australia in foodgrains. 1435.

—— by Government in the disposal of certain articles. 21
Shortage of matches and —— by vendors and middlemen. 22.

. PROJRCT(S)— 5

Question 7e—
Damodar Valley Scheme —. 95-986.
- Major irrigation ——. 407-09.

 PROMOTION(S)— -

‘ . Question re—

| = Anglo- Indlana of Loco Department promoted to Carriage and Wagon Depnrhmm of
B P:

& C. I Railway. 1784
—— of Indians in Carriage and Wagon Department of B. 358& C. 1. Railway. 1784,

Pecruitment andy—— in Imperial Secretariat Service. 1157-
PROPAGANDA—
Question re— 5
Anti-Indian —— by American film producers. 1601.02.
Anti-Indian —— by Pakistan represenuzmen abroad. 93.
datigIndian —— in American Press.
Anti-Indian —— in British and American Press. 99.
Anti-Indian —— in British and American Press re Punjab riots. 591-92.
Anti-Indian —— in TIran, 452,
Anti-Indian —— in the Middle East. 1751
Anti-Indian — in Middle Fastern Countries. 434.
PROPERTY (IES)—
* Question re—

Aultidn of evacuees —— in Pakistan. 1285-86.
Casualties and loss of —— since partition of India. 183.
Compensation for loss of —— to evacuees.
Disposal of India Office building and its contents. 170596
Evacuees' -— in Pakistan. 1283-85. >
Loss by non-muslims in Pakistan from arson and seizure of ——. 84-85.
Protection of —— and funds of educational institutions in Tahore. 194, 787-88.
Transfer of records and of non-muslim institutions in Pakistan. 1034,
Valuation of —— left over by evacuees.

PROSECUTION(8)—
uestion re— -

)JJ‘ by the AntisCorruption Department. 36.
—— by Sind Government of R. S. S. workers. 1525.

{ PROTECTION— 3 : 1

| Motion to reduce Demand for ‘Railway Bo.rd—Mm dequate provisions for saf ding
> the persan and property of passengers. 741-44.
Question re—
Measures for —— of border areas. 568-69.
and subsidy to industries.
——, subvention or subsidy to industries. 927.

PROVINCE(S)—
Question re— ‘
Contribution for the. Post-War Development. 1502
Creation of new —— on linguistic and cultural basis. 793-95. 2
Food requirements of various 932-
| Grant of subsidies to Provincial Governments for development of housing. 178-79,
326.

-

Subsidy to —— towards the cost of foodgrains.
Subvention to the —— for manure supply. 289.91.
. PROVINCIAL EXCISE—

Demand for Grant. 1343, =
PROVINCIAL INQOL\'FNCY (AMENDMENT) E”J,— 4
See “Bill(s)".
~ -PROVINCTIAL JURISDICTION BILL— E 3
See “Extra —" under “Bill{s)".
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PUBLIC HEALTH— *
Demand for Grant. 1343-47.
Question 7e— E
Grants given by Government of India for — Schemes. 181
.—— and Medical Services. 837.

PUBLIC HYGIENE—
Resolution re Rabification of the Constitution of the World Health Organisation and the
Protocol concerning the International Office of ——. 59-61, 53 -40.
PUBLIC RELATIONS—
Question 7e Officer Defence Forces. 1354.
PUBLIC WORKS DEPARTMENT, CENTRAL—
Question re posts in the ——. 1056-56.
PUBLICATION(S)—
Question re—

Twprovement in —— Division of Ministry of Information and Broadcasting. 1586.
—— of the results of Geological Survey. 69-70.

PUBLICITY— 2 e
Question re-lack of —— by Government of India in U.S,A. 1622.
PUDUKOTTAI—
Question re increase in basic ration of rice in Mysore. 1452-53.
PUGALUR— >
Question re bridge across Cauvery river at —. 315-16. ;
PUNISHMENT— - =

Question re action against officers who perpetrated atrocities and financial aids to suffersrs
during struggle for freedom. 1155,

PUNJAB—
Question re—
Anti-Indian propaganda in British and American Press re -~— riots. 591.92.
Disturbances in —— and other parts of India. 205.
Hindu and Sikh Head Constables of the —— Police. 1366 67.
Loss of railway revenues due to —— disturbances. 319.

Punjabi programmes on the All-India Radio. 1594, i
See also “East Punjab' and “West Punjab”. g ~Z

PURCHASE(S)—
Question re— ‘

Irregular —— of St&monelg 1766.
=—— of fighter planes. 1757-58.
—— of stationery stores. 1754.

PURI— Y
~ Question ¢ steppage of —— -Howrah Express Train at Jaipur and Jenspur stations. 1460,
PYRETHRUM— :
Question re use of —— as a disinfectant. 1136.
"
Q |
QUESTION(S)—
Observation by Mr. Speaker re disposal of —— and answers in th Auqyx
Supply of answers mpe—— in advance. %08-09. A Lt
Suspension of —— Hour. 835, 1583, '68% -
QUININE— J
Guestion re production of —, 165, 107, 3
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% RADHAKRISHAN, SHRI S.—

v Ministry of Education. 703.

RADIO(S)—
Question re—
Discovery of arms, e i after 15th August, 1947. 585.
< —— transmitters in the lndmn Umon 1228.

Installation of —— sets in villages. 344. ¢
Number of —— imported and broadcasting stations in India. 158.
o Station for Andhra Province. 841

#Seizure of —— transmitters by C.LD. at Jubbulpore. 1587 88:
Sce also ‘‘Broadecasting''.
RADIO, ALL-INDIA—
Question re—
—— Relays of B, B. C.. broadcasts. 1619.
Punjabi programme on the ——, Delhi. 1594.
Relay by — of B. B. C.'s mght Bulletin. 1586.
RAGHIB AHSAN, MR.—
Electfon of —- to Standing Committee for Ministry of Education. 703.
RAGHURAJ SINGH, RAI SAHIB—
Declaration under Rule 2C. 63.

Election of —— to Standing Committee for Roads. 1057.
RAID(S)—
Question re—

e Failure of the Covernment to stop tribal —— from Pakistan. 1463.
Tossedue to incursions by Pakistanis into Indian Territory. 1147.
Pakistan —— on India. 1518, 1780,

- RATLWAY(S)— 5 5 5
Bengal Assam—

Motion for adjournment re abolition of ——. 37.
Question re—

Monetary loss due to delay in retrocession of sections of —— apportioned to India
under Boundary Commission Award 694‘95

-

Remittance of station ond K : —— {o Eastern Pakistan 604.
Settlement of ‘dues of — staff hy Chief Andl(or, E B Railway, Chittagong: 695-96.
Bengal Nagpur—

Question re—
—— stations withont 11: . 1460.

Expansion : of —.
- Insufficiant mgply of wagom to ——, 1462.
> Oriyasein higher services on ——. 325, - 2 2 ~
Pilfering of wagons on ——. 1696.
Provision of cold storage wagons on —. 324. -
Release of wagons occupied by Staff in ——. 1696.
Stoppage of Puri-Howrah express train at Jn)put and Jenapur stations. 1460.
Teaching of the Telugn in High and Elementary Schools in the —— Zone. 1789.
Hombay, Baroda and Central India— = F
| Question re—
T Aqlgulndmm- of T.oco Department promoted to carriage and wagon depnr(ment of ——

Promotion of Indians in Carriage and Wagon- Department of —. 1784.
Road Transport on and G.I.P. railway bridges over the Nerbudda. 673.

East Indian--
Question re— =
Deterioration of management of 0. T. Railway and —. 332 >
Graduates as ‘B’ Grade guards on ——, during war penod 1789 3
Supph of drinking water on G.LP. rmlwav and —. 306-07.
| Eastern Bengal— z
"+ Question re— 2 3
Detention apd pilferage of goods in transit on —— at Santahar and Pnnmnpm\ in *
; + Eastern Pakistan. 788.90.
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RAILWAY (S)—contd. >

Easten Bengal—contd. -
Question re—contd. p
‘Harassment of passengefs at Parbatipur lunction on ——. 1053 A
Settlement of dues of B. A, Railway staff by Chief Auditor ——, Chittagong. 695,
Eastern Punjab—
Question re malsdministration of ——. 690.
Great Indian Peninsula— <

Question re— . ¢
Conversion of Canteens inta Indian Refreshment Rooms at Jubbulpur, Muttra, Agra
and other stations. 29. -
Road transport on B. B, & C. L and —— bridges over the Nerbudda. 673.
Supply of drinking water on —— and E. 1. Railway. 306.07. .
Jodhpur— - &
Question re discontentment among —— staff. 343.44.
Mysore—
uestion 7e extension of ——. 1451-52. “

North Western—
Quﬁsﬁm: re—

omp! re the recrui t of Diesel Engine Drivers on ——.

Division of assets of —— between India and Pakistan. 688-89.
Relative seniority of guards on —, 1790. S
Welfare Officer and their staff on ——. 2728, #

OQudh Tirhut—

Question re—

Deterioration of management of —— and E. 1. Railway. 32
I larities in foodgrai h by Senior Food Control Officer, —. 4.

New branch lines on —. 122627, i
Unsatisfactory travelling diti on ——. 1225, w
Shoranur Nilarfibur— Seai S
Question 7e rebuilding of —. 1461
Sind Gujrat—
Question re survey of —. 865,
South Indian—
Question 7e—contd.
Catering arrangements on ——. 1690-91.
TBe'.renc rlrlnem. on . 691
richur-Kollengoda— .
Qm::iion re progress in construction of ——. u = !
Election fo Central Advisory Council for ——. =
Election to Standing Finance Committee for —. 351 -
Motion re election to Central Advisory Council for — 50-58. =
Question re— ¢
~ " Accumulation of mails on Ranaghat —— station. 493.95. > : s
Action by the police and — authorities re consignments of daggers and knives in
Wi riments. 308,
king of dogs in senger compartments. .
British — pemnnerum.

Coal economy by the —. 1220.
Construction of Kanchrapara Workshops. 1200. .
Construction of * ‘Silver Arrow' train coaches. 659.60.

Construction of Tellichery-Mysore —— dine. 1696-97.

Control over —— caterers in_respect of employees’ services. 1462.

Detention of —— wagons in Pakistan. 1458.

Effect of partition between India and Pakistan, on — 318.

Electric fans in third and inter class compartments. 305-06.

Facilities to lower class —— passengers. 1-13.

Goods —— wagons and rolling stock marooned in Pakistan, 661.

‘Girow More Food’' Campaign by the —— Administration. 318.

Hardships of 3rd class —— passengers. 958-60.

Imslxgnlenmﬁon of Central Pay C ission’s dati relating to —— employess.

Tiport of Locomotives. 1218. 5

Installation of lights in carriages. 310. 3
Tist of —— caterers on E.I, O.T. and B.N. —. 32223, %

Toss of goods in tranmsit during disturbances. 963. -
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RAILWAY (S)—contd. 4 .
Question ye—contd. B

4 Loss of —— revenues due to Punjab disturbances. 319.
Manufacture of new model third, class carriages.
Nationalization of ——. 296-97.

New model passenger coaches, 1225-26.
New —— coaches. 1.
New —— lines in Bihar. 1457

< New —— lines in South India. 1227.
Non-return of wagons from Pakistan. 1227-28.
Overbridge for Amraoti —— Station. 1209-10.

3 Passenger and tonnage carrying capacity of Indian ——. 976.

~ Fay {o teachers of —— schools. 979. 2
Post-war Reconstruction of in Chota Nagpur Division, 1424.

| Project to connect Amraoti with Bombay-Nagpur main line.

Project to connect Amraoti with Narkhed by rail. 682-83.

Provision | of ~e— staff who opted for India. 1701-02.

___ carriages and coaches in possession of Military authorities. ~665-66.
—_— workﬁmps in India and Pakistan. 1457-58.
Rates policy of the ——. 1423-24
Recruitment of drivers, 1213-14.
«sRaduction in train services. 980.
Remodelling of Tellicherry Station. 1690.
Repair ‘of %ndners Station approach Road. 960.
Resumption of service hetween Morapuri and Hosur. 320.
Return of volling stock lent to Ministry of Defence. 309-10.
“Running”’ and ‘‘Working Powers” of Pakistan ——. 1688.
Running of Patna Bofie from Chaibasa instead of Jamshedpur. 1789-90.
4 Safety of —— travel. 963.64.
Scales of pay fot; teachers in
d i n OX ===y, 8q 'r *
Surreptitious removal of —— properties to Pakistan. 970.
Through passenger train from Patna to Ranchi. 1424, e
Ticketless travelling and corruption in ——. 1222.23.
Transport of —— personnel to Eastern Pakistan. 970.
Use of — line d from ibbulp station to Central Ordnance Depot,
Jubbulpore, for civil industry. 1783,
Utilization of bridges for vehicular and pedestrian traffic, 672-73.

schools.  1689.
935,

Wagons for fire-wood. 1697-86.
Wagons for transporting coal. 1219-20.
Widening of overbridge at Badnera. 960, 1792.
RAIIWAYS (AMENDMENT) BILL— y
See “Indian =" under “Bill(s)".
RAILWAY. B.OARD—
Demand for Grant. 706-20. 744.
Motion tq reduce demand for— =
2ty

More ndaﬁuate provisions for safeguarding the person and My of passengers. 74144,
Overcrowding in Trains. 706-20. .
RAILWAY BUDGET—

See  “Budget. Railways”.
RAILWAY (TRANSPORT OF GOODS) BILL—

See “Bill(s)".
RAIWALA—

Question re protest against the Military Camp at —— near Hardwar. 35.
| RAJ KANWAR, R. B. LALA—

Question re— g

’ e

=

!
B

Appointment _of India’s Ambassadors, Envoys and High Commissioners. 435-38.
Casualties and loss of property since partition of India. 183
Compensation for losses awarded to evacuees. 778.
European Officers of Imperial Services retired after political changes in Indi. - 188
E Maintenance of refugee camps in TIndia. -57. g
g Migration to and from India after partition. . 5
{ Names of States acceded to the Dominion of India. 166-67. ) 5
ber of evacuees still in Pakistan. 777-78. €Ty

Num!
« Number of I.C.S., I.P. and I.P.S. Officers serving in India. 186-87. *

‘ Y o T
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RAJ KANWAR, R. B. LALA—contd.
Question re—contd.
Payment of reparations by Germany and Japan. 435 c
Population figures of India and Pakistan. 183-85. s
Recruitment to Indian Administrative Services at the Centre aud in Provinces. 566-67.
. Refugees registered in Delhi and Kast Punjab. 776-77.
RePonal Commissioners for States in India. 583-84.
Relief and rehabilitation of refugees. .
Taking over of.gecord from the Crown Department. 1594-95.
Transfer of exhibite of Indian Museum, Calcutta.
Transfer of Imperial Libravy, Calcutta. 1595.
Transfer of National Archives to Pakistan. 1595.86. |
RAJTENDRA PRASAD, THE HONOURABLE DR.— s -
Delhi and Ajmer-Merwara Laund Development Bill. 499.
Indian Cotton Cess (Amendment) Bill. i
Motion 7¢ Food Policy of the Government of India. 1627-35, 1670-77.

RAJPUTANA—
Question re development of Civil Aviation in — and construction of aerodromes st
Ajmer. 698. .
RAMAMURTY, DR. SIR 8. V.—
Declaration under Rule 2C. 1.

Election of —— to Standing Committee for Ministry of States. 1057. o
Flection of — to Standing Committee for Ministry of Works, Mines and Power. 962.
RAMAPADASAGAR— :

Question re Damodar Valley and Machkhand projects. 1029-32.
RAMNARAYAN SINGH, SHRI—

Elestion of —— to Standing Committee for Ministry of Agriculture. 607.
“Election of —— to Standing Committee for Ministry of Health. 703.
Question re— ,

Application for jute export. 1531-32. e

Collection for Coalfield Labour Welfare Fund. 1517-18.

Contribution for the Post-War Development. 1592.

Damodar Valley and Kosi Schemes. 1524-25.

Expansion of Indian Shipping tounage. 1531

Tmport of oils and greases. 1532-38.

New railway lines in Bihar. 1457.

Possession of estate of Mr. Hari Jee of Shahbad District, Bihar in Burma. 7.

Posts in' the Central P.W.D. 1055-56. -

“Princes” Colleges. 1376. 2

Rep tation of T ional Shipping € Ttd. at the Conference of Shipping
interests in Bombay. £ -~

1530.
Running of Patna Bogie from Chaibasa instead of Jamshedpur. “1789-90.
Tin plate factories. 1453.

X

RANAGHAT— =
Question re accumulation of mails on —— railway station. 493-95. % -
RANBIR SINGH, CH.—
Electicn of — to Standing Committee for Ministry of Agriculture. 607.
Election of —— to Standing Committee for Ministry cf Relief and Rehabilitation, 982
Motion to reduce Demand for ‘Ministry of Industry and Supply’—Removal of control
over cloth, yarn end commodities other than food. 1293-86.
RANCHI— - 5
Question re through passenger train from Patna to — 1424. ’,

RANGA, PROF. N. G—
Criminal Tribes (Repeal) Bill. 1184.

Dock Workers (Regulation of Employment) Bill— -
Motion to refer to Select Committee. 521, 1525-26. ==
Election of —— to Standing Committee for Ministry of External Affairs and Common-
. wealth Relations. 607. .
Election of —— to Standing Committee for Ministry of Food. 703.

Electricity (Supply) Bill—

Motion to refer to Select Committee. 1414,
Gengral discussion of Railway Budget. 61618,
Indan Finance (Supplementary) Bill. 1383.84, 1395-96. =
indian Tariff (Second Amendment) Bill. 1729-30. -
Indian Trade Unions (Amendmantg Bill 11920, 125.
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.

RANGA, PROF. N. G.—contd. . - 5
= Industrial Finance Corpdration Bill— 2
- Motion to refer to Select Committee. 465-68. :
Motion re eleetion to Standing Finance C ittee for Railways. 498-50.

Motion to reduce Demand for—
*Cabinet’—Corruption in Government Departments. 1336 R
‘Ministry of Commerce'—Corruption in working of import and export licensing 1336.
Motion to reduce Demand for—contd. <
0 ‘Ministry of External Affairs and Commonwealth Relations’—Position of India in Inter-
national Affairs and of Indians in Commonwealth countries. 3.45, 1265.
‘Ministry of Finance’'—Economy in Central Administration.
‘Railway Board’—Overcrowding in trains. T19.
> Qeestion re—
Agreement with Tata Airways. 179899, z
A?r Services between Hydera’bad and Gannavaram and Gannavaram and Calcutta. 677
All-Indiagdrainage and ‘development plan. 1273-74. -
All-Tndia Handloom Board. 30.
All-India Industries and Labour Conference. 1032.
‘Anti-Tndian propaganda by Pakistan Representatives abroad. 93. R
Appeal against conviction ‘of Sri Borra Appala Narayana Reddi of Waltair. 24
Appointment of non-official legislators to Cabinet Sub-committees. 767-68.
- gll:nh ration in l;el:i. 0 -
ompensation to Indian Shipping Companies. B. : E 5
(‘ons]:??utiou of an Advisor; pCommitue in conhection with milk production. 667.
? Constitation of National Committee for F. A. O. 2
Construction of aerodrome at Anantapur in Rayalaseema. 677-78.
: Construction of fertiliser factories. 946-47.
| Construction of foodgrains store houses. 047-48.
Construction of Kanchrapara Workshops. 1209. =
Control over newsprint and newspapers. 1207-09.

: « oControl over railway caterers in respect of employees’ services. 1462.
Controlled foodgninu prices., 948-58. <
Court Martial of 8ri Gollakota - bral d of Peddap Fast Godavari. 3

Cow-dung Gas-plant. 931-32. s 1

Creation of new provinces on linguistic and cultural basis. 793-95.

Cultural Missions to Middle Eastern Countries. 93.

Damodar Valley and Machkhand Projects. 1029.32.

Demobilisation of the Indian Union Forces. 1335.

t Development of Civil Defence Force. 1604-05.
Development of East African Colonies. 1026-27.

Development of Industries. 928-29.

= Develd of ar Irrigation Project. 1462-63

Expenditure on ‘‘Grow More Food” Campaign. €671
Exploitation of mineral resources. 1020.

Export of jute and .~ 1758-59.
s gk s o i

various i 932-35.

= Fotmation of Indian National Trade Union ~Congress. 42526,
(Qovernment Control over mew Air Services concerns. 675-76.
| Gewernment of India’s Embassies and appointment of ambassadors and First Councillorss
$1-92.
Government scholarships to students from Africa and other conntries. 1120.24.
Grant of subsidies to Provincial Governments for development of housing. 178-79.
Immigration of Indians into Burma. 4 3
Implementation of Pay C ission’s r 179. 2
lm;oailion of controls over import and
India's help to the Viet-Nam.
T Indian Delegation to Geneva Conference on World Trade Relations. 763-64.
Indian research scholars sent jo foreign countries. X
Indianisation of the officer personnel in Government of India Departments. 1783
Industrial census in India. 1201-02.
Instajlation of radio sets in villages. 344.
Installation of Trunk Telephone Exchange at Bhadrachalam. 677.
Irrigation projects in Rayalasegma. 1028
Jute fibre from Pakistan and its production in India. 667-68.
Rack of adequate transport for coal. 321
“Maintenance of aeradromes constructed during the war. 84647
Maintenance of pedigree quality of cattle. 959. =
Manufacture of new model third class carriages. 320, o N
Measuses for building up of India’s foreign exchange resources. 57273,
5 Measures for-protection of bordgr areas. 568-69. 2

i

export. 426-27.
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RANGA, PROF. N. G.—conta.

Question re—contd.

Motor Car manufacturing factories. 1203-05.
Planning and development of Crops in India. 671.72.

+ Position of Indians in independent Ceylon. 424-25

Prevention of an eegnomic crigis in India. 170
Production and impert of salt in India since the abolition of calt duty. 678-79.
Production of cotton in India. 959.

Production of mill yarn snd cloth. 1205 07.

Production of sugarcanc and sugar. 1436:37.

- Profiteering by Australia in foodgrains. 1435.

Protection and subsidy to industries. 1286-88

Protection, subvention or subsidy to industries. 927.

Radio Station for Andhra Province. 841.

Reconstituted Food Policy Committee. 1434-35.

itment and training of Cadets at Dehra Dun. 567-68.
Removal of controls. 426, X
Removal of control on articles other than food. 69899,
of High C 's office in London. 1025-26.

Representation of India at International Conferences. 770-73.

Resumption of railway service between Morapuri and Hosur. 320.

Review of export and import licences. 1774.

Scheduled Caste scholars sent abroad. 112426 ‘
Setting up of an all-India Central Milk Board. 666.67.

State Insurance of crop and cattle. 321-22.

Status of Im'hnm under new Scheme of political reforms in Malaya. 93.

f food i 1432-34

Tobacco re-anng machines. 1693,
Trade with S, 8. R. 768-70.
Tribal ples of India. 1275-76.
Utilization of deserted army camp houses and sheds. 178

“Question (Supplementary) re—

Accession of Nizam's State to Indian Union and exodus of Muslims to the State. 563
Anti-India propaganda in American Press.

Backing reserved for currency. 1143

Bone-meal as food for milch and drlught cattle. 656,
Broadeasting Station at Bezwada

Commercial treaty with U.8.A. 1513,

Commonwealth Customs Union. 1522

Damodar Valles Schemes. 1524, - 3 o
‘Exclusion of Indians from Japanese cotton trade. 152324. -4
Export duty on riw jute by Pnk'hn Government. 1356. -
Fertilizer factory at .

Freezing of bank assets bv Pakistan Government. 1136-37.

“Geological Survey of certain Districts of the Deccan States. 68.60.

Grants-in-Aid to educational institutions in Centrally Administered Areas. 1142,
‘Grow More Food’ Campaign =
Housing scheme for industrial workers. 1513142 .
Inclusion of French Possessions in Indian Union, 783.

i of Hyderabad people and p:lsvicu into Indian territory. 1374.

India's annual cintribation to U.N.O.

ndian Coal-fields Committee. 1217.

TIndian personnel in the U.N.0. Secretariat. 1037. =
Tndo-Burma Tmmigration Order. 1042, \

Tn:srmruptiori’ 0:3 electric supply between Jangpura and Nizamuddin on the 1st December,

Legislation for providing amenities fo labour. 75
Loan by Tndia to Pakistan. 162

Major irrigation projects. .

Manufacture of ve‘,ehble ghee. 943,

Migration between Tndia and Pakistan. 77. '

Nationalization of Railways. 296.

Number of Radios imported and Broadcasting Stations in Indln 158,
Number of States acceded to the Indian Union. 159

Pakistan searches of re

Procurement bbnuses to agﬂmltnrms 1440

Production, Consumption and e\'portn tea. 787.

Produetian of Virginia tobacco.

g by Government in the dlmosal of certain articles. 21.
on of slanghter of animals. 938, =
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RANGA. PROF. N. G.—concld. i
; Question (Supplementary) re—contd.
Recruitment to Foreign Service. 433. ¥ > ;.
Recruitment to vacancies caused by division of Army between India and Pakistan.  544-45.
Re-entry of Indians in Burma. 1044, )
Refugees residing without shelter. 1528.
Salaries to Staff of Food, Textiles and Industries “Departments. 161.
a: Strength and expenditure of Tndian and Non-Tndian Army personnel. 543,
Subvention to the Provinces for manure-supply. 291. °
Supply of ammonium phosphate. 1446,
- Supply of cheap fuel and subsidized manures. 658.
S Supply of fertilising material. 3
Supply of timber from Burma., Andamans and Tndian forests. 21-22.
Treaty with His Majesty’s Government. 1042.
Use of oil-cakes and hone-meal as manure. 285.
Wardha @dncation Scheme. 1369.
] Winding up .of Disposals Directorate. 966.
i United Nations (Privileges and Tmmunities) Bill. 110-11.
RANGA RAO, RAJA SIR 8. R—
See “‘Bobili, Raja of”.
RAO, SHRI S. V. KRISHNAMURTHY—
== oElection of to Standing Committee for Ministry of External Affairs and Common-
wealth Relations. 607,
Indnstrial Finance Corporation Bill—
Motion to refer to Select Committee. 473
Question re—
Extension of Mysore Railway. 1451-52.
Fall in the price of arecanuts. 1780-81.
Fluctnation in superi prices. 1456
. . Fruit Di in arecanut. 1452,
« o Import of arecanuts. 1452, 1779-80.
{)ngrmcf in h:gic nt‘i]on of rice “in M{wre. 1452.53.
rices for native and cherry coffee. 1775-76.
Quision (Sopplesitarny et l
es plement re—
Potato :eenr for West Bengal. 1442
Production of potatoes. 1446
= RAO, SHRI V. C. KESAVA—

A

Election of — fo Standing Committee for Ministry of Education. 703.
Igl::t:?n of —— to Standing Committee for the Ministry of Labour. 796.
stion re—
. ppoi of Amhb dors, High C. issi s, ele. 454
‘F'/ Appointment of Scheduled Castes and others as Income-tax Officers durmg 1945-47.

Appointment of Scheduled Castes i i i
ppom. .-d . ‘; ﬁnndxd‘.tu trained under Bevin Scheme 776.
BG'MW_‘D_ . Sh"'h’ : B"I""h. s Cisteails £ it 1A 13042
b e Tahour Delegations to foreign i M & :
Selection of applicants for advanced studies in foreign countries. 1137-3Y.

RASHTRIYA SWAYAMSEWAK SANGH— =
Question re pi jion by Sind G of —— 13 1525,
RASUL, BEGUM AIZAZ— '

Armed Forces (Special Powers) Bill. 1746.

Damodar Valley Corporation Bill—

| Motion to refer to Select Committee. 1843-44. ¢
Election of — to Standing Commiitee for Ministry of External Affairs and Commiop-

wealth Relations. 607. -

Election of —=— to Standing Committee for Ministry of Industry and Supply. 796.

Indian Nursing Council Bill. 1472.74. ~

Motion®to reduce demand for ‘Ministry of Finance’—FEconomy in Central Administration

1239.40. :
Press (Special Powers) Bill. 270-72. .
Question re cloth ration in Delhi. 1203.
Qulestion (Supplementary) re—

Devel of Jubb

d 1216,
Expenditure on ‘Grow More Food' Campaign. 671 ! Y %
Help given to refugees by Government and private bodies. 410. r iad
S Nationalization of railways. -

2 -

a 3 > FA— J———
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Question (Snpplemenury? re—contd. . =k
Quantity of iron, steel and cement in Indian Union. 305,
Railway carriages and coaches in possession of Military authorities. 666
Recruitment to foreign service. 433.
Scheme of Special Studies. 1372. S

Resolutien re Ratification of the Constitution of the World Health Organisation and the
Protocol concerning thé International Office of Public Hygiene.

RATE(S)—

Question re —— policy of the railways. 1423-24
RATIONING—
Question re—
Cloth ration in Delhi. 1202-03. ~
Food — ‘in India. 319.
Increase in basic ration of rice in Mysore. 1452-53.
Meat —— in India. 3 =
—— of rice in Cochin State. 326-27.
BAU, SHRI N. MADHAVA—
= Election of — to Standing Committee for Ministry of Commerce 488
Extra Provincial Jurisdiction Bill— s
Motions to consider as reported by Select Committee and to circulate. 1551 52.

RAY, SHRIMATI RENUKA— 3 -
Election of —— to Central Advisory Council for railways. 351
Election of — to Standing Committee for Ministry of Labour. 706.

Indian NmngUOmmml B 1469-70.
Indian Trade Unions (Amendment) Bill. 132-33.
Motion re relief and rehabilitation of refugees. 906-07.
Question re— = e
Commonwealth Customs Tnion. 1521-22. .
Detention of railway wagons in Pakistan. 1458,

Exclusion of Indians from Japanese Cotton Trade. 1522-24. TR ’

Nationalisation of Airlines. 145860,
Raillway workshops in India and Pakistan. 1457-35.,
| Question (Supplementary) /e—
Bone-meal as food for milch and draught cattle. 656.
(reation of uew provinces on linguistic and cultural basis. 794,
Expenditure on ‘Grow More Food' Campaign. 670.
Help given to refugees by Government and private bodies. 410.
Movement of East Bengal Hindus to West Bengal 1540,

RAYALASEEMA— ; i E 2 : <
Question re— = >
Construction of aerodroms at Anantapur in ——. 677-78.
Trrization projects in ——. 1028,

RECOMMENDATION(S)—

Conventions and ——- adopted @t 28th Session of Tnternational Labour ConZerence,
Seattle—laid on the table. 1268-88. =
Question re— g

Bhore. Committee ——. 1583-85,
| Central Pay Commission ——. 1148
Implementation of —— of Coal Committee. 607
“RECONSTRUCTION— :
-~ Motion to reduce Demand for ‘Construction of New Lines—Capital and Depreciation
Fund’' —— of lines dismantled “during war—Darwha Pusad Line. 739-44.
Question 7¢ gostWar —— of railway in Chota Nagpuy Division. 1424,
RECORD(8)— -,
Question 7e— ’ %
Taking over of —— from the Crown Department. 1594-85.
RECRUITMENT(S)— g > ;
Question re—
Coniplaint 7¢ the —— of Diesel Engine Drivers on N. W. Railway. 35.

Enrolment. of depressed classes to Military Cadves. 1509,
Federal Public Service Commission. ’

Federal Public Service Commission fest for —— to permanent vacancies in the Central
< Becretériat. 23. <
—— 4nd ion. in Tmperial iat Service. 1157-58. =

pe
—— and traifing of cadets at Dehra Dun. 567-68
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Question re—contd.

to All India Services, 851.52. .

of drivers. 1213-14.

of Income-tax Officers. 1618,

of refugees for Military training. 1584,

of soldiers from Almora District, 1158.

to foreigh service. 432-34.

to Indian Administrative Services at the Centre and in Provinees. 566-67.

e

Selection for —— to army.
Treaty with Nepal r¢ — of Gurkhas, 137576, *
REDDI, SRI BORRA APPALA NARAYANA-— g
Question re appeal against conviction of —— of Waltair. 34.
REPDIAR, SRI R. VANKATASUBBA—

Question re—
Control over Metropolitan Bishops and Clergy in India. 35.
Retired eEuropean 1.C.S. Officers employed in Indian States and Zamindaries. 56.
Shortage of Matches in New Delhi.

REFORM(S)—
Question 7e sjatus of Indians under the new scheme of political — in Malaya. 83.
=~ RKREFRESHMENT ROOM(S)— :
Question re ion of into Indian —— at Jubbulpur, Muttra, Agra and other
stations. 29.
* REFUGEE(S)—
Motion for adjournment re plight of —— from Western Pakistan. 37.

Motion re mlinf and rehabilitation of ——. 855-86, 891—823. =2

= Agraunelﬂ between India and Pakistan to feed —. 434.
Agreement between Prime Ministers of India and Pakistan re discontinuance of searches
of —. 10506, 1790,
Allotment. of vacant, l!:litu‘yhﬂldﬁto-—*— 1598.
Attack on non-Muslim —, 1517
Entry of —— into the United Provinces. 1762.

Evacuation of non-Muslim —— from Western Pakistan. 83.84.

Evacuation of —— from Jhelum (West Punjab). 1516.

Expenditure on —— camps and number of persons awaiting transfer to india. 803l
Help given to —— by Government and private bodies. 409-12. -

Homes for —— widows and children. 1034-36,

—— kKilled in Bharatpur State. 1762.

Rehabilitation of —— in the Indian States. 57.

Maintenance

of —— camps in India. 456-57.
g‘k“ht;m o!h“ = i- Mﬂllms- 79u'q.mmg

ecrui —— for 1564,
~— registered in Delhi aad “];31, Punjab. 776-77.
+—— residing without shelter. 1526-30. =
—— travelling by sea. 1044. 3
Rehabilitation of —— from Pakistan. 63-67, 1032-34. :
Rehabilitation of —— Vaidyas. 1368, 3

Rehabilitation of rural ‘population nmcng —. 1760,

Rehabilitation of West Punjab 1

Relief and rehabilitation of ——.

Rescue of abducted Hindu and Sikh \vomen from West Punjab and rehabilitation of

Searchas of . 1285
Transport of —, 962-63. 3
Wages to — workers at Kurukshetra. 1779,
West Pakistan — in U.P. 1760.

See also “Evacuee(s)'.

Se: also “Non-Muslim(s)™".

REGIONAL COMMISSIONER(S)— ; 3
563.84.
REGISTRATION OF FOREIGNERS ACT— 5 : .
See ““Act(s)". e
o .
.
A SO RS Memerlo o
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REHABILITATION—
Quesfion ye—
—— of refugees from Pakistan. 63-67, 1032-34.
—— of refugees in the Indian States. 1756-57.
——— of refugee Vaidyas. 1368, 1779
—— of rural population among the refugees. 1760.
—— of West Punjah refugees. 1760-61.

Relief and —— of xefugees. 457.
Rescue of abducted Hindu and- Sikh women from West Punjab and --- of refugees.
102-03. 5

é &
RELATIONS WITH INDIAN STATES—

Demand - for Grant. 1350. -
RELAY (8)— =

Question re—
A. I. R. —— of B. B. C. Broadcasts. 1618,
—— by All India Radio of B. B. C.’s night balletin. 1586. r

RELIEF—
Question re—

Help given to refugees by Government and private bodies. 40812
—— and rehabilitation of refugees. 457.

RELIEF AND REHABILITATION—
Motion ze —— of refugees. 856-86, 891-823.

RELIEF AND "REHABILITATION, MINISTRY OF—
Demand for Grant. 1345.

»

Election to Standing Committee for the ——. 981-82.
REMITTANCE(S)—
Question 76 —— from French Indo-China to India. 103(4.
REMOUNTS— A
Question re Directorate for —— and Veterinary Services. 1134 35.
RENT CONTROL BILL—
See “Delhi and Ajmer-Merwara ——'' under *‘Bill(s)".

RENT CONTROL (AMENDMENT) BILL—

See “Delhi and Ajmer-Merwara ——'* under ‘Bill(s)”.
REORGANISATION—

Question re —— Committee for the Departwent oi Fuod and Agricuiture. 341.

REPARATIONS—

Question re payment of —- by Germany and Japan. 435.
REPATRIATION—

—— of Indians from Germany. 102.

REPEALING AND AMENDING BILL— P
See “Bill(s)". S T L
REPORT(8)— ~ =
Question re—
—— of Industrial panels, 1426
——— of National Cadet Corps Committee. 200. ~
—— on working of office of Economic Adyisor to Government of India, 97-96.

— - of Indian Government delegates to 20th Session of I Labour Conf
Montreal—laid on the fable. ' :

REPRESENTATIVE(S)—
Question re—
Appoi of Ambassag Agents-General and ——. 45455,
Appointment of officials for countries outside India. 1765-72.
Representation of India at International Co’ferencea. 770-73.

REQUISITION AND EVICTION BIfilse
See “Delhi Premises —'* under “‘Bill(s)"". ;
REQUISITIONED LAND (CONTINUANCE OF POWERS) BILL—

_ See- "'Big B
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| - REQUISITIONING—
Question re— ) -
—— by the army of buildings and bungalows in Bombay City. 1785-09.

—— of lands by District Magistrate, Agra.

RESCUE—
Question re —— of abducted Hindu and Sikh women from West Punjab and rehu\nhuunl
of refugees. 102-03.
RESEARCH— .
Question re—
Education and —— institutions in India, 1593,
Fisheries -and —— Institute. 975,
Indian —— Scholars sent to foreign countries. 569-72,

—— in India’s History, Political Thought and Philosphy. 1129-30.
S__ in scientific agriculture. 328.
eme for study and —— in Atomic Energ:. 576-78.
Scientific —— into Ayurveda system of medicine, 1108-10.
» Umversltv.wcholmshlp for Leprosy ——. 575.
RESEARCH FUND ASSOCIATION, INDIAN— s
Election to Governing Body of ——. 1086-57.
Motion 7e election to the Govermng Body of —. 235.
RESERVE—
*~ dJuestion re¢ backing reserved for currency. 1143-44.

~ RESERVE BANK—

See ““Bank(s)”.
RESERVE BANK OF INDIA (AMENDMENT) BILL— r
See “Bill(s)".
RESERVE BANK OF INDIA (SECOND AMENDMENT) BILL—
! e: See “Bill(s)". .
| RESETLLEMENT AND DEVELOPMENT—
Demaud for Grant. 1349, : <
RESOLUTION— &

e
Amelioration of the dition of ‘Scheduled t dopted as ded. 830-34, 1058-9%
Appointinent, of. Statutory Law Revision Committee—Withdrawn. 1100-08.

Central Road Fund and Standing Committee for Roads. 236-86, s o
Indian States (Protection Against Disaffectionj Act—Not moved. 1108.

Organisation of a National Militia—Withdrawn. 796-830.

Ratification of the Constitution of World Health Umamsauun and the Protocol concermng

S rhe International Office of Public Hygiene. 50-61,
P Scientifie’ research into Ayurveda system of medxune——“: hdra\kn 1108-10,
[ Trmmng of personnel for a National Mercantile Marine. 1110-13.,.
¢ RESOURCES—
. Quesgion 7e exploitation of mineral ——. 405-07.
X RETIREMENT— 3
See ‘‘Superannuation’’. <
BETRENCHMENT(S)—
Question re—
—— in General Headquarters. 1794-95.
—— on South Indian Railway. 691.
.
REVENUE(S)— 5
{ Question re loss of Bailway —— due to Punjab disturbances, 319, e
RICE— .

Question re—
Jmport of —. 969.
Increase in basic ration of —— in Mysore. 1452.53,
Ratiohing of —— in Cochin State. 326-27.
—— and wheat purchased from outside India, 977-78.

—— deficit in Madras Province. 297. >
Reizure of —— by the Dutch Government. '778.79,
RIDLEY, MR —

o Question 7¢ sale of Indian medicines in Mauritius and protest agagnst state

re adoption of French names by InduAns 22.23, Ul 2 ‘:“‘“

: -
2 .

{ e
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ROADS— .
Election to Standing uommmee for—: 1056-57.
Motion re election to S g Co for —.
ROADS—contd.
Quesuon re— S el
Re of Badnera station approac 2
—Em-:ranspon on B, B. & 8 1. and G P, Railway bridges over the Nerbudda
- 673,
Resolution re Central —= Fund -and Standing Committee for —. 236-46.
ROLLING STOCK— :
Question re— :
Goods Railway wagons and —— marooned in Pakistan. 661.
Return of —— lent to Ministry of Defence. 308-10.

ROUF, SYED ABDUR—

Election of —— to the Standing Committee for Ministry of Agriculture. 607.

RUBBER (PRODUCTION AND MARKETING) BILL—
See “Bill(s)”.
RULE(S)—

Notification re

Notification r¢ —— framed under the Motor Vehicles Act—laid on the table.

RULING(S)—
See “Speaker, Mr.”.
RUSSIA—

Question re—
Negotiation for import of foodgrains from Soviet Union. 688
Trade with U.S.8.R. 768-70.

2 : §
SAFE DEPOSIT VAULT(8)—

framed under the Indian Aircraft Act, 1834—laid on the table,
40, 345-19.

Motion for adjournment re Valuables of Non-Muslims in Lahore —. 495 96.
SAHAI, SHRI RAM— :

Code of Criminal Procedure (Amendment) Bill. 1184.

Election of —— to the Standing Committee for Ministry of Agriculture. 607.

Election of —— to Standing Committee for the Ministry of Inf and s

206.

Indian Penal Code (Amendment) Bill. 1186,

Motion re election to Central Advisory Council for Railways. 55.
Pharmacy

Motion to zefer to Select Committee. 1823-24.
Question re—

Cattle for agricultural purposes, 1450-51.
Compulsory Education m India. 1589-90.
Encouragment of Cottage Industry. 1451
Expenditure on Education. 15%0.

Position of National Flags vis-a-vis Flags of the Rulers. 207.
Scheme of Special Studies. 1370-73.
Wardha Education Schame 1360«70

Question h cattle. 936.

Resolution re. Amalmrxtwn of the condmon of Scheduled Castes. 1086 90.
- SAHARANPUR—

Question re aviation Training School at ——. 1685.

SAHAY, SHRI JADUBANS—

Indian Trade Unions (Amendment) Bill. 135-36.

Question re—
Abolition of Zamindari System. 684.
Grants to Provinces for ‘Grow More Food’ Campaign. 693.
India's Embassies abroad. 458.

Number of Radios imported and Broadcasting Stations in India. 158.

Pokicy re grant of arms licences.

Post-War reconstruction of railways in C'hota. Nagpur Division. 1424,
Scholars sent to Foreign Countries.

Thropgh passenger train from Patna to B.mc

1424
Question {Supplementary) re expenditure on ‘Grow More Food‘ Campaign.

669-70.

O



B R e e = e T N
: - . g

INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 113

SAHU, SHRI LAKSHMINARAYAN— e T 3
e Election of —— to Central Advisory Board of ‘Archaeology. 1229.
v G 1 di jon of G 1 Budget. 94.
Indian Finance (Supplementary) Bill. 1381-82.
Question re—
Advertisement of important posts in Indian Union in Orissa Gazette. 180.
Appoi of Oriya Admini ive Officer in the Central Excise. 176-77. .
Appointment of Oriyas in Federal Court Office. 430. |
Appointment of Oriyas to Central Services. 181.
Archaeological sites in Orissa and Eastern States Agency. 1155-86. ’
Expenditure on buildings in leprosy institutions. 575. 2
« Tmpl ion of the dati of All-India Leprosy Workers' Conference held
L ‘Wardha. 575.

Tmport of Motor Cars and trucks. 1691-95.~
Income from sale of opium in Orissa. s
Nilgris antiquities in the Museum for Vulkerkimdo, Berlin. 847.
Oriyas in Hegher Services on B. N. Railway. 5 .
provision of Cold Storage wagons on B. N. Railway. 324
Recommendation, re Control of Leprosy by all-India Leprosy Workers' Conference h#ld
at Wardha. 842
Representation of Orissa in the Central Board of Revenues. 567.
o Separate Radio Station for Orissa. 177.
= &Stay in India of Mr. Satchell—a South African White. 1530.
Subsidy to Orissa for dealing.with leprosy. 841-42,
Suit against Government for illegal sale of salt belonging to Sumandi Salt Factory.
« 683
University scholarship for leprosy research. 575.
Vandalism of Konarak temple in Orissa. 1619.
SAKSENA, PROF. SHIBBAN LAL—
Armed Forces (Special Powers) Bill. 1746, 1816. -
O Damodar Valley Corporation Bill— -
~ Motion w'rezr to Belect, Committee. 1838-30.
Election of —— to All-India Council for Technical Education. 1544,
Election of —— to Standing Committee for Ministry of Labour. 796. b
Election of —— to Stauding Committee for Ministry of Relief and Rehabilitation. 862
Electricity (Supply) Bill—
Motion to refer to Select Committee. 1397, 1402-07, 1466.
Foreign Exchange Regulation (Amendment) Bill. 361-62.
Tndian Finance (Supplementary) Bill. 1385-87.
Tndian Tariff (Second Amendment) Bill. 1728-29. .
Indian Trade Unions (Amendment) Bill. 119, 128-29, 133-35, 14245, 247-52.
Industrial Finance Corporation Bill—

e Motion to-refer to Select Committee. 473-74.
Motion re—
Election to Standing Finance Committee. 46. -

Food policy of the Government of India. 1676.
Motion 4to re}inxcednemmd for— ; ~ .
‘Migistry of Industry and Supply'—Removal of control over cloth, yarn commoditi
other ‘than food, 1306, 1313, 1314, : e i
‘Ofdinary Working Bxp Administration’—Question of . effici and
corruption. 727-30. d
‘Ordinary Working Expenses—Miscellaneous Expenses'—Economy. 727-30.

Question re—
Azad Hind Bank in Burma. 1772.73.
Complaints against postal staff at Gorakhpur. 1773.74. - s

Defence Savings Bank deposits. 1773,
Detention of aeroplanes by Pakistan authorities. 1280.
Return of the money deposited by I.N.A. soldiers. 1777,
Sale of land by Delhi Improvement Trust. 1379,
Question (Supplementary) re—
Accession of Nizam's State to Indian Union and exodus of Muslims to the State *564.
~ All-Tnd% Drainage and Development Plan. 1274, -
Amount collected under the Business Profits Tax. 172,
Appointments of Governors, Amb di and High C issioners. 785, >
Collection for Coalfield Labour Welfare Fund. 1518,
Commonywealth Customs Union. .

3 Consumption of petrol. 962. :
Control of Khandsari Sugar and Gur. 1428-39. . il
Cultivatign of land. 926. RN
Y < - ‘
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SAKSENA, PROF. SHIBBAN LAL—contd.
Question (Supplementary) re—contd. %,
Detention and pliferage of goods in transit on E. L. Railway at Santahar and Parbati- - 5
pur in Eastern Pakistan. 3
Development of Indian Mercantile Marine. 765,
Employment™of schotars returned from abroad. 1118,
Evacuation of Hindus. lrom N.W.F. Province. 1520.
Facilities to lower class railway passengers, 1212,
Grants-in-aid to Educational Institutions in Centrally Administered Areas. 1141,
‘Grow More Food and Fodder' Campaign. 1445.
‘Grow More Food' Campaign, 5
Handling of exports and imports by Indian Mercantile Marine, 766.
Hindustan Aircraft Factory. 143i. !
Homes for refugee widows and children. 1036.
Housing scheme for industrial workers. 1514,
Tmyport of foodstuffs. 307.
Income-fax and super-tax payable in the financial year 1946:47. 174. -
Indian Coal Fields Committee, 1217.
Tndo-Burma Immigration Order. 1042, -
Industrial Census in India. 1202.
Legislation for providing amenities to Lnbox;rg. 5.
Manat =l i 1129,

of agr o
Manufacture of vegetable ghee. 942 ==
Measures for building up of India’s foreign exchange resources. 573

Nationalization of Railways.

Pakistan’s export levy on Jute. 1378.

Pakistan searches of refugees. 1279,

Production of mill varn and cloth. 1207,

Production of steel. 1426.

Production of sugarcane and sugar. 1437.

Recruitment to vacancies caused by division of Army between India and Pakistan. 54 o
Re-entry of Indians in Burma, 1 2
Refugees residing without shelter. 1529,

Return of rolling stock lent to Ministry of Defence. 309.

Safety of Railway travel. 964. 4

Scheduled Caste scholars sent abroad. 1126, .
Statements by India’s Ambassadors on Kashmir and Junagadh. 1040.

Strength and expenditure of Indian and Non-Indian army personnel, 543,

Treaty with Nepal 7¢ recruitment of Glurkhas. 1376.

Resolution re— Eope S
Amelioration of the condition ot Scheduled Castes. 105970, - e
isation of a National Militia. . e == ,

© Workmen's State Insurance Bill— (e o
Motion to refer w0 Select Committee. 511-13,
* SAKSENA, SHRI MOHAN TLATL—
Delhi and Ajmer-Merwara Rent Contorl (Amendment) Bill— !
Mctions to consider and to refer to Select Commitiee. 367, 377. -~ - (
Dentists Bill— 3 ~ oA
Motion to refer to Select Committee. 531.
Election of —— to Central Advisory Board of Education 1229, |
Election of —— to Standing Eoml'nit.tee for Roads. 1057, *

Hindu Inter-Caste Marriag g g and Validating Bill. 1187, “
Industrial Finance Corporation Bill— : ‘
Motion to refer to Select Committee. 482, ¢ J
* Motion 7e Relief and Rehabilitation of refugees. 907-10.

Motion to reduce Demand for— =
‘Mimstry of Industry and Supply’—Removal of control over cloth, yarn anrd commo-
dities other than food. 1265-69, 1308, 1310, 131&1‘ 1315,

! 7 =

‘Oramary Working Exj Admnis of flici 4
. corruption. 737-38. i 7o
‘Urdinary Working E —Miscell E '—Fconomy, 737-3% X
Nomination of — fo ittee on Petitions. 1463, 22
STATUS-» - 1
Sgreement. with Tata Airways. 1708-89. * -
Agricaltural Tnsurance in Ingia. A =, L

Amount advanced to Pakistan Government. 1589,

Agmual Grant to Aligarh University. 193-94,

-Anticindian propaganda in Tran. 452

Appointment of Indian Trade Commissioners. 448.50. -

|
|
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SAKSENA, SHRI MOHAN LAL—contd.
Question re—contd.
Development of Civil Aviation in India. 333.
Establisl of Develop Board. 97. : .
Evacuees’ property in Pakistan. 1285.
Expenditure on Delegations sent to U.N.O. 774.75.
Formation of Indian People’s Famine Trust. 332.33.
Government servants opting for Pakistan.
Grant of political pensions. 774, 1158-60.
Grant of subsidy for import of’rémins. 329.31,
Import and export licences. 1763,
ImpMvement of telephone service in Delhi. 683,
Indian Embassies abroad. 5
Indian Supply Mission in London. 448,
Licences to Ajr Transport Companies in India, 333 36.
Non-return of wagons from Pakistan. 1227.28
Pakistan's export duty on jute. 1602.
Protection of property and Funds of educational institutions at Lahore 194, 787 88.
Report on working of Office of Economic Adviser to Government of India 97:98
Scarcity of salt, 1687.
= ~Sglection of Amb 1 High C issi Consuls, ete. 97.
Trade Agents appointed by Interim Government. 1751-52.
Various agreements between India and Pakistan. 451-52.
Work of Indian Delegation to World Trade Conference in Geneva. 98.
Working of Board of Technical Education. 19596,
Question (Supplementary) re—
All India Handloom Board. 930.
Committee on indi us system of medicine. 168,
. Evacuation of Hindus and Sikhs from Sind. 791,
Rvaeuation of Hindus from N.W.F. Province. 1520, -
Export duty on raw jute by Pakistan Government. 1358, &
Facilities to lower d’as railway 1213, =
Food requir«m:nt:‘ of \’niolnl Pbo < A
Interruption of electric ply between J: and Nizamuddin on the T Ihcem
ber, 1947. 1543, S5z i
Motor Car Mannfacturing Factories, 1204,
Movement, of East Bengal Hindus to West Bengdl. 1541,
Pakistan's export levy on jute. 1377-78.
Production of Mill yarn and cloth. 1206-07.
Production of Virginia Tobacco. 1447,
s Rehabilitation of Refugees from Pakistan. 67, -
4"‘ Removal of articles from Pakistan. 1281,
Trade with U.S.8.R. 769.
+ Winding up of Disposals Directorate. 966,
SALARY(IES)— ¥ = ¥
N Questionre to staff of Food, Textiles and Indusiries Departments. 160-62.
SALARIES OF MINISTERS BILI—

See “Bill(s)”. "
S_ALE = 2 4
. Qlll?“:c"tl::y." sulll against Covernment for illegal —— of salt belonging to Sumandi Sult £S
1 SALT-

4 Question. re— x
1 Abolition of —— Department. 66,
Issue of licences for production of ——, 337,
Fluctuations in prices of ——, 336.37,
%”:oudcuy.of T in provinces, 324, :
uction gnd import of —— and expenditure on —— Department. 6%
+ Production and import of —— in Indpl.ae since the abolition'nf —_ d:?v; 70(}75 78
4 Programme for development of —— mdustry. 336, =
- 7 as a Cottage Industry. 1454,
Scarcitg of ——. 1687.
Seurces for manufacture of —— in Tndia.
S‘g;a against Government for

- 325.26. ~ z

4 illegal sale of — belonging to Synandf - 3 ay e

| SALT ACT— = .
Sex “Central Exciges and —" pnder “Act(s)”. = :

= g s
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SAMANTA, SHRI SATISH CHANDRA— :
Election of —— to Standing Committee for Ministry of Food. T703.
Question re—

Action against officers who perpetrated atrocities and financial aids to sufferers duving
struggle for freedom. 1156.
Citizenship of Pakistan gnd Indian Union. 1052-53.
Decontrol of foodstuffs. 1443.
Deyelopment of nome and cottage industries.
Educational facilities and Welfare arrangements for Indian students abroad. 1151-54.
‘Grow More Food and Fodder' Campaign. 1443-45.
igher medical training for Indian. students abroad. 1150, i
Landing of Pakistan planes within Indian Dominicn. 1367-68. &
Legislation for welfare of agricultural labourers. 1753-54. 7
Pilfering of wagons on B. N. Railway.
Recruitment of Income tax Officers. 1618. 5
Status of Pakistan citizens in India and vice wversa. 1622.
Ticketless travelling and corruption in railways. 1222-23.
SANATORIUM—
Question re Tuberculosis Bacillus Hospitals and Sanatoria. 1605-17.

SANCTION— ——
Question re —— for Capital Issues. 165-66.

SANGAMESHWAR—

Question re develop of —— Irrigation Project. 1462-63. -

SANTAHAR— ‘
Question re  detention and pilferage of éoods in tramsit on E. B. Railway at — and

Parbatipur in Bastern Pakistan. 788-90.

SANTHANAM, SHRI K.— ) B
Armed Forces (Special Powers) Bill. 1745, 1749, %
Damodar Valley Corporation Bill—

Motion to refer to Select Committee. 1845-47.
Dock Workers (Regulation of Employment) Bill—
Motion to refer to Select Committee. 526-27.
Election of —— to Court of Umiversity of Delhi. 1160.
Elf‘c};i_an of —— to Standing Corunittee for Miuistry of Transport (other than Roads).
5

Election of —— to Standing Finance C ittee for Railways. 36L.
Extra Provincial Jurisdiction Bill— C %

foti to ider as rep: ’m Committee and to circulate. 1547. .
Federal Court (Enlargement of Jurisdiction) Bill. 71617, 1722, 1724. -
Foreign Excl Regulation (A d Yy Bill. 35! .

Tncome-tax and Business Profits Tax (Amendment) Bill. 110092, 1195, 1197,

Indian Nursing Council Bill. 1075-76, 1482-83, 1455-87.

Tndian Tariff (Second Amendment) Bill. 1728, -

Indian Trade Unions (Amendment) Bill— ~ 2
Consideration of clauses. 11819, 122-27, 131, 143.

Industrial Finance Corporation Bill—
Motion to refer to Select Committee. 463-65.

Motion re— - \
Election to Central Advisory Council for Railways. 55. 3
Tlection to Standing Finance Committee for Railways. 48.
Fool Policy of the Government of India. 1664 66.

Motion to reduce Demand for— _ {

- et’—Corruption in Government Departments. 1335.

“Ministry of Commerce’—Corrupiton in working of import and export licensing, 1335,
“Ministry of Finance'—Economy in Central Administration. 1232-36.
‘Ministry of Industry and Supply’—Removal of control over cloth, yarn and commoditios
onsher '.lmvl‘\’ food. s =
‘Ordinary Working Expenses—Administration’—Question .of econom, e ies

- ot:?irmpt.iouv.‘7 12}25, by etcibol g
‘Ordina; orking Exy iscall E '—E s P

Press (Spocial Powers) Bill. 353, 355. SEE Rag

Provincial Insolvency Amendment) Bill, 40.

Qudstion re— e

7 Air agreements with foreign countries. 1686, /
Amount collected under the Business Profits Tax. 17172,
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SANTHANAM, SHRI K.—contd. 1

Question re—contd. ‘
Aviation Training School at Saharanpur. 1685.
Collection of Business Profits Tax in India and Pakistan. 173.
Commercial treaty with U.S.A. 151213,
Constitution of the Commodities Prices Board.- 574-75.
Conversion of Hindus and Sikhs in West Punjab and N.W.F.P. 453. .
Currency arrangements between India and Pakistan. 174,
Deterioration of Telegraph services. ©88.
Division of assests and liabilities between India and Pakistan. 174-75.
Division of Defence Forces and equipment between India and Pakistan. 580.
Effect of partition between India and Pakistan on Railway. 318,
Evacsation of Hindus and Sikhs from West Punjab and N.W.F.P. 453.
Exemption to bers of . Consti A bly from provisions of Arms Act. 1800,
Expansion of Indian Shipping in coastal trade. 1512.
Export_duty on raw jute by Pakistan Government. 1358
Extension of ®ndian Air Lines to foreign countries. 1686.
Fertilizer Factory at Sindri. 1426-29.
Food rationing in India 319,
Formation of Planning Commission tor India. 453.
Freight paid on foodstufis imported. 3

o <Hindustan Aircraft Factory. 1429-31.

Trirakad Dam Project. 5
Housing Scheme for industrial workers. 1513-14.
I ion_of dati of Coal Committee. 697

3mport of maize. 968.

Import of rice. 969.

Import of wheat, 968-69.

Income-tax and Super-tax payable in the financial year 1946-47. 173-74.

India-B Air Service. )

{:ov of Railway revenues due to Punjab disturbances. 319.

Cumber of British Officers in Indian Army ou 15th November, 1947. 580.

Ngb_;{ of States acceded to Indian Union having Legislatures and vesponsible Ministers
Opening of Indian Milit Academy at Poona. 580.
Overseag scholarships to Indian 4-2‘2‘.“““' 1588

ta

Production of steel. 1425-26.

Proposed anti-Indian Immigration Legislation by Fiji Government. 778.

Provision of accommodation to Government Servants in Delhi. 90.

R dati Ameri Technical Mission. 1214-15.

4 Recommendations of Foodgrains Committee. 320,
Report: of Hindu Law Codification Committee, 453.
Report of Industrial Panels, 1426,
Seattle Conference Conventions. 1037.
Strength and cost of Indian Jmbassies and High Commiissioners’ Offices abroad. 88-8%
Surveysof Sind-Gujrat Railway. 965. ’ .
Tranefer of telephone equipment from India to Pakistan. 688,
Utilization of Ordnance factories for Industrial production. 1621-22.
Valuation of property left over by evacuees.
Winding up of Disposals Directorate. 966-67.

Question (Supplementary) re—
All-Tndia Handloom Bogrd. 930.
Appeals-from the High Courls in India. 7L
Backing rveserved for currency. 1144, .
Bone-Meal as food for milch and draught cattle. 656.
Damodar Valley and Kosi Schemes. 1525,
Development of Indian Mercantile Marine, 765.
Development of Industries. .
Electric fans in Third and Inter Class Compartments. 305.
Empl t of schol d from abroad. /]
G ’s plan to Indian shipping trade. 422,
Homes for refugee widows and children.
Import of locomotives. 1218-19. .
Indian Caalfields Committee. 1217
Indian research scholars sent to foreign countries. 572.
Indo-Burma Tmmigration Order. 1042.
Industrial Census in_ India. 1202. z
Industriglization of India. 682. L e
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SANTHANAM, SHRI K.—concld.
Question (Suyp]ement.ary) re—contd.
Loan by India to Pakistan. 162.
Measures for building up of India’s foreign exchange resources, 572-73.
Number of evacuees still in Pakistan. 778.
Fakistan badges for Scheduled Castes and harassment of Hindu Evacuees in Bengal.

.74,
Pakistan searches of refugees. 1278.
Protection and subsidy to industries. 1287.
Publication of the results of Geological Survey. T70.
Quantity of iron, steel and cement in Indian Union. 303.
Recrmtment of drivers. 1214,
ion of High Ce issioner's Office in London. 1026. =
Salanes to staff of Foed Textile and Industries Departments. 161
Students evacuated from West Punjab. 1045. 2
Supply of cheap fuel and subsidized manures. 659,
Supply of fertilising material. 293, =
Request by —— for two clear days’ nctice of notices coming up for discussion in the
Assembly. 1541-42.
Resolnhon re—

ification of the Constitution of the World Health Organization and the Protocol con-
cerning the International Office of Public Hygiene. 533,
Training of personnel for a National Mercantile Marine. 111011, e

United Nations (Privileges and Immunities) Bill. 109, 112, 113,
SANYAL, MR. SASANKA SEKHAR—

Question re conversion of canteens into Indian refreshment rooms at Jubbulpur, Mutira,
Agra and other stations,
SATCHELL, MR.—
Question 7e stay in India of —— a South African thte. 1539.

SAVINGS— &
Question r¢ re-orientation of Small —— Scheme. 1587. %
SAVINGS BANE—
Question re Defence —— Deposits. 1773,
SCHEDULE—

Authenticated —— of Expenditure from 15th August, 1947 to 3lst March, ;948— laid on
the table, 1826-28.

SCHEDULED CASTE(S)—

Question 7e— e ]

Appombmunt of —— ind cthers as Income-tas ggic\rrs during 1946-47. 581.
of — mih‘, nnder Bevin Scheme. 776,

Education of ——. -28.
Enrolment of —— to Military Cadets 1588,
Pakistani badges for —— and harassment of Hindu evacnees in ‘Bengal. 773-74.
—— scholars sent abroad. 26.
Supplementary Education Grant for —. 160304,
Welfare of backward classes,

Resolution 7¢ Amelioration of the conditfon of ——. 830-34, 1058 99.

SCHEMES— =

Question re—
Post-War Development ——.
of Special Studies. 1370 7.

SCHOLAR(S)— - y
Question re— -
Employment of —— returned from abroad. 111519, - =
Indian Research —— sent to foreign countries, 563.72.
Names and Castes of scholarship-holders sent abroad. 8552,
Scheduled Caste —— sent abroad. 1124-26.
—— sent to Foreign Countries, 84546. s

Selection of applicants for advanced studies in foreign countries, 1
See also “‘Student(s)". 5 S o
SCHOLARSHIP(8)— - =
Qureshon Te— =

—— to studenis from Africa and other countries. 1120.24.
_ Oversess — (b Indian students. 1588, *

>
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SCHOLARSHIP (8)—contd.
Question re—contd. 3 *
—— and Fellowships for Indians. 1277. ¥
—— for Indians in Commonwealth Couutries. 1622.

Statement re —— awarded for studies abroad. 852.
SCHOOL(S)——
Qneuuon re— | 2
Pay of teachers of Railway ——. 979. =
Scale of Pay for Teachers in Rallway ——.. 1689
Teaching of Telugu in High and Elementary —— in the I. N. Railway Zome. 1789.
SCIENCE, INDIAN INSTITUTE OF—
Election to Council of ——, Bangalore. 1056-57.
Motio® re election to Council of the ——, Bangalore, 234-35.
Question re dispasal of Secientific qupmenf 1689-90.
SCRAP—

Question r¢ disPosal of certain serviceable aeroplanes as —. 1796-97.
SEARCHES—

Agreement between Prime Ministers of Indm and Pzkisian regarding discontinuance of
105-06, 1790-92. ¥

o« Question re—

Pakistan —— of refugees 1278-79,
of Muslim passengers. 1602.
—— &F refugees. 1286

SEATTLE—
Conventions and Recommendations nélsogted at 28th Session of International Labour Con-
ference, —— laid on the table. 1288-80.

—— Conference Conventions. 1037.
SECRETARIAT, CENTRAL--
Question re—
Federal g;hlu. Service € ission Test for i t to p vacancies in the

Racm}i.mem and promotion in Tmperial Secretaviat Service. 1157.58. -
SECRETARY OF STATE— . ’
Question 7e 's Serviees. 1359-66.
SECURITY COUNCIL BILLo-
_ See. “United Nations — under “Bill(s) . .

Question #& Potate —— for West Bengal, 144133
SEI'RCTION—
Questiongre
SEN, DB. P. K
Election of —> to Standing Committee for Ministry of Health. 703.
Election of to Standing Committee for Ministry of Law. 5
SEN, SHRI PRAFULLA CHANDRA—

of applicants for advanced. studies in foreign countries. 1137 30. : ”

_ Election of —- to Standing Committee for Ministry of Communications. 606.

Election of —— to Standing Commities for the Ministry of Works. Mines and Power

Motion re Food policy of the Governmentof India. 1650,
Question re—

Changes in personnel in the Central Stationery Office, Calcutta. 1755.
Inl\'estma!lou into the conduct of officers working in Central Stationery Office, Cacrifa

Trregular® purchases of stationery. 1756
Potato seed for West Bengal. 1441-43.
Pmremsn f paddy and wheat. 976.79, =
Purahase of stalion stores. 1754, Y

Rice apd wheat purchased from omtside Tudia. 977.78.

Statistics regarding wr’dncunn of foodgrains. 978, ]
Strikes in Cotton Mills, 1754, 2 >
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BENIORITY— -
Ql;m,ion re relative —— of Guards on N. W. Railway. 1780.

SEONI— ¥ N
Question r¢ —— Sub-Post Ofhice in Central Provinces. 1686-87.

SERVICE(S)—
Question re— L. .

Appointment of Oriyas to Cantral 1181,

Recognition of Diplomas, Degrees and Certificates of National Institutions for Govern
560.

SETH, SHRI DAMOBAR SWARUP— 3 ¢ W

ment ——,
Recruitment for all-India ——. 851-52.
Relaxation of age limits for political sufferers entering Clovernment ——. 1593
Secretary of State’s ——. {’:69»6(7. :
Eléction of — to Standing Committee for Ministry of Agriculture. 607.
uestion re—

Auction of evacuees’ property in Pakistan. 1285.86. o :
Delayed delivery of letters and telegrams. 1450

Diversion of petrol wagons to Pakistan. 1445,

Graduates as ‘B’ Grade Guards on E. I Railway, during war period. 1789,

Haaling déwn of National Flag hoisted on I'E.M.E. Workshon, Agra. 1147.

Hindu and Sikh Head Constables of the Punjab Police, 1366-67. e
Increased jute production in India. 1450. "

Muslim personnel of Posts and Telegraphs Department. 1226,

New model passenger coaches. 122526, 5

Pay to teachers of Railway schools. 979. -
Proteut against the Mlhtnrv Camp at Raiwala near Hurdwur 35.

Re-employment of 1.N.A. ‘personnel. 1592, i
r&tlon in gmw'-h of Indian spirituous mduurv due to irvegularities in ‘excise
Siege of erpllt and Kotli towns by raiders. 1367. = .

Steel, iron and cement for United Provinces. 1226 =

Unsatisfactory travelling conditions «n O. T. Railway. 1225,
SHAH, MAHARAJKUMAR BALENDU—
Delhi Premises (Requisition and Eviction) Bill. 1501,

SHAH, PROF. K. T.—
Electwn of —— to Court of University of Delhi. 1160.

Election of — to Sundlng Commitiee for Ministry of Education. 703,

Election of — to § g Finance C 350-51. . " ‘
-Eh(tmm,y (Snpply) mu_ by i

Motion to refer to Select Committee. 1408-09. E . |

Industrial meu Bill— = ot

Motion to refer to. Select Committee. 456-61.

Foreign Exch Regulations (Amendment) Bill. 360, |
SHAH, SHRI CHUNILAL P.— :
" Election of —— to Standing Conunittee for Ministry of Labour. 796. -

SHAIKH, MR. ABDUL KADAR MOHAMMAD— 5 :

E];gginn of —— to Standing Committee for Ministry of Information and Broadeasting. :
EHAMSHER JANG, KUNWAR—

Election of — to Stamlmg Committee for Ministry of Communications. 606,

Question re—

Central Institute of Fruit Technology in Delhi. 1449, ‘

Fruit Products Control Order 1946. 1448.49.

Ineligibility of V.C.0s. to Civilian Gazetted Posts. 1603.

Rehabilitation of refugees in the Iandian States. 1756-57,

Signing of Instrument of Accession by States. 1156, ’
BHARMA, PANDIT BALKRISHNA--
. Armed Forces (Special Powers) Bill. 1735, 1738-40,
" Election of —— to Standing Commitiee for Minisiry of Home Affuirs. 704. -

Elec"&:n of —— to Standing Committee for Ministry of Informnhon and Broadcnstmg.

Election of — to Standing Finance Committee for Railways. 351
General discussion of Railway Budget. 62831

M;t;lon ior dj . re to decontrol sugar and consequent ise in prices,
" Matn re Food policy of the Government of India. 1635-37, 1674.

L = n bl sl
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SHARMA, PANDIT BALKRISHNA—contd. :
Motion to reduce Demand for ‘Ministry of Industry and Supply’—Rmnovnl of centrol
"3 over cloth, yarn and commodities other than food. 1310.
r « Press (Special Powers) Bill 70.
Question ¢ National Museum and libvary for India, 1597-98.
Question (Supplementary) re—
Consumption of petrol. 962.
Control of khandsari sugar and gur. 1438 oy
Cow-dung Gas-plant. 931 .
Development of Industries. 929,
Dishonouring the Indian Union Klag. 157,
¥vacuation of Hindus from N:WLF. Province. 1520.
1 ixsmgﬁon to Members-of Constituent Assembly from provisions of Arms .Act. 180v.
Mynufacture of Vegetable Ghee. 3
Measures for protection of border areas. 665,
Quantity of iron, steel and cement in Indian Union. 303.
Rehabilitation of refugees from Pakistan. 65. -
Resolution 7& organisation of a National Militia. 81112, 817.

SHASTRI, PANDIT HIRALAL—

Election of —— to Standing Committee for Miristry of Education. 703.
- Election of —— to Standing Committee for Ministry of States. 1057

-
SHASTRI, SHRT ALGU RAI—

Question re—
= Attack on non-Muslim refugees. 1517
Disallowance of entry of Indians into Burma. 1516,
Evacuation of refugees from Jhelum (West Punjab) 1516
India's Embassies abroad. 1514-16.
Rehabilitation of refugec Vaidyas. 1366, 1779.
Workmen's State Insurance Bill—
Motion to refer to Select Committee. 508-11.

SHASTRI, SHRI HARTHAR NATH—
Deck Workers (Regulation of Employment) Bill—
~ Motion to refer to Select Commruee. 52223
Flection of —— to Standing Committee for Ministry of Labour. 796.

Indian Trade Unions (Amendment) Bill. 252-54.
" Question (Suppl tary) re ion of Indian National Trade Union Congress. 425.
e

Workmen’s State Insurance Bill—
Motion to refer to Select Committee, 486-80.

! SBTPP‘ING—-\ P
Question re—
Compensation to Indian — ies. 768.
¥ Detention of ship by Pakistan authorities. 1277-78.
* EXpansion of Indian — in coastal trade. 1512,
Expansion of Indian —— tonnage. 1531.
Government’s plan to encourage Indian —— Trade. 422. «
India’s coastal and overseas trade. 3 .
Representation of TInternational —— Company Ltd. at tshe Conference of — Interest

at Bombay. 1530.
See also ‘‘Mercantile Marine™.

SHIPPING BILL—
See *-Confrol of —'* under “Bill(s)”. -
SHIPPING (AMENDMENT) BILL—
See “Iadian Merchant ——"' under “Bill(s)".
: SHORANUR-NILAMBUR RATLWAY—
a Seq “Bailway(s)"". 7
g SHORTAGE— 3 »
- Question_re paucity of salf in provinces. 324. .
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SIDHWA, MR. R. K—

Damodar Valley Corporation Bill—
Motion to refer to Select Committee. 1839-40.
Delhi and Ajmer-Merwara Rent Control (Amendment) Bill—
Motions to consider and te refer to Select Committee, 375 77.
Delhi Premises (Requmxtwn and Eviction) Bill. 1505.
Dentists Bill—
Mounu to refer to Selzcti Com!mttee 5311;)—‘](31
Motion to reler ‘to Select Committee. 523.25.
Election of —— to Central Advisory Council for Railways. 351,
Election of —— to Standing Committee for Ministry of Food~ 703.
Electricity (Supply) Bill— r
Motion to refer to Select Committee. 1409-12, 1415,
Foreign Exchange Regulation (Amendment) Bill. 357.
General discussion of Railway Budget. 623- =
Income-tax and Business Profits Tax (Ameudmem) Bill  1196. .
Indian Nursing Council Bill. 1470-72.
Indian Trade Unions (Amendment) Biil. 12425, 129, 136.37, 254 58.
Motion re—

Election of — to Ccntral Adyisory Council for R«ml»\uy& 57. B
Election of — to S Finance C for 49.

~-Food policy of the Government of India. 1658-50.

Motion to reduce Demand for ‘Ministry of Industry and Supph '——Removal of controk
ovep cloth, yarn and commodities other than food. 1289.92, 1295, 1308. -

Question re—

Anti-India propaganda in Ametican Press. 546"
Baumning of Indian Union Flag by Hyderabad State. 164.
Booking of dogs in passenger cumputmenu
British personnel in service of (xuvernmenl of India. 838-39. e
Closing of S C TS,
Construction of Silver Arrow Train (onches 559-60.
Consumplmn of petrol. -62.
sent for pr of foodgrains from abroad. 684-85.

Disposal of certain serviceable acroplanes as scra 97.
Disposals articles disposed of on credit system. 79394
Division of assets and liabilities between India and Pakistan. 547.49.
Division of loan between India and Pakistan. 841,
hrndwnmon of carruption and black-marketing, 547 S

dit on India and Pakistan. 2 .
Expemht,ure on reft camps and number of persons “muhg transfer to India. 8081
Expenditure on o, iron, sfeel and other Control Departments. 685 86.
Future of All India Concerns in view of India's Division. 422.23.
Government, employees opting to serve India. 163
Government's plan to eneourage Indian Shipping trade. 422
Import of foodstuffs. 307.4 %
Installation of lights in railway cavviages. 310.
Loan by India to Pakisian. 162.63,
Loss of goods in transit during disturbances. 963.
Migration hetweeii Indin and Pakistan., 76-79.
Names of States acceded to the Indian Dominion. 164-65.
National Militia for defence of India and her Lorders 549.
New railway coaches.
Nuamber and evacuation of emplovees in Pakisian opting io serve Indna 545,
Poisonous Burma Beans imported into Madras. 685,
Policy of Government of India re migration of population. 79 80. %
Post- War - Development. Scheres.
Private planes oolnmandeemd for Kuhmlr defence. 1221-22. &
Provision of to' the ploy of Government of India. 81
Provision of railway stafi who opted for India. 1701.02.
Railway carringes and coaches in possession of military authorities. 665.66.
Report re working of Municipal Committees in Delhi Province, 1137, - ~
Return of rolling stock lent to Ministry of Defence. =
Safety of railway travel, 963.64.
Salaries to staff of Food, Textiles and Industries Departments 16062.
Survey g‘ Sind-Gajrat B,n!wnv 965.

o
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SIDHWA, MR. R. K.—contd. s .

Question re—contd. { |
3 Transfer of Central Government employees from Pakistan to Indm 842-43.
Transport of refugees. ~

: Transport service in New Delhi and Old Delhi. 311, = : &
Unauthorised possession of modern ¥ surrepti btained from British and
American Forces. >
United Nations Orgamnuon Charter. 1046-48.
Question (Supplementary) re—
- Cloth ration in Delbi. 1203.
Decamping of an armed gang from the General Headguarterf Hutments with ammunition..

nis-in-aid to educational institutions in Centrally Administered Aveas. 1140. -
4 ?p given fo refugees by (overnment and private bodies, 411,
}lmdustan Aireraft Factos 1431.
Import of locomotives. I 8,
Manufactur® of vegetable ghee. 943
Motor Car manufacturing factories. 1204,
Production, import and allotment of mill cloth. 300
Recruitment and training of Csdols at Dehra Dun. 568.
Recruitment of - drivers.
Subsidising food imports. 1455—34
Supply of drinking water in G. I. P. and E. I. Railways. 306.
Winding up of Disposals Directorate. 967.
Workmen's State Insurance Bill—
~ Motion to refer to Select Committee. 500-93.
SIKH—
Question 7¢ Hindu and —— Head Constables of the Punjab Police. 1366-67.
See ‘also ‘‘Evacuee(s)”.
- Sce also ‘“‘Refugee(s)”.
SILVER ARROW— =
Question 7e construction of ——— Train Coaches. 659-60.

* -

SIND—
Question re—
Evacuation of Hindus and Sikhs from -
Prosecution by —— Government of R.S
Re}gzase of Muslim Communal riot conviets by Government of West Punjab and —-
7
y SI\D(vLJRXP RAILWAY—
‘Railway(s)".
3 Question 7e fertilizer factory at —. 142620
SINGHANIA, SIR PADAMPAT— >
Election of to Standing Committee for Ministry of Commerce,

498,
“Motion“o reduce Demand for “Ministry of Industry and Supply’—Removal of Control over
clot}, yarn and commodities other than foud. 1205-97.

L SINGHJT, BAHADUR,; RAJA SARDAR (OF KHETBI)—

Election of —— to Standmg Committee® for Ministry of Communications. 606.
SINHA, SHRT DIP NARAYAN—= -
Qlleahon re—
Appointment of India’s Tigh C i and Aml d 86.
Observation by India’s High Commissioner in Canada re Tndia remaining m the Brilisis
Commontwealth. 3
Payment of toll for crossing Sonepar bridge. 314.
Provision of Ladies’ Waiting Room and water at Hajipur Station. 314 %
SINHA, SHRI RAMESHWAR PRASAD— A
tstlun o=

Control*8f foodstuffs. 972,
Development of agriculture. 972, =
X New Vranch lines on O, T. Railway. 1226-27. .
Questjon (Supplememarﬂ io— ]
diture on “Grow More Food Campaign”. 942.

— S M’;Jox Irvigation Projects. 408, - ' .
ummn between India and Pakistan. 2 ol
»  Productian, import and allotment of mill e.lou: 301 ol e
.
= = - - -
Ser ) & = S
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SINHA, SHRI SATYANARAYAN—

Election of — to Sl.andmg Committee for Ministry of Commerce. 498. %
Election of — to § g Finance C for railways. 351
Motion re— -

Election to Court of Unlversity of Delhi. 1703,

Election to- Standing Comimittee for Ministry of Food. 1703
Pharmacy Bill—

Motion to refer to Select Corimittee. 1824,

SIROHI—

Question re levy of tax by "—— State on visitors to Dilwara Temple at Mount Abu. 33l.
SITARAMAYYA, DR. B. PATTABHI—

Dentists Bill— E (

Motion to refer to Select Committee. 530-31.

Election of —— to Governing Body of Indian Research Fund Association. 1057.

Election of —— to Standing Committee for Ministry of Commerce. 498,

Eleetion of —— Standing Committee for Ministry of States. 1057.

Foreigners (Amendment) Bill.
Indian Nursing Council Bill. 147677,
Indian Penal Code and the Code of Criminal Procedure (Amendment) Bill—
Motions to refer to Select Committee and to circulate. 1177-80,
Indian Trade Unions (Amendment) Bill. 137-38, 144, t coN
Industrial Finance Corporation Bill—
Motion to refer to Select Committee. 300-91.
Motion re Relief and Rehabilitation of refugees. 867-68.
Motion to reduce Demand for—
‘Cabinet'—Ce in Dep it ?
“Ministry of Commerce’. —-Corrnphon in worl ot 1m¥vﬂ, and export licensing. 1336.
‘Ministry of Industry and Supply —Remnv&l control over cloth, yarn and commodities
other than food. 1307, = o
‘Railway Board'—Over-crowding in trains. 708-12, %
Pharmacy Bill—
Motion to refer to Select Commitiee. 1822-23.
Procedure 7¢ printing of papers laid on the table. 702
- Question re auction of evacuees’ property in Pakistan. 1286.
Question (Supplementary) re—
Evacuees' property in Pakistan. 1285.
‘Grow More Food Campaign’. 289.
Disposals’ articles disposed of on credit system. 1794,
Loan by India to Pakistan. 162. 3 ¥
Major Irngunon Projects. 408. ‘
Refugees residing without shelter. 1530,
Rehabilitation og Refugees from Pakistan. 66.
Salaries to staff of Food, Texmes and Industries Departments. 162. . ‘
Request re pri of D and S laid on the table. 247.
Request, for supply of copies of the Electricity (Supply) Bill in advance. 704 r |
Resolution 7¢ organisation of a National Militia. 75’684» 829-30.
Workmen's State Insurance Bill—
Motion to refer to Select Committee. 516-17.

SLAUGHTER— .
Question re— i
- Prohibition of —— of animals. 937-38, o2 :
—— of Cattle. 936-37. 1
SMUGGLING— |

Question re—
—— of arms and ammunition from C.0.D., Jubbulpore. 1147.
—— of arms and ammunition out of Goa, 1032,
BOAP—
Queshon re— o
“— Factories in West Bengal. 1454.
Sepply of Soda Caustic to Cotton Mills and All India —— Makers Association” 692.
SODA ASH— >
Question re—
Distrikution oi-causlac soda, ——, etc. to Provinces. 601-92,
~ Production of —.
Suppty of —— to glass mmnflctuuﬂ. 693,
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SOLDIERS—
Question re— =
Recruitment of —— from Almora District. 1158.
Return of money deposits by LN.A. —. 1777,
SONDHI, SHRI BIKRAMLAL— .

Election of —— to Smndmg Committee for Ministiy o( Indns'.ry and Supply. 795,
Election of —— to 8 g Finance C:
SONEPUR— %
Question 7e p: t of toll for ing — Bridge. 314,
SOUYH AFRICA—

Motion for adjournment re voting in the U.N.O. on South African Question. 596.
Question re stay in India of Mr. Satchell a South African White.

Statement en —. 1308-09.
SOUTH INDIA—
Question re—
New railway line in ——, 1227. ‘
- Reprinting of Epigraphia Indica and South Indian Inscriptions. 207.
SOUTH INDIAN RAILWAY—
See “‘Railway(s)".
#0VIET UNION—
See “Russia’.
SPEAKER,; MR. (THE HONOURABLE MR. G. V. MAVALANKAR)—
%, Amendments—Observation by the Honourable Speaker that it is perfectly compefent for a
+ ~member to make whatever suggestions he may have to make, even though no amendment
has been moved. 3 -
Attendance—Observation by the H ble Speaker on the obj taken by Mr. Nazir-
nddin Ahmad to the new pmhcs of signing of Attend Regi by Memb 67980.
Bill(s)— =
Observation by the E ble Spealer re i ion of Bills pending in the Legislau'o
Assembly. 3&41.
On a point of order being raised on the motion for the itution of Select C i
on Indian Army and the Indian Air Force (Amendment) Bill, the Honourable Speaker
ruled that as the Bill was referred to Select Committee by the previous Legislapare,
and this House has succeeded the previous House, the motion was in order. 107.
‘%ﬁn Grants—Honourable Members, according to established convention, are not
to make remarks about the e\pu\d:tme incurred on the administiation of the

Constituent Assembly (on the Legislative and Constitution making sides) which 1s entirely
the reaponublhty of the Honourable President. 1235

Election of and to the H » G. V. Mavalankar on his election
as®Speaker. 1-4.
Mdtions—Observation' by the H ble Speaker on Shri K. Santh s request for two

clear days' notice of motions coming up for discussions in the Asumhly 1541-42.
Motions for Adjournment—Observation by the Honourable Speaker that an ad;oummenl.
motion does not necessarily mean that it is censure motion. .

Papers laid on the table—Observation by the «H ble Speaker re printing of papers

laid on the table. 247-48, 7m-05.
Questions and Answers— B
In allowing, supplementaries on bhn'ed Questions Nos. 655 and 656 of the 6th December,
1947, hich answers were given earlier along with Starred Question No, 638,
ker allowed i 'y questi to be put as these questions were uot

formalf put earlier. 1
(Jlga'rsahen by the Honomble Speaker r¢ supply of answers to quemuns in advance.

On 3.point of drder being raised whether the Hononrable Shri l\r V. Gndgﬂ could refer
to the reply given to a question in the old the ruled ,
that he was entitled to do so. 769. .

Speeches—

'Oblenauon by the Honourable Speaker rding reading of writt

Oblj:m o sd'em Sp regarding of written speeches in the
rvation by the Honourable Speaker suggesting that in ordnt to iscussi

ga:a' any amendment or motion Gcfvm\mu;‘tge “:5 2 g

d state their case in® th® beginning,
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SPIRIT(S)—
antﬁon re retardation in growth of Indian spirituous industry due to lrregumnnes o
excise regulations. 1148,
SRINIVASAN, SHRI M. A—

Election of —— to Standing Committee for Ministry of Commerce 1703
SRI PRAKAXSA, SHRI— =
Question (Supplementary) re surplus military stores. 2L =
STAFF— -
Question re— N
Di among Jodh Railway ——. 343.44. , 1
Salaries to —— of Food, Textiles nud Induatues Departments. 160-62,

See also ““Employee(s)”".
STAFF OFFICER(S)—

Question re Indian —— in offices of Eagineer-in- Chlef of General chdqmnler: and Chief

Engineers of Commands. 34.

STAMPS—

Demand for Grant. 1343,
STANDARDIZATION—

Question 7¢ —— of railway equipment. 935.
STANDING COMMITTEE(S)— -~

See “Committee(s)”. = 3
STANDING FINANCE COMMITTEE—

See “Committee(s)"”. <3
STANDSTILL AGREEMENT(8)— |

Instrument of Accession by Indian States and Govemur7 General's acceptance thereof aud

of —— by the States—copies laid on the table.
—— with H E.H. the Nizam of Hyderabad. 887-91.

STATE(S)—

Instrument of Accession by Indian —— and Governor General's acceptance thereof and of
standstill agreement by the — w%eu laid on the table. 208-17.

Question re— -
;\dmlmstmuon of Western IndnnthT-, 1591.
nstrument of Aaceumn W —— -
Names of —— acceded of India. 157, y
Number of —. madeﬂ to Indmn Unlo'n having Leglsl.\tuus and resp sousible Miniseies

580-81.
Position of National Flags vis-a-vis flags of the Rulers. 207.
Regional Commissioners for — in India. 583-84. 2 ”
Rehabilitation of refugees in Indian —. 1756-57.
Retired European LC.S. Officers employed in Indian —— and Zamindaries. 5.
Signing of Instrument of Aecession by —. 11
— “acceded to Pakistan and India's relstions with — not joining either of the
Dominions. 562-63.
—— with and without responsible Govammenu 853.
~ Resolution 7« Indian —— (Protection against Disuffection) Act. 1108

STATES, MINISTRY OF—

Demand for Grant. 1346,

Election to Standing Commitice for ——. 1056.57.
STATE INSURANCE BILL— =

See “Workmen's ——"' under “Bill(s)”, ~n
- STATEMENT(S)— =

Procedure 7e _printing of decuments and —— —laid on tire luble 247-48, 702-03. =
Question 76 —— on events in Kashmir. 562 e

STATHSMAN— b
‘
|

Question ¢ Punjab Newsletter published in Calcutta —— of £8th September, 1941 re 3
Pakistan talk of fomfymg border. 8283,
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. STATIONEKY— D :
Question re— /
F Changes in personnel in Central —— Office, Calcutta. 1755, :
Investigation into the conduct of —— Officer working in Central —— Office, Calcutta.
1755, - .
Irregular purchase of —.

Purchase of stores. 1754 .
*  STATIONERY AND PRINTING—

Demand for Grant. 1349,
) STATISTICS—

» QueRion 7¢ —— regarding production of foodgrains, 978, &
STATUS—
Question 7e of Pakistan citizens in India and vice versa. 1622,
STEEL— :
Question 7¢—
. Expenditare on textile, iron, —— and ot‘her control Utpallmellt,b 6b5-86,
Production of in India. 660-61, 142
» w (uantity of iron, ——, and cement in Iudmn Union. 601-06‘
» iron and’ cement for United Provinces. 1226,
Supply of —— to Jaumathormi: Group of Newspapers, Bowbay. 97576
STERLING BALANCE(S)—
Allotment releaesd from —— to Pakistagn. 849.50. 5
Release of Sterling Assets. 848
STORAGE— ~
B Qugstion re—

*  Accommodation for storage of icudgiains. %330,
Constraction of foodgrains store \Ixoum 947-45,
STRIKES--
Question re
STUDENT(S)—

Question re—
Education of

in Cotton Mills. 1754

Indian —— abroad. 551-62.
ilities and welfgre arrang
vaining for Indian —— &

s for Indian —— abroad, 115154

4 1150.
A i experts for training of —— in ludis. 1119-20,
z for — in H)dmuhad Bmtc 1621.
Overseas scholarships to Indian ——.

1588
evacuated from West Punjab. 1044-45
e See als? ““Scholar(s)"".
STUDY(IES)—
Question re— s
Scheme of special —. 1370.73. =
~ Selection of applicants for advancer - in foreign eountries, 1137-39.
-~ SUBRAHMANYAM, DR. V.— =

g Election of —— to Standing Comuiittee for Munistry of Health. 703
Election of —= to Standing «Committee for Roads.  1057.
| General discussion of General Budget. 1015-16, )
Indian Trade Unions (Amendment) Biil, 141, i
{ Question re—

Bridge across Cauvery River at Pugalur. 315-16.
Committee on mdlgenaun system of medicine.  167-68.
Grants fer maintenance of National xgbwayx 317,
Maintenance of ‘‘National Highways',
Prodaction of mill yarn and cloth, 12)6 >
INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DERATES
Qnuﬁon (Supplementary) re—
Fxpenditure on ‘Grow More Food* Campmgn 671,
Fsrhhnr factory at Sindri. 1428
Manufackure of vegetable ghee. 943, :
L Motor Car manufacturing factory. 1204, E
-

= - ——r——————
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SUBRAHMANAYADM, SHRI C.— e
Election of —— to Standing Committee for Ministry of Industry nnd Supply 795.
Election of —— to Standing Committee for Miuistry of Labour. E
General discussion of General Budget. 1006-07.

Question (Supplementary)” re—
Consumption of petrol.
Food requirements of various provinces. 935.

SUBSIDY (IES)— .

Question re—
Grant of —— for unport. oi grams. 32931,
Grant of — to P for Develop of Housi 178-79.
Proteclion and — to mdusmea 1286-88. i
Protection, subvention or —— to industries. 927, 2
Subsidising food imports. 1432-34. F
—— to Orissa for dealing with leprosy _sAL42,

"

SUBVENTION—
Question re —— to the Provincgs for manure supply. 289-9L
SUGAR—

Motion for adjournment re— =
Annonncemenl to decontrcl —— and consequent rise in prices. 981. ~
of Inlia of U. P .Government's deal with All India

by
— Syndlcate Luckuaw‘ 1799,

Question re— : -

Cloth and —— supplied to Onm States. 1461.

Control of Khandsari —— and Gur. 1437-30.

Increase in —— quota of Cochin State. 327.

Increased —— production. 1439,

Irregular supply of wheat and —— rations in Ajmer and Beawar. 697-98. 3 “

Manufacture of —— by Centrifugal Open Plant System.

Production of sugarcane and ——. 1436-37.

SUGAR (TEMPORARY EXCISE DUTY) BILL—
See “Bill(s)”.

SUGARCANE— ;
Question re production of —— and sugar. 1436-37.

SUIT-—= S S
Q\ud.mn re —— against Government for illegal db of salt bdﬁngfing to Smmmd:‘?ﬁ*

: !
SUKHDEV, SETH— 41

Question re— =
Accommodation for storage of foodgrains. 29.30. o i 24
Complaint re the recruitment of Diesal Engine Drivers on N.\W. Railway. 36.

" Relative seniority of Guards on N.W. Railway. 1760.
Welfare Officers and their staff on N.W. Railway. 27 28.

SUNDER LALL, SHRI-— ol :

Election of —— to Standing Committee for Ministry of Health. 703. . r
lection of —— o Standing Committee for Ministry of Tramsport (other than Roads).

SUPERANNUATION—

Question re— I
European Officers of [mperial Services retired afler ypolitical changes in India. 188. !
Retired European 1.C.S. Officers employed in Indian Stales and Zamindaries. 56. |

SUPERANNUATION ALLOWANCES AND PENSIONS— 5 ,I

Demand - for Grant. 1349. - l

- J

SUPER_WAX— . ;
* See TTax(es)”. = &
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SUPPLY MISSION, INDIAN—
Question r¢ —— in London. 448,
SUPREME COMMAND— -
Question re— 2 .
Closing of -—— Headquarters. 840,
E-ubhthieu;‘:: Joint T aod Bouudary Force. 583+
Number ¢ ranks Indian Army Offi d th Supr
i et ey y cers and the place of Supreme Commander

SUBPLUS— 3
*_ Question ¢ —— Military Stores. 21. p -~
SURVER— +
Question 76 —— of Sind-Gujrat Railway. 965,
SUBVEY OF INDIA—
Demand for Grant. 1386,
SWAMINADHAN, SHRIMATI AMMU—

Election of to Central Adviory Council for Railways. 351.
, Blection of —— to Standing Commi for Ministry of Education. 703.
-
L
TANGANYIKA—
3 Q!ias)l'ion Te dification of Immigration Bills by G of Kenya, Uganda and —
TAPTI—

an 7e utilisatfon of Narbudda, —— and Mahanadi rivers for Multi-Purpose Scheme.
UARIFF (AMENDMENT) BILL— : :

See “Indian ——" under “Bill(s)".
TARIFF (SECOND AMENDMENT) BILL— .

See “Indian —' under “Bill(s)".
TATA AIRWAYS— >

don 7e agreement, with ——. 1798-99.
7‘% _

" Question re—
A ¢

llected under the Busi Profits ——, " 171.72.
& Apﬁointmanb of Scheduled Castes and others as Income-tax Officers during 1946-47. 58t
Col 3.

oction of Business Profits —— in India and Pakistan. 17,
Evasion of payment of Income-tax. 193
1 tax and Super-tax payable in the fi ial year 1946-47. 173.74.
Recruitment of Income-tax Officers. 1618, .
Steps to detect income-tax evasions. 1620.
. Taxation Eunquiry Committee. 849, 1367.
See also “Duty”.
! See also “Levy". 5 -
| - TAXES ON INCOME INCLUDING CORPORATION TAX—
Demand for Grant. 1343, >
TAXATION ON INCOME (INVESTIGATION COMMISSION) BILL—
‘ See “Bill{s)"ee
i TAXAK, CHAUDHRI NIHAL SINGH— 5
! Election 'of —— to Court of University of Delhi. 1160, 2 2
TEA— . .

Q - .
= uction, Consumption and export of ——. 786-87. S~
Revival of India -L Rmﬁcﬁio':) Act. 196-97. e =

— o "".M.\-—:
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TEACHER(S)— o o
Queation re— =
Pay to —— of Railway schools. €78.
Beales of !’ay for — in“Railway schools. 1689.
TECHN!C;\]‘ EDUCATION—
See *‘Education’.
TECHNICAL MISSION—

Question re- recomimendations of -American —. 1214-15.
TECHNICIANS—
Question .7e Indian Technical Officers in Defence Forces. 199.
TEK CHAND, DR. BAKSHI— f
Election of —= to Court of University of Delhi. 1160.
Election of — to Standing Committee for Ministry of Law. 865.
Election of —— to Standing Committee for Ministry of Relief and Rehalilitution. &2

Federal Court (Enlargement of Jurisdiction) Bill. 1717-19.
Question (Supplementary) re—
Evacuation of Hindus from N.W.F. Province. 1510.
Migration between India and Pakistan. 78
Refugees residing without shelter. 152628

TELEGRAM (S}— =
Question re—
Delayed delivery of leiters and —. 1450. =
Delayed delivery of lettess, — and Air Mails. 665 .
Late delivery of postal letters and —. 315. R o
TELEGRAPH(S)—
Question re— -
Deterioration of —— Services. 688 ¢

Manufacture of telegraphic equipment in India. 312
8ee also “‘Posts and —".

TELEPHONE(S)—
Question re— ’
Improvement, of —— services in Delhi. 683.
« Installation of Trunk —— exchange in Bhadrachalam. 67T7.
Manufacture of — parts in India. 312, T
Transfer of —— equipment from India to Pakistan. 688, R LSTATs
TELLICHERY— i T R e
ion re—

Construction of —— Mysore Railway line. 1686.97. =
Remodelling of —— Station. 1680.

TELUGU— o
Question re teaching of —— in High and Elementary Scheols in Bengal-Nagpur Railway
Zone. 1789,

TEMPLE—

Question re vandalism of Kcnarak —— in Orissa, 1616, E
TENANT(S)—

Question re oppression of —— jn Istimrari Aveas. 698. =
TENDER(S)—

Statements 7¢ —— not sccepted by the India Store Department, London—aid on the
tabla. 348 The 3

TEBRRITORIAL AND POLITICAL PENSIONS—
Demand for Grant. 1349
TEXTILE(S}—

/

~s

re—

Expenditure on ——, iron, steel and other control departments. 685-86. =
!{\;:l by Pakistan to exchange food for —. 1463,

Salasics to staff of Food, —— and Industries Departments. 160-62

THEFT—* 3
\aesticn r¢ —— from Jubbulpur and other Ordmance Depots. 182,
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* TIMBER— .
- Question re supply of — from Burng, Andamans and Indian forests. 21.22. .
TIN— +
Question ré —— plate factories. 1453. &
TITLE(S)— .
Question 7¢ abolition of the —— “His Excellency’’ used by, Indian Governors. 103
l TOBACCO—
Question re—
P Import of —— 1447.45.
Production of Virginie — 1447,
—— drying machines. 1683.
TOLL— r
Qnaat-ion 7e payment of —— for crossing Sonepur bridge. 314
TRAFFIC—~
a5 Quauon re utilization of railwey bridges for vehicular snd pedesmnn — BT273.
TRADE—
Qnuﬁon re—
\ppomt-mon!. of Indisn —- Commissioners. 448-50.

Expansion of Indian Shipping in coastal ——. 1512,
Government's plan to encourage Indian shippingy—. 422.
Indisn &u to Geneva Conferencé on World —— Relations. 98, 763-63.
s éndm s euml and overseas —— 780
* Japanese Cotton —  1522-24.
~— Agents appointed by Interim Government. 1751-52.
agreement with foreign countries. 1754,
> _—k‘:’f"’xgssn.ugnmm World — Conf G %, TE64.
ndian n to World —— Conference in Geneva. , T
TRADE UNJONE—
Formation of Indian National — Congress. 425-25.

TRADE UNIONS (AMENDMENT) BILL—

¢ See “Indian ——' under “‘Bill(s)".
"WG WITH THE ENEMY (CONTINUANCE OF EMERGENCY PROVISIONS)
- A
See “Bill(s)™.
- TRAINAS)—
" See *Railwayls)”.
TRAINING—
Qnestion re— .
| Ad\anud —_— for porwnnel of Urunance factories. 1353-54.
| of Scheduled Caste idates trained under Bevin Scheme. T76.
i Avumn —— Sechool at Baharanpur. 1685,
Compulsory military —— to youngmen. 113334

Education in Army, Navy and Air Forces. 101.63. 5

Tmport of foreign experts for training of students in India. 1118-20.

Recruitment and —— of Cadets at Dehra Dun 567-€8.

—— of Home Guards. 847-48.

—— of youngmen in Government of India Departments, 181, W
Buoln“on r¢ —— of personnel for a National Mercantile Marins. 1110-13.

| TRANSFER(S}—
I Qmsﬁon re—
i — of Central Government employees from Pakistan to India. 3424:5

= —__ 'of exhibits of Indis Museum, Calentta. 1596. o
s - —_ of National Archives to Pakistan. 1505.96. Pl

o f records and property of non-Muslim xmitnuommhkuun. W.\-' -*

),.__,__-————"'— =
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TRANSMITTER(S)— e = —
e “Radio(s)”. : ;
.
TRANSPORT— > R
Question re—. ~ =
Kuos service between Amraoti and -Badnera. 1698-99.
for coal. 321.

—— of railway personnel to Eastern Pakistan. 970.
—— of refugees. 962-63.
—— service in New Delhi and Old Delhi. 311.

TRANSPORT, MINISTRY OF—

Demand for Grant. 1345, «

Election to Standing Committee for —— (other than Roads). 1056-57.
TRAVANCORE—

Question re increase in basic ration of rice in Mysore. 14624’:5. =
TRAVEL— =

Question re unsatisfactory travelling conditions on O. T. Railway. 1225.
TREATY—

Question 7¢ —— with His Majesty’s Government. 1042,

TRIBAL AREAS—
Demand for Grant. 1346. . . -
< Wi T
TRIBE(S)— 2 e
Question re— 4 .
Criminal —— in Ajmer-Merwara. 28-29, i
Invasion of Kashmir by Frontur tribesmen. 779-80. z
Tribal peoples of India. 1275.76. .
TRIBES (AMENDMENT) BILL— :
See “Criminal ——"" under “Bill(s)”.
TRICHUR-KELLENGODE RAILWAY -
See “Railway(s)”.

TRIPATHI, SHRI KISHORI MUHAI\—— ; = i
Election of —— to Standing C for Ministay icul 607.
TRIPATHI, SHRI VISHWAMBHAR DAYAL— z
Question (Supplementary) re number of States acceded to the tyttian Union, 150.
TROOP(S)— - r
Question re— 5
Evacuation of —— from India and Pakistany 582.
Gurkhas in Indian and Imperial —. ')6

Holiday camp for — at Kodaikanal, 36
S:tr;:h and —l for M.E.O., Lahore. 1135, - :
ent ro employment of Gurkba —— ung “the Government of ~and
Majesty's Gover‘::ment 1625-26. M Sl
See also “F N 4
TRUCKS— )

Question re—

Import of Motor Cars and —— m S =
—— and troops for M.E.O., Lahore; 1135, e

TRUST— =

Question 7e formation of Indian Peoples’ Famive ——. ~432-33. & <
TUBERCULOSIS— =

Question re —— Bacillus hospitals and W 1606-17.

- TYAGI, SHRI MAHAVIR— :

Queauug 7e. increased production of coarg, cloth, 977. A -
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>

T

= . L) U & s . . =
F T eaxpa— 2
Questiod7¢ modification of Immigration Bills by Governments of Kenya, —— and
T1anganyika. 100. ~

UNITED KINGDOM—
Quostion 7e recovery of expenditure incurred in India™ on behalf of —— and Easlern
ves Uroup Counpries. 1782,
Second Supplemental Agicement betwoen tho Heserve Bank of India and the luperisl
Bank of India and the Financial Ag the G of -—~— and tue
Government of India—Copies laid on the table. 21825 .

UNTT®D NATIONS ORGANISATION—
Motior for adjournment re voting in the -——— on South African gquestion. 596.

Juestion re—
Ewmploymeift of Indiaus in the —— Secreteriat, 1282,
Expenditure on delegations sent to ——. 77475,
India’s Annual Contribution to ——. 429-32.
Indian personnel in the —— Secretariat. 1037-38.
~—— Charter. 104648,

(SITED NATIONS (PRIVILEGES AND IMMUNITIES) BILL-—

Nee  “Bill(s)”.
UNITED NATIONS (SEC (m’ls‘ COUNCIL) BILL—

“Bill(s)"".
TED PROVINCES -
Motion for adj re non-repudiation by Governmeat of India of —— Government's
deal with All-Tndia Suogar Syndicate, Lucknow.
Jugstion re—
> Allotment of Jand by -=— Government for house-building. 1054.
" Allotment to —— of coal dust ‘fig brick burming. 35. _
Kntry of refugees iuto ~——.
Steel, iron and cement tor ~—.
measures to keep peace. 1604,
West Pakistan refugees in ——. 1760,
TED STATES OF AMERICA--
B erica, United States of’.
UNIV ITY—
2 ] uon to Court of — of Delhi. nleO, 1703, 1818
< ‘g election to the Court of --— of Delhi. 496-97, 1703.
Qucshmn rﬁ*a,«
Annual grant to Aligath —— 185.04.
\ppointment of an Enquiry Oo-mmae for the Deli — . 588
Arrival of Paldsfan Military i Aligarh Muslim ——, 164
\udit Report on Delhi —— u«;olmu.
Emergency powers of Vice-Chancellor of the Delhi —, 5605,
|'4‘(|’\1u~lun of —— training Corps and Ausiliavy Corps. 548,
Grantsin-id to the Delhi —. 113 35
Introduction of three year degres course by the Delhi ——~ 58587,
. ——— scholarship for leprosy research. 575, =

UN;

v -
|
{ TADILAL LALLUBHAI, MR—
Question (Supplementary) e supply of caftle food in India. 3L =
YAIDYA(She-
Quostigp re rehabilitation of refugee ———. 1368, 1778.
¥A!D\A QHEX VINAYAKRAO B.—
Election of —= to Standing Commitiee for Mmmu. of Health. T703. op
. SHRT MANIKYALAL— Feos
Mot—wmmcmmhumdmwf_ o

e - < s .
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VARMA, SHRI PHULAN PRASAD—
Question re—
Constitution of Federal Court. 83. ’
Rail road bridge over the Ganga in Patna. 318,
VEGETABLE GHEE— ;
Question 7e manufacture of —~—. 942.43.

VELAYUDHAN, SHRIMATI DAKSHAYANI—
Election of to Standing Committee for Ministry of Health. 703,
Motion to reduce demand for “Railway Board’ '—Overcrowding in trains. 71314,
Question re— -
Abohuon of the title “‘His Excolleuc) used by Indian Governors. 103.
against C of B -y Forces. s
Appomtmonb of a Labour Officer at Cochin Port, 454.
App d Agents-General and Representatives. 4556,
Ci ies of memal G servants.
Evacnation of troops from India and Pakistan. 582.
Indian Military Mission in Germany.
Number of high ranking Indian Army Officers and the place of Supreme Commander in
India’'s Forces. 581-82. o~
Repatriation of Indians from Germany. 102.
Rescfue of ahdnctad Hindu and Sikh women fromm West Punjab and rehsbilitation of
refugees.
Smamengt 7e Scholarships awarded for studies abroad.
Resolution re Amelioration of the mudmou of Schedulod "Castes. 832, 1080-91.

VETERINARY— .
Question 7e Directorate for Remounts and —— Services. 1134-35.
VICE-CHANCELLOR—
Question 7e emergency powers of —— of Delhi University. 685, =
VICEROY COMMISSIONED OFFICER(S)— ‘

Question re—
Appointment of — to civilian guet.ud posts. 15080, -
Differential treatment of —— for civilian posts vis-a-vis K.C.Os. 1588-89.
Ineligibility of —— to civihan gazetted posts. 1603
VIET-NAM— _—
Question 7¢ India’s help to the —. 9L e
VIJAYAVARGIYA, SHRI GOPIKRISHNA—
Election of —— to Standing Committee for Ministry of Labour. 796.
BExtra Provincial Jurisdiction Bill. 1576-77. -
{ndian Trade Umom (Amendmem.) B)ll 125-26. =
Quastion (S y) re I of India. 68l
Resolution re orgnmsauon ni a N’ahcma] Militia. .
VILLAGE(S)—
Question re—

L3

-~

i

T Tnstallation of radio set in ——. 344,
K(ggg-wsnon of —— in Ajmer-Merwara to the Mewar and Marwsr States in 1638.
VYAS, SHRT JAINARAYAN—
Election of — lo Stamhng Commmee for Ministry of Honu Affiars. 704
Election of —— g Finance C: for R 351,
Mstion re— -
2 Election to Central Advisory Council for Railways. 56.57. - ]
~ Food Policy of the Government of India. 1 ¥ e :
Press (Special Powers) Bill. 4-78.
Qumhm‘ re— »
‘ dh Railway Staff. 343-44.
Safmy of rai’way '.uvsl 964, b
" Qnglion (Bupplumuhry) 7€ mtmn of Bindu- and Elkhl from Sind. 91, o
— Resolution 72 lndin tes (P against D Act, 1108
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.
WAGES—
Question r¢ —— to refuges workers at Kurukshetra. 1779
WAGES BILL— .

See “Minimum —— " ander “Bill(s)".

= WAGONS— s

i Detention of railway —— in Pakistan. 1458,

%" Diversion of petrol —— to Pakistan. 1445,
InsMicient supply of — to B. N. Railway. 1462.
Non-return of —— from Pakistan. 1227-28.
Pilfering of —— on B. N. Railway. 1656,

Release of ~a— occupied by staff on B. N. Railway. 1696.
—— for fire-wood. mng
~— for transporting coal. 1218-20.

WAITING ROOM(S)—
‘== Question re provision of ladies’ —— and water at Hajipur station. 314.

WALTAIB—
Question 7e appeal agsinst conviction of Sri Borra Appala Narayana Reddi of —. 34

846.47.

dromes constructed during .
Hyderabad State. 853-54

.Pmbne of British —— material by Pakistan Government 853,

Temporary accommodation for Forces during —. 177-78,
WARDHA— o e
Quut‘mn re—
of the dati oif All-Todia Leprosy Workérs' Conference °
held at —. 575, :
i Recommendation re Control of leprosy by All-India Leprosy Workers' Conference beld
at —.

—— Education Scheme. * 1369-70.

Qui
* Provigion of ing room and —— at Hajipur station. 314
Supply of drinking —— in G. L P. and E. I Radways. 30607,

= WEAPOI\’(S)—-—- .
+See “‘Arms”
WELFARE—
Question re— o
—— institutions for Military and Anglo-Indian Children. 1126.27.

~—— of beckward
fficors and their staff oo N. W Railway. 27.28,

WES'I‘
Qu‘alltwn re—
ovement of East Bengal Hindus to —— 153941.
Pisciculture of fish in —. 1684
Potato seed for ——. 144143, %
Boap Fastories in —. 1454, - =
WEST PUNJAB—
Question re— -
Camaltics and loss to Hindu-Bikh evacuees from —. &7,
R\ ('amvalties and loss to Non-Muslims and Mlullm-m*;gd East. Pm\\ub l'

Conversion of Hindus sud Sikhs in —— and N.W.F.P. & o
~-== Evacuation of Hindus and Sikhs from —. 111 . ."- %
Evacuatido of Hmdmlndsikhsfm—-—udNWFP 453 o

g ."')-_-
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i —— .
WEST PUNJAB-—ontd.
tion re—<ontd.
News Agency for ——. 85 =
Rehabilitation of —— relugees, 1760-6d,
Releass of Muslim comuunal riot couvicts by Governments of —— and Bind. 782
Relsm of ahducted, Hindu and Sikh women from -— and rehabilitation’ of refugees
Rusounblhty of Mualim per«mnel ol Boumhn Force for ——= atrocitios., 205 o~
Students evacusted from ——, - 1
WHEAT— {
Question 7e-— K
Import of -——. 96869, 3 }
Irregular supply of —— and sugsr rations v djmer snd Beawar. 69768, !
Procnrement of paddy and -——. 97878 2
Rice and -—— puschased irom “outside lndn. 977.78
WIDOWS—
Question 7¢ Homes for refugee —— and children. 10336 -
WILSON, MR. T. J. M.—
Motion re Food policy of the Govemnent of Tudis. 1658 61. -

WITHDRAWAL FROM RESERVE—
Demaud for Grant. 746, é
WITHOUT BORTFOLIO, MINISTRY - 2
Demaod for Grant. 1345 e ST =
WOMAN(EN)— e 3 E
Question re— = = =
Rescue of abducted Hindu and- Sxkh == frum. \West Paunjely and  sehiabilitation te
refugees. 10203, :
~~— Kmployed under the Centrsl Government. 24-26,
~——'s homes and orphapages. 1764,
Sec also “Preveation of Forcible add Fraadulent Conversion of Hindu ——> under
“Bill{s)”, =
WORKER(S)— -
Question 7e—
Honbmg scheme for industrial ———. 151314. >
W:iz ——— at Kurukh 1778.
Nee also Labouxer(s‘”.
WORKING EXPENSES—A

Demand for Gragt. 746, :

VORKING EXPENSES—APPROPRIATION T0O LEPRECIATION FUND—

Demand for Gunt, 745 = & 3 =
WORKING EXPENSES-—OPERATING STAFF— S

{iemand for Grant, 745. 2
WORKING EXPENSES-PEBATION (FUEL)—
Demand for Grant. 745. . e
WORKING EXPENSES—OPERATION OTHER THAN SUARF AND FUBG:
Demand for Grant. 745,
WORRING EXPENSES—REVAIRS AND MAINTENANCE—
Demand for Grant. T45.
WORKMEN!S STATE INSURANCE HILL— : :
Seé-“Billlsy”.~ - \ b

Demand for Grant. 1345, =
Election to Standing Committes for the ——. 881-62. =4
WORKSHOPS— =
o A 5 - i
Q ctiod of Kmnhnpnn 1209, ; : e
Q.ulmy — jﬂ India and Pokxmn_ 1457-58.

- ~ 3 o
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 YARN—
Motionfte reduce demand for ‘Ministry of Industry and Suppl '—Removal of control over
| e cloth, — and commodities other than food. 1265-71, IM-{AIS. 5
Question re production of mill — and cloth, 12056-07. A
 YASHWANT RAI, PROF— s =i =
: Election"of ~— 4o All India Council for Technical Education. 1703. =
“Election of —— to Standing Committee for Ministry of Education. 703.
: Tlectan of —— to Standing Committee for Minisiry of Focd. 708,
-
%3 Rg?_\ohition re. Amelioration of the condition of Scheduled Castes. 1066-68.
‘ Z
.
. ZAMINDARY— i 2
1 Question re abolition of —— System. 604
ZOOLOGICAL SURVEY—
L  Demand for Grant. 1346,
: :
~ .
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